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 Motion  moved  defray  the  charges  ths  wall  come  in
 the  course  of  payment  during  the «That  the  respective  sums  not  exceeding  year  ending  the  ह  151  day  of  March, th  amounts  on  Revenue  Account  1980,  in  respect  of  the  heads  of and  Capital  Account  shown  in  the  demands  entered  फा  the  second fourth  columns  of  the  Order  Paper  column  thereof  against  Demands be  granted  to  tht  President  out  of  Nos  11  to  13  relating  to  the  धा the  Consolidated  Fund  of  India  to  of  Commerce,  Cail  Supplies  an

 comple)  the  sums  necessary  10  Co-operation  *

 2

 Demands  for  Grants  1979-Bo  in  revpect  of  the  Minstry  of  Commerce,  Cini!  Supplies  and  Cooperaiton submitted  to  the  vote  of  Lok  Sabha

 Amount  of  Demand  for  Grant  Amount  of  Demand  for  Grant No.of  =  Name  of  Demund  on  account  voted  by  the  subnitted to  the  yote  of  the
 Demand  House  on  1b-4-1979  House

 |  t  2  ञ  4

 Revenue  Capual  Revenue  Capital
 Rs.  Rs.  Ra  Rs.

 MINISTRY  OF  COMMERCE,
 CIVIL  SUPPLIES  AND
 COOPERATION

 बा.  Minstry  of  Commerce,
 Civil  Supplies  and  Co-
 operation  जि  +43:66,000  1  53.43  000

 1g,  Fore!  Tirade  and  Ex-
 port  Production  62,12,04,000  56,00  49,000,  310  Gua}  00  28,02,00,c00

 1g.  Civil  Supplies  and  Coope-
 ration  3153)14,000°  447,893,000,  —  £7,65,72,000,  —  22,99;17,000

 SHRI  JANARDHANA  POOJARY  While  problems  like  starvauion,  un-
 (Mangalore)  :  Mr  Speaker,  Sir,  it  is  a  employment,  public  distribution  of  ssential
 vel  important  Ministry  which  deals  commodiues,  farmly  plannt.  and  eco-

 with  the  daily  necessities  of  the  people  of  nomic  devilopment  have  come  ste
 this  country  If  this  Ministry  fails,  the  condary  issues,  trade  unton  rivalries,

 ‘Government  fails  If  any  other  Ministry  armed  robberies,  student  troubles,  scan-
 ‘fails,  except  the  Hom  Ministry,  the  dals  and  firing  have  become  the  order  of
 ‘Government  will  survive  for  some  tune  the  day,  the  fashion  of  the  day

 ‘T5a0  bra,

 [Sant  M  SarvaNwARAYAN  Rao  tm  the  Chatr]
 Today  we  are  hearing  from  every

 =  bend  ac  a  quarters,  frum  the  Janata  Party,  that
 ‘Civil  Supplics  and  Co-operation

 We  they  pare  Pave  demorem)  dom  to  ba are  having  a  very  eficient,  unassuming  county,
 ral  me  Ss  To think  ae aod  dynamic  Minister  in  Shri  Mohan  country  in

 de  to  ig  7  defined  in  the Daarta  Even  though  he  has  shown  mocracy  Because  ‘6  day it  no rdynamum  ०  far  as  the  performance  country  he  coverniuent  Of  the  copie this  Minutry  1s  conce  ned  and  he  has
 pee  te  ca  a  and  ee  ion rexcelled  in  certain  sph  ifs,  in  certain

 ple  it  1s  government  for  the  Janata ‘other  spheres  he  has  fatled  शि  ‘and  by  the  Janata  Party
 Tam not

 this  in  के  siise  of  confrontation Before  I  go  to  the  other
 =  oc  hiss  ame  a  4  tense  of  and sorrow,

 Bit  भ  म  a peibet  speech,  T  am
 ae  ee  Pha ople  are

 They  are
 ot  ”  थ  म  ्  म  the  Bs  ice  oth  comity  Wink @s  concerned,  1

 atrelevant,  to  "Treasury  Benches.  reported  in  today's  morning  papets  ?
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 As  in  Bihar  during  the  preceding

 24  hours,  the  Janata  Party  in  Hima-
 chal  Pradesh  was  plunged  into  a
 serious  crisis  on  Wednesda,  night.
 Three  ministersopposed  to  the  Jana
 Sangh  Chief  Minister,  Mr.  Shanta
 Kumar,  tendered  their  resigiations.

 In  Patna  itself  the  overnight  crisis
 deepened.  For  no  sooner  had  the
 acting  Governor  accepted  the  re-
 signations  of  13  ministers  and  three
 parliamentary  secretaries  this  three
 other  parliamentary  secretarics  also
 resigned,  thus  further  undermining
 Mr.  Karpoori  Thakur’s  position.”

 SERI  SURENDRA  BIKRAM
 (Shahjahanpur):  This  is  a  discussion  on
 the  Commerce  Ministry’s  Demands  for
 Grar  ts.

 SMRI  JANARDHANA  POOJARY:
 I  aim  coming  to.  that.

 “Mr.  Thakur,  like  Mr.  Shanta  Kumar
 in  Simla,  is  scheduled  to  seek  a  vote
 of  confidence  from  the  Janata  Legis-
 lature  party  on  Thusday.

 But  ironically  intense  political  mano-
 euvring  was  ‘not  confined  to  these
 two  States  alone.  There  were  rum-
 blings  in  other  Janata-ruled  States  in

 “which  no  trial  of  strength  isin  the
 offing.”

 MR.  CHAIRMAN  What  do  you
 do  with  all  these  things  ?  Why  do  you
 waste  time  like  this  ?

 SHRI  JANARDHANA  POOJARY  :
 Why  I  am  submitting  this  is  because
 today....(Interruptions).  I  know  we  are
 speaking  on  these  Demands.  Don’t  you
 feel  that  there  is  a  crisis  in  the  country?
 The  question  is  whether  the  Government
 of  India  including  this  Ministry  could
 function  without  any  distraction  and
 without  any  hurdles,  and  whether  it  has
 got  any  time  to  give  efficient  adminis-
 tration  to  the  country.  That  is  why,
 I  would  submit,  Sir,  that  every  day  we
 are  hearing  about  the  crisis  in  the
 Janata  Party.  That  crisis  leads  to....
 (Interruption).  Why  I  am  submitting
 this  is  because  there  is  no....

 SHRI  PABITRA  MOHAN  PRA-
 DHAN  (Deogarh)  :  It  is  not  relevant.

 SHRI  JANARDHANA  POOJARY:
 There  is  no  sense  of  direction  to  the
 country.  In  this  context,  whether  it  is
 relevant  or  not,  it  is  for  you  to  consider.
 But  I  may  submit  that  if  this  is  the  atti-
 tude  taken  by  the  Janata  Government,
 where  will  be  the  people  lead  to  and
 whether  they  are  getting  the  efficient
 administration  at  the  hands  of  the  Janata
 Government  ?  That  is  my  point.
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 Now,  Sir,  I  may  submit  that  so  far  as
 the  public  distribution  is  concerned,
 the  paramount  importance  of  public  dis-
 tribution  in  bringing  about  social  re-
 formation  cannot  be  under-estimated  for
 a  country  like  India.  Ours  is  a  poor
 country  with  growing  population  of  62
 to  65  crores,  with  people  struggling  against
 exploitation,  unemployment  ard  growing
 social  insecurity.  Now,  the  questicn
 is  whether  the  public  distribuucn  or
 private  distributicn  could  ८  a  solution.
 I  may  submit  that  only  the  public  dis-
 tribution  could  be  the  solution,  only  the
 public  distribution  could  bring  benefits.
 to  the  masses  of  this  country.  Now,  shall
 I  submit  and  shall  I  suggest  one  thing?
 The  entry  of  public  8८००  in  consumer
 goods  distribution  is  essential  to  keep
 up  the  prices  of  essential  commoditics
 balanced.  Otherwise,  the  private  trace,,
 the  private  monopoly  trade,  will  create
 imbalances,  Imay  say,  to  the  detriment
 of  the  common  people’  of  the  country.
 They  may  create  chaos.  In  the  initial
 stages  they  may  give  some  tempting.
 benefits,  but  at  the  end  they  wiil
 destroy  the  entire  distribution  system.
 Therefore,  I  would  suggest  that  in  all
 respects,  so  far  as  the  essential  commo-
 dities  are  concerned,  there  must  be  public
 distribution  system.  It  must  be  stream-~
 lined  and  further,  it  must  be.  canalised
 in  order  to  help  the  poor  people,  parti-
 cularly  the  common  people  of  this  country.

 We  have  been  given  the  price  index,
 statistics  are  furnished,  but  are  the  people
 concerned  with  statistics  ?  You  have
 stated  that  the  wholesale  price  has  been
 stable  and  that  there  has  been  no’  in-'
 crease,  but  what  would  be  the  reaction
 of  the  people,  of  the  housewife  ?.  The
 statistics  that  have  been  furnished  are
 distorted.  The  correct  statistics  are.
 available  today  in  the  market.  If  we-
 go  to  the  market,  we  will  find  out  the
 rate  prevailing  there,  whether  it  has.
 gone  up,  whether  there  is  stability  in  the
 prices.  The  other  day  housewives  de-
 monstrated  angrily  before  Parliament
 stating  that  the  prices  had  gone  up,  and.
 that  they  could  not  manage.  So,  people
 have  no  faith  in  the  statistics  furnished
 by  the  departments  of  the  Government..

 What  is  thelposition  prevailing  in  the-
 country  today  ?  MHoarders  are  active.
 After  the  advent  of  the  Janata  Govern-.
 ment  they  have  become  free.  I  can
 understand  the  philosophy  of  people
 living  without  fear,  but  I  cannot  under-.
 stand  hoarders,  smugglers  and  _black-
 marketeers  living  without  any
 fear.  Giving  freedom  to  them  is  a.
 sure  method  of  damaging  not  only  the
 economy,  but  also  the  democracy  of  this.
 country.

 This  Ministry  deals  with  ccmmerce,.
 civil  supplies  and  co-operatior=—subjectes
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 which  are  concerned  with  the  socio-
 economic  transformation  of  the  country.
 $  I  have  to  submit  with  sorrow
 that  today  hoarders  are  exploiting  the
 common  people  of  the  country,  they  are
 sucking  the  blood  of  the  poor  people

 fof  the  country.  What  steps  are  Govern-
 ‘ment  taking  against  these  people ?  I
 -know  there  is  the  Essential  Commodities
 |Act,  but  what  action  has  been  taken

 so  far  against  these  hoarders  under
 that  Act?  Unless  some  stringent  action
 is  taken  against  these  hcarders,  the
 economy  of  the  country  wil]  he  definitely
 ruined,  the  essential  commodities  will
 not  reach  the  common  people,  their
 availability  will  be  jeopardised.

 The  Minister  may  be  ccnplecent
 because  of  increase  in  agricultural  produc-
 tion,  but  I  have  to  wain  lim.  We  shculd
 be  very  careful,  Lecatse,  as  we  have

 learnt  in  the  past,  if  there  is  a  fall  in
 agricultural  production  due  to  bad  mon-
 soon  it  will-overshadow  the  other  sectors

 lof  the  economy,  and  there  will  be  a  down-
 ward  trend  so  far  as  industrial  production
 is  concerned.  We  also  know  there  15
 large-scale  deficit  financing.  In  the
 atest  Budget  it  is  to  the  extent  of  Rs.
 1355  crores.  The  argument  advanced
 earlier  in  favour  of  the  Sixth  rolling
 plan  was  that  it  would  wipe  out  deficit
 planning.

 So  far  as  the  price  situation  is  con-
 cerned,  the  Minister  is  facing  a  serious
 situation  in  view  of  this  huge  deficit
 financing.  He  must  be  very  careful  and
 cautious  in  his  approach.  |  Otherwise,
 the  situation  will  beccme  worse  in  the
 near  future.

 ‘Coming  to  imports  and  exports,  what
 is  the  position  at  present?  I  quote
 from  the  Economic  Survey  of  1978-79:

 “The  worsening  in  the  balance  ‘of
 trade  noticed  last  year  has  continued
 in  the  current  year.  Imports
 which  rose  sharply  last  year  have
 increased  further  in  the  current
 year  and  are  21  per  cent  higher  in
 April—November  1978  than  the
 level  in  the  corresponding  period  in
 1977.  Exports  whose  growth  had

 sharply  decelerated  183  year
 show  a  slight  decline  in  April—
 November  1978  as  compared  to  1977+
 The  growth  in  imports  was  due  to
 increased  imports  of  items  like  edible
 oils,  artificial  fibres,  iron  and  steel,
 fertilizers  and  higher  costs  of  petro-
 leum  and  its  prcducts.”

 T  quote  further  :

 “Non-utilisation  of  the  country’s
 growing  foreign  exchange  reserves
 for  development  bad  been  a  point
 of  criticism  earlier.  This  situation
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 has  changed  considerably  since  then.
 Imports  last  year  were  19.5  per  cent
 higher  than  in  1976-77  and  currently
 they  are  21  per  cent  higher  than
 in  the  corresponding  period  last  year.
 Apart  from  edible  oils,  the  increase
 is  due  to  the  import  of  raw  materials,
 intermediate  goods,  and_  capital
 goods  e.g.,  cotton,  artificial  fibres,
 fertilizers,  steel,  cement,  non-ferrous
 metals  and  machinery.  The  rate  of
 growth  in  the  reserves  has  also
 slackened  because  of  the  levelling
 of  non-export  receipts  which  have:
 been  a  major  factor  in  their  growth.”

 “The  export  situation  has  changed
 somewhat  dramaiically.  While  the
 rate  of  growth  of  exports  had  come
 down  to  4.5%  in  1977-78,  during  the
 current  year  it  seems  doubtful  if
 they  will  cross  last  year’s  level.  It  is
 therefore  necessary  that  efforts  are
 concentrated  on  a  strategy  which  will
 promote  the  continued  growth  of
 manufactured  items  and  not  rely
 on  a  boom  in  commodities  like  sugat,:
 tea,  and  coffee.  It  is  important  that
 the  regime  of  export  assistance
 evolved  in  the  past  is  continued  with
 modifications  only  where  excessive | assistance  has  been  granted.”

 You  have  banned  the  export  of  vegetables.
 Vegetables  are  highly  perishable  items.
 What  is  the  percentage  of  export  of  vege-
 tables?  Itis  only  one  per  cent,  of  the  total
 production  of  vegetables.  Banning.  the
 export  of  vegetables  is  not  the  solution.  It
 will  only  hamper  the  increase  in  production
 of  vegetables.  It  will  also  reduce  the  em-
 ployment  opportunities.

 ‘Although  the  overall  performance  of
 the  economy  can  be  regarded  as  satisfactory,
 its  impact  on  the  basic  problem
 of  unemployment  is  not  perceptible.  As
 pointed  out  earlier,  employment  in  the
 organised  sector  does  not  ‘show  much
 improvement  and  employment  exchange
 data,  with  all  their  limitations,  definitely
 point  to  the  fact  that  employment  oppor-
 tunities  are  not  increasing  as  fast  as  the
 labour  force.”

 I  have  quoted  this  also  from  the  Econo-
 mic  Survey.  My  submissior  is,  if  we  want
 to  achieve  self-reliance,  we  must  increese
 our  exports  and  reduce  our  imports.  The
 main  task  of  the  Janata  Government,  is
 to  give  food  and  medicine  to  the  reople
 of  this  country.  Because  of  the  internal
 crisis  in  the  ruling  party,  they  do  not  find
 any  time  to  look  after  the  welfare  of  the
 people  of  this  country.

 You  may  go  on  saying  that  for  the  last
 3०  years,  nothing  was  done.  But  you
 must  remember  one  thing.  Ifyoukeep  on
 saying  that,  people  will  not  hear  your
 That  argument  has  become  stale.  If  you  -
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 continue  to  show  this  attitude,  one  day, you  willcome  13  this  ude  and  then  only you  will  realise  your  mistakes

 With  the  s¢  words,  I  conclude
 SHRI  DHIRLNDRANATH  BASU

 (Katwa)  अ  beg  to  move
 ‘Tnat  the  demand  uid  r  the  head

 “Foreign  Trade  and  Export  Production’  be teduced  by  Rs  100

 [Fatlure  to  maintain  foreign  «xchange as  in  pre  197778  level  (1)J
 That  the  demand  under  the  head

 “Foreign  Trade  and  kx  ort  Production  be
 reduced  by  Rs  100  ’

 Failure  to  bo  yst  exp  ortof  cawyproducts
 a

 ‘That  the  d  nand  under  the  head “Foreign  Trade  and  Expoit  Production’ be  reduced  by  Rs  1007?

 {Fatlure  to  import  raw  matenals  for
 growth  of  electronics  component  industr: at  competitive  or  reasonable  rates  on

 “That  the  demand  under  the  head
 *Foreign  Trade  and  Export  Production’  be
 reduced  by  Rs  100",

 {Failure  to  stop  import  of  electronic
 component  finished  products  at  much
 higher  rates  (4)]

 That  the  demand  under  the  head ‘Civil  Supplies  and  Cooperation’  96
 reduced  by  Rs  100”

 [Failure  to  supply  essential  commodities to  consumers  particularly  in  rural  areas
 (5))

 ‘That  the  demand  under  the  head “Civil  Suophes  and  Cooperation’  be reduced  by  Rs  roo”

 (Need  for  extending  d  stribution  svstem
 through  the  length  and  breadth  of  the
 Country  particularly  through  coasumer
 corperatives  to  rural  areas  (6)}

 “That  the  demand  under  the  head ‘Civil  Supolies  and  Covperation  be  re- duced  by  Rs  190”

 [Faure  of  the  National  Council for  Coop- erative  Training  f)~  extending  education, research  and  training  entre  in  each
 district  ofthe  country  (7)}

 “That  the  demand  under  the  head ‘Civil  Suonlies  and  Cooneration’  96 eeduced  by  Rs,  roa.’’  7
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 [Failure  of  National  Cooperative  Con-
 cite  ner  Federation  to  extend  thar  branch
 unitsin  all  the  Districts  of  the  country  (8)]

 “That  the  demand  under  the  head
 ‘Civil  Supplies  and  Cooperation’  be
 reduced  by  Rs  100 7

 [Failure  of  develupment  of  Super Bazars  in  various  cities  (9)
 “That  the  demand  under  the  head

 ‘Civil  Supplies  and  Cooperation’  be
 reduced  by  Rs  100"

 [Failure  of  National  Cooperative  De
 velopment  Federation  to  extend  ther
 serviccs  to  each  city  of  the  ccuntry  (10)

 SHRI  ?  RAJAGOPAL  NAIDU  (९३  hut
 toor)  I  beg  to  move

 That  the  demand  under  the  head
 ‘Ministry  of  Commerce,  Civil  Supplies and  Coopcration’  be  reduced  by  Rs  100

 [Defective  Organisation  of  Civil  Suppli- भ  (श
 “That  the  demand  under  the  head ‘Foreign  Trade  and  Export  Production

 be  reduced  by Rs  100°

 [For  having  ad  hoc  arrangements  in  the
 export  of  agricultural  commodities  श)

 “That  the  demand  under  the  head “Foreign  Trade  and  Export  Production
 be  reduc  ed  by  Rs  100”

 {Abruptly  stopping  the  export  of
 agricultural  commodities  (33)]

 “That  the  demand  under  the  head ‘Foreign  Trade  and  Export  Production
 be  reduced  by  Rs  100"

 {Need  fot  exporting  more  than  a  million
 tonnes  of  sugar  in  view  of  better  prices
 in  foreign  markets  in  order  to  save  sugar-
 cane  producers  (343

 “That  the  demand  under  the  head ‘Foreign  Trade  and  Export  Production
 he  reduced  by  Rs  100?

 [Need  to  give  asmstance  to  certain
 agricultural  commodities  under  export
 promotion  (35))

 “That  the  demand  under  the  head
 ‘Foreign  Trade  and  Export  Production
 hv  Rs  ‘100!

 {Need  te  appoint  special  uade  repre
 sentatwes  in  om  Lutawes  mn  other
 countries  (36)}

 0 “That  the  demand  under  the  hea,
 ‘Gm  Suprhes  ard  Cooperation’  be
 reduced. by  Ben  too”
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 [Defective  public  distribution  system  in
 villages.  (37)]

 SHRI  MUKUNDA  MANDAL
 (Ma- thurapur)  :  I  beg  to  move  :  1

 “That  the  demand  under -  the  head
 ‘Ministry  of  Commerce,  Civil  Supplies  and
 Cooperation’  be  reduced  by  Rs.  100.’

 .  [Need  for  organising  fairs  of  handi-
 ctafts  at

 different  important  places.  (39)]
 “That  the  demand  under

 *
 the  head

 ‘Ministry  of  Commerce  ,  Civil’  Supplies
 and  Cooperation’  be  reduced  by  Rs.
 100.

 ह.
 ः

 [Failure  to  meanieia
 fale

 price  of  tea  in the  internal  market’  (40)]
 ह

 &That'the  démand  under  ‘the  head
 ‘Ministry  of  Commerce,  Civil  Supplies
 and  Cooperation’  be  reduced  by  Rs.
 100.7",  प  जि  वि

 [Failure  to  supply  edible  oils  at  fair
 prices  throughout  the  country  particularly in  the  Eastern  Zone  (41)]

 “That  the  demand  under  the  head
 ‘Ministry  of  Commerce,  Civil  Supplies
 and  Cooperation’  be  reduced  by
 Rs.  100.”

 {Failure  to  check  the  rise  in  prices  of
 all  essential  commodities  (42))

 “That  the  demand  under  the  head
 Foreign  Trad:  and  Export  Production
 be  reduced  by  Rs.  100.”

 [Ned  to  stop  the  export  of  raw  leather
 oitiide  the  country  to  flourish  the  home
 market  (43)]

 “That  the  demand  under  the  head
 ‘Foreign  Trade  and  Export  Production’
 be  reduced  by  Rs.  100.””

 [Need  to  export  finished  leather  in-
 stead  of  raw  leather  (44)]

 “That  the  demand  under  the  _  head
 ‘Foreign  Trade  and  Export  Production
 be  reduced  by  Rs.  100.7?

 [N
 eed  to  check  import  of  rubber  and

 cashewnut  (45)]

 “That  the  demana  under  the  head
 ‘Forei  Trade  and  Export  Production’
 be  reduced  by  Rs.  100.7?

 (Need  to  find  out  adequate  market  ab:
 road  for  handicrafts  and  products  of
 handloom,  small]  and  _  cottage  indus:
 tries  (46)]

 “That  the  demand  under  the  head
 ‘Foreign  Trade  and  Export  Production’
 be  reduced  ty  Rs.  100.”

 ber
 uced  by  Rs.  ‘100.77

 Cooperation -
 [Need  to  explore  new  markets  ‘abroad for  jute  products  on  the  basis  of  market

 survey  and
 intelligence  reports  (47)]

 “That  the  demand  under  the  head
 ‘Foreign  Trade  and  Export  Preducticn”

 [Need  for  emphasising  export  of  coir’
 products  (48)]

 “That  the  demand  under  the  head
 ‘Foreign  Trade  and  Export  Production’
 Es

 reduced  by  Rs.  100.2
 -

 [Failure  to  improve  the  foreign  trade:
 Policy  resulting  in  unfavourable  balance

 .  fpayment  (49)]

 “That  the  demand  under  the  head
 ‘Foreign  Trade  and  Export  re be  reduced  by  Rs.  100.”

 पर
 [Need  for  imposing  certain  restrictidrs'

 on  import  (50)]

 “That  the  demand  under  the  head.
 ‘Foreign  Trade  and  Export  Production’
 be  reduced  by  Rs.  100.”

 [Need  for  enthusing  export  of  finished
 products  instead  of  raw  materials  (51).

 “That  the  demand  under  the  head
 ‘Foreign  Trade  and  Export  Production
 be  reduced  by  Rs.  100,”

 [Need  for  exploring  new  silk  market  out-
 side  the  country  (52)]

 “That  the  demand  under  the.  head
 ‘Foreign  Trade  and  Export  Production’
 be  reduced  by  Rs.  100.”

 [Need  for  organsing  salesmanship  for
 seeking  a  broader  foreign  market  for  the
 jute  products  (53)]

 “That  the  demand  under  the  head
 ‘Foreign  Trade  and  Export  Production’
 be  reduced  by  Rs.  100.”

 [Need  for  exploring  tobacco  market
 outside  the  country  (54)]

 “That  the  demand  under  the  head
 ‘Foreign  Trade  and  Export  Production’
 be  reduced  by  Rs.  100.”

 [Failure  to  earn  much  foreign  money
 through  the  export  of  finished  diamonds
 53]

 “That  the  demand  under  the  head
 ‘Civil  Supplies  and  Cooperation’  be
 reduced  by  Rs.  100.77

 [Failure  to  open  fair  price  shops
 throughout  the  country  resulting  in
 hardship  to  the  people  (57)]

 Min,  of  Comm.,  228.
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 “That  the  demand  under  the  head

 ‘Civil  Supplies  and  Cooperation’  be  re-
 duced  by  Rs.  100.7

 [Need  for  supplying  all  essential  com-
 modities  at  equal  rates  to  all  the  States
 (58)]

 SHRI  K.A.  RAJAN  (Trichur)  :  I  beg
 to  move  :

 “That  the  demand  under  the  head
 “Ministry  of  Commerce,  Civil  Supplies
 and  Cooperation’  be  reduced  by  Rs.

 :  100.”

 [Failure  to  control  prices  of  essential
 commodities  (62)]

 “That  the  demand  under  the  head
 ‘Ministry  of  Commerce,  Civil  Supplies
 ‘and  Cooperation’  be  reduced  by  Rs.  100.”

 [Failure  to  introduce  a  public  distribu-
 tion  system  to  bring  down  prices  of  essen-
 tial  articles  (63)]

 “That  the  demand  under  the  head
 ‘Ministry  of  Commerce.  Civil  Sup  lies  and

 “Cooperation?  be  reduced  by  Rs.  100.”

 [Failure  to  bring  down  the  prices  of  yarn
 used  by  the  handloom  weavers  (64)]

 “That  the  demand  under  the  head
 ~*Ministry  of  Commerce.  Civil  Supplies

 and  Cooperation’  be  reduced  by  Rs.  100.”

 [Failure  to  find  out  adequate  foreign
 markets  for  handloom  fabrics  (65)]

 “That  the  demand  under  the  head
 ‘Ministry  of  Commerce,  Civil  Supplies  and
 Cooperation’  be  reduced  by  Rs.  100.”

 [Failure  to  protect  the  public  sector
 cashew  Corporation  of  India,  Kerala
 (66)} j

 MR.  CHAIRMAN:  The  cut  motions
 are  also  before  the  House,

 आओ  घर्म तह  भाई  पेल  (पोरबंदर)  :
 सभापति  महोदय,  मैं  वाणिज्य,  नागरिक  पूर्ति
 और  सहकारिता  मंत्रालय  की  मांगों  का
 समर्थ  करने  के  लिये  खड़ा  हुआ  हूं

 (1)  मूंगफली  की  खती-उो-आयल्ड

 केएस-फुल  मात्रा  में  एच०  पो०  एप०  और

 मुंगफली,  प्याज,  जोरा  गुउ,आनू,  अरंडो

 तेल,  चाय;  काफी  बारह  कपि  जिन्हें  के

 निर्यात  करने  की  जो  प्रक्रिया  सरकार  ने

 चालू  की  है,  वह  अच्छी  है  I
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 (2)  खाय  तीनों,  बाजरी,  गेई,  चत,

 ज्वार,  जैसे  अनाज,  वनस्पति,  गुड़  चानो,

 प्याज,  आलू  वगैरह  खोजें  लोगों  को  सरलता

 से  और  योग्य  दाम  सें  मित्र  रही  हैं।

 (3)  नाफ़ेड  के  जरिये  कूछ  मात्रा  में

 एच०पी०एस०  के  लिये  मूंगफली,  प्याज,

 आलू सोयाबीन  वगैरह  कि  जिन्हों  को  खरीद

 कर  के  किसानों  को  लाभ  दिया  है  t

 इसलिये  मैं  वाणिज्य  मंत्री  जो  को  धन्य

 वाद देता हूं।  और  कुठ  अन्य  विषयों  पर  उनका
 ध्यान खींचना  चाहता हूं  -  खाय  तेलों  के  आरे

 सें  मैं  कूछ  कहना  चाहता हूं।  1976-77  में

 विदेशों  से  9.48  लाख  टन  खाद्य  तेलों  का

 आयात  किया  गया  था  जिसकी  कोमल  विदेशो

 मुद्रा  में  530  करोड़  रु०  थी  |  1977-78

 में  13  लाख  टन  खाद्य  तेलों  का  आयात  किया
 गया  जिसकी  कीमत  विदेशी  मुद्  में  800

 करोड़ रु  थी,और  1978-79 में  10  लाख
 टन  आयात  हुआ  जिनकी  विदेशो  मुद्  करीब

 700  करोड़  रु  थी।  इसप्रकार  तीन  साल

 में  हमने  2000  करोड़  रु०  की  विदेशी  मुद्रा
 खां  की।  तो  इस  प्रकार  खाद्य  तेलों  के  आयात

 करने  का  तरीका  अच्छा  नहीं  है।
 एप्को  बदलना  चरनदीप।  खाद्य  तनों  के

 बार  में  हम  कब  अम  भभोर  होंगे  !  इसलिये
 वाणिज्य  और  कृषि  मंत्रालयों  को  मिल
 कर  योजना  बनानी  चाहिये  -  तिलहनों  की

 पैदावार  बढ़ाने  की  योजना  होनी  चाहिये  1

 आयातित  खाद्यान्न  तेलों  के  बारे  में  मैं

 कुछ  कहना  चाहता  हूं  ।

 I  am  stating  here  below  some  items  for  the
 consideration  of  the  hon.  Commerce
 Minister  :

 1  At  present,  no  stock  of  imported
 edible  oils  with  traders.

 2.  At  present,  no  balance  contracts,
 sailed  vesse!  and  no  vessel  on  ports  for
 edible  oils.

 3.  It  is  announced  that  18  lakh  tonnes
 rapeseeds  will  be  produced  but  due  to  bad
 atmosphere,  the  same  crop  decreased  upto
 11  to  12  lakh  tonnes  only.
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 4.  The  Summer  groundnut  seeds  will  be
 produced  5  to  6  lakh  tonnes  only  in  South
 and  same  will  be  utilised  in  South
 only  and  they  will  also  come  from  other
 States

 5.  The  901८८  of  coconut  oil  13  also  high
 (Re  14  to  Rs.  15  per  kg).

 ‘Thus,  due  to  above  position,  ॥  may  be
 possible  that  STC  will  be  failing  to  supply the  edible  oils  to  people,  duly  imported oils,  So,  the  import  licence  of  edible  oils
 whould  be  granted  to  Refinery  holders  in
 the  country.

 मै  सुझाव  देना  चाहता  ह  कि  करोड़
 3  लाख  टन  तेल  का  आयात  होता  है  ।

 उसमे  से  वनस्पति  उद्योग  के  लिये  करीब  6

 लाख  टन  होता  है  ।  तो  इसकी  तो  आप
 एस०  टी०  सी०  के  जरिये  आयात  कीजिये  ।

 लेकिन  जो  खाने  के  लिये  आयात  किया  जा
 रहा  है  तो  देश  मे  जितनी  रिफाइनरी है
 उनके  जरिये  आयात  होना  चाहिये,  गुल  टी ०
 सी०  के  जरिये  नही  होना  चाहिये  ।  अगर
 एस०  टी०  सो०  के  जरिया  तेल  आयात  किया
 जायगा तो  4,  5  मास  मे  तेल  का  दाम  10
 रु०  प्रति  किलो  हो  जायगा।  इसलिये  आयात

 दो  तरह  का  होना  चाहिये।  जो  वनस्पति  उद्योग
 के  लिये  तेल  चाहिये  वह  एम०  टी०  सी०  के
 जरिये  आयात  होना  चाहिये,  और  जो  खाद्यान

 खेलो  का  आयात  होता  है  वह  रिफाइनरी

 के  जरिये  होना  चाहिय े।

 सभापति  महोदय,  एक  बात  और  कहना
 चाहता  हू  कि  हमारी  सरकार  ने  डो-आयड़

 केक  के  एक्सपोर्ट  का  निर्णय  निया  है।  गा
 साल  8  लाख  टन  डो-न्यूड  केस  का
 निर्यात  किया  था,  और  अभी  जनवरी  से
 अप्रैल तक  का  3  लाख  टन  डी-आयन्ड  केएम

 का  निर्यात  करने  का  कोटा  दिया  गया  हे  ।
 डी-आयल्ड  सेक्स  मुग़न्नी  की  खनी  का

 निर्यात  करने  का  मई  मे  अगस्त  तक  का  3

 लाख  टन  का  कोटा  जाहिर  नही  किया  है  जो
 कि  तुरन्त  जाहिर  किया  जाना  चाहिये

 मूंगफली की  खली  का  1978 मे  8  लाख
 टन  का  निर्यात  किया  गया  था  जो  कि  1979

 में  9  लाख  टन  निर्यात  होना  जरूरी  है।  अभा
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 जनवरी-अप्रैल का  3  लाख  टन  का  कोटा
 तो  जाहिर  कर  दिया  गया  हैलेकिन  मई  से
 अगस्त  तक  का  3  लाख  टन  का  कोटा  अभी
 जाहिर  नहीं  किया  गया  है  जो  कि  तुरन्त
 जाहिर  किया  जाना  चाहिये  t  सितम्बर  से
 दिसम्बर  तक  का  बाकी  का  3  लाख  टन  का
 कोटा  अगस्त  मे  हो  जाहिर  करना  चाहिये
 सौराष्ट्र मे  इसका  हाल  का  भाव  1100
 रुपये एक टन का  है।  एम  ढोल  पो०  ने  अपनी

 ओर  से  40  हजार  टन  का  कोटा  दिया  है
 लेकिन अभी  तक  उन्होने  एक्सपोर्ट  नही  किया

 है  जो  कि  अच्छा  बात  नही  है।  अगर  एस०
 टी०  सी०  एक्सपोर्ट  नही  कर  सकती  है  तो
 इनका  कोटा  र्  कर  के  अगले  चार  माहो
 हाल  मे  मिलाकर सब्र  को  फिर  से  बाट  दिया
 जाये।

 एच०  पौ०  एम०  का  निर्यात  नाके  के

 द्वारा  करने  का  निर्णय  किया  गया  है  जो  कि

 बहुत  अच्छी  आत है  1  लाख टन  एच०  पी०

 एफ ०  का  निर्यात  होना  जरूरी  है  हमारे
 सौराष्ट्र मे  बाजार  मे  मूंगफली  का  20  किलो

 का  भाव  45  रुपये  चल  रहा  था  लेकिन  नाफेड
 ने  20  किला  का  दाम  50  रुपये  देकर  खरीद

 की  2,  यह  अच्छी  बात  है।  इससे  किसानो
 को  50  करार  का  फायदा  हुआ ह  1  इसको
 ओर  ज्यादा  बढ़ाने  की  मै  मग  करता  हे

 सभापति  महाशय  प्याज  का  भो  नाके
 के  द्वारा  खरीदी  की  गर  है  जा  कि  अच्छी
 चीज  है।  बाजार  म  20  किन  प्याज  का
 दाम  4,  5  रुपये  आ,  लेकिन  नफे  न  7  रुपये
 के  भाव  से  खरीदी  की  है।  यह  अच्छा  किया,
 लेकिन  ना फेड  न  प्याज  खरीदने  मे  काफी  देरी
 की  है।  हमारे  सौरा  मे  धारा जी,  भायावदर
 उपनेता  जाम,  जाबर  पानी  मोटी,
 कोलकी,  जाम वाली,  माणा बदर,  मागरोल,
 कशोद,  चार्वाक,  बै रावल  पाठक  गेरा
 विस्तारों  मे  प्याज  की  फसल  जनवरी  के

 शुरु  में  आर  लगती  है,  लेकिन  नाफेड  ने  इसकी
 खरीदी  15  मार्च  से  शुरु की है।  इस  तरह से
 आधी-पौनी  फसल  तो  ऐसे ही  चली  गई  1
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 अगर  नाफेंड  को  प्याज  की  खरीदी  करनी है
 सी  इसकी  योजना  बनानी  चाहिये  और  जनवरी
 के  शुरु  सेही  इसकी  खरीदी  की  जानी  चाहिये।
 गुजरात  स्टेट  को-आपरेटिव  मार्को टग  फंड-

 रोशन  के  साथ  मिलकर  नाफेड  ने  प्याज की
 खरीदी  की  है,लेक्नि उनको  वैगन नही  मिलता
 है।  वाणिज्य  मंत्रालय  को  रेलवे  मत  लय  से
 क्लक्र  इनको  तुरन्त  वैगन  दिलवा  का
 प्रबन्ध  करना  चाहिये  t

 हमारे  सौराष्ट्र के  कई  एम०  एल०  To
 st  वल्लभ  भाई  पटेल,  विट्ठल  भाई

 कालरिया,  मनुभाई  कोटडिया,  रमणीक  भाई
 पटेल और  जोरू  ग  हिल  ने  रेलवे  मंत्रालय

 और  वाणिज्य  मंत्रालय  का  तार  दिया  17

 मा  का  कि  धोराजी,  माया बदर  और  जाम
 जोधपुर  के  रेलवे  स्टेशन  पर  पूरे  अंगना  का
 अबाध  क्या  जाये  ।  मेरा  निवेदन  है  कि  यह
 काम  प्रापर्टी  पर  क्या  जाना  चाहिये

 मोलासिस  के  निर्यात  के  सम्बन्ध  मे  कोई
 समय  मर्यादा  नहीं  होनी  चाहिए  सालभर

 तक  निर्यात  होना  जरूरी  है  हमारे  सौराष्ट्र
 मे  30  हजार  टन  मोलासिस निर्यात  वरी
 का  लाइसेम दिया  है  ।  क्रि  मंत्रालय  ने
 1978-83 मे  3125  करार  रपये  की  क्ष

 जिस्मो  का  निर्यात  करा  का  लक्ष्याव  तय
 क्या  है,  अगर  यही  स्थिति  रही  ता  यह  कैसे

 होगा  *  क्र  वि  एच०  पी०  एस०  का
 घ्रत्तिटन  निर्यात  शल्क  1500  रपये  लिया

 जाता  है,  मुगल  पर  निर्यात  शुल्क  1125

 रुपये  और  डी-आयल्ड  केवल  वा  निर्यात  शुल्क
 125  रुपये  है  ।  इसको  रह  करना  बहुत

 जरूरी  है।

 हमरे  मन्नी जी  ने  कछ  माने  रखी  है,
 मै  भी  अपनी  कुछ  माने  उनके  सामी  रखना

 चाहता  ह
 1  डी-आयल्ड  फेक्स.  (ग्राउन्डमट

 सौल्बीट  एक्सट्रेवशन्स)  मूल-
 फली की  खली  के  3  लाख  टन
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 के  निर्यात  का  मई  से  अगस्त
 79  सक  का  कोटा  तुरन्त
 जाहिर करे।

 2  जिनके पास  आइल  रि फाइन-
 रोज़  हैं,  इन्हे  साथ  खेलो  के

 आयात  करने  की  मजूरी  देवा
 जरूरी  है।

 3  एच०  पी०  एस०  का  ना फेड  के
 द्वारा  1  लाख टन का  निर्यात
 होना  जरुरी  है।

 4  ना फेड और  गुजरात  स्टेट  को-
 आपरेटिव  मार्केटिंग  फैडरेशन
 सेप्याज की  खरीदी  जनवरी
 के  शुरू हो  चाहिये  और

 इन्हें  पुरा  बैग नो  के  मिलने  का
 प्रबन्ध  होना  चाहिये  ।

 5  मोला सीस  की  निर्यात  बारह
 माह  करी  की  मजूरी  दी

 जाये  ।

 8  एच०  पी  एस०,  मूगफ्ली,
 की  खली  की  मौजूदा
 निर्यात शल्क  रह  कर  के  लिये
 वित्त  मंत्रालय  से  मिलकर
 प्रबन्ध  करे  ।

 7  तिलहन  को  पैदावार  बढ़ाकर

 चार  साला  मे  खाद्  तेलो  की
 आयात  क्रमश  कम  करके
 अन्त  मे  बन्द  की  जाये  t

 8  मुंगफली  विकास  बोर्ड  की  रचता
 करे।

 अगर  मल्ली  महोदय इन  सुझा वा को को
 अमल  मे  लायेंगे,  तो  देश  के  लिए  अच्छा

 होगा।
 बार-जार  कहा  जाता  है  बि  महंगाई

 बढ  रही  है।  विस  चीज़  की  महंगाई  बढ
 रही  है?  आज  सभी  चीजे  बाजार  भे  मिल
 रही  है,  अच्छी  तरह  से  मिल  रही  है

 ।
 मैं

 पत्नी  महोदय  से  प्रार्थना  करुगा  कि  वह
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 उपभोक्ताओ के  हितो  के  साथ  साथ  किसानो

 के  हितो  को  भी  ध्यान  मे  रखे

 SHRI  A  ८  GEORGE  (Mukanda-
 puram)  We  are  discussnmga  most  vital
 Mmustry  of  the  Government  of  India
 As  my  friend  pomted  out  carher,  thy
 Munstry,  comprismg  of  three  well-defined
 Dc  partinent—Foreign  Trade  ‘Gil
 Supphes  and  Coopuiation—  in  a  way  de-
 eidcs  the  exasuing  and  future  economic
 situation  of  the  cit  zens  of  the  counhy
 Its  dealing  with  exports  and  earnmg
 of  foragn  «xchange  13  dealing  with
 price  stalihsation  and  wailabilty  of  css-
 ential  commodities  for  the  people  of  this
 country  and  wm  के  ऊ  1  this  12  ‘Manstiv
 which  1  बे  fulerum  this  is  a  Mmustry  which
 1५  a  barometer  which  indicates  the  entue
 economic  situation  of  our  country  A»  थे
 very  good  personal  frend  of  the  Minister
 of  Commerce  and  Civil  Supplies  =m  फिट
 past  two  years I  was  trying  my  level  best
 to  se  signs  and  an  indication  of  his  Ministry
 making  progres  But  Sir,  good  will  alone
 wall  not  create  results  1  must  confess  that,
 todas  after  the  Japse  of  two  ycars  of  the
 Muustry’s  —  functionmg  the  only  under-
 stucment  that  F  can  make  1  that  the
 Munistry’s  functioning  >  4  dismal  failure
 In  fact,  the  dark  clouds  were  scen  ¢ven
 eather  I  donot  want  to  repr  it  the  favour-
 अ  words  of  I  told  you  so’,  but  even  अ
 1977,  when  my  great  frend  Shr.  Mohan
 Dharia  took  over  the  Commerce  ‘Minstry,
 try,  while  wishing  hun  well  and  all  आट
 ECS8y,  with  the  mdication  that  was  availabk,
 I  had  an  opportunity  to  tell  him,  in  this
 very  House,  that  his  sense  of  direction  was
 not  entirely  coriect

 When  I  b
 ep

 on  this  subject,  1  cannot
 enurely  bifurcate  the  Mamister  from  the
 Department  because,  for  quite  a  few
 vears,  Mr.  Mohan  Dhani  was  part  of  the
 Government,  and  holding  a  key  portfolio
 of  Planning,  he  was  instrumental  for
 planning  the  progress  of  the  country,
 particularly  the  exports  of  the  country,
 and  he  did,  at  that  time,  show  results.
 That  ws  how,  in  1976-77,  when  the  new
 Government  came  into  eagstence,  ain  spite
 of  the  huge  bill  for  ol  payments,  in  spite
 of  the  crisis  that  was  brewing  around,  at
 the  end  of  March  35  1976,  the  country’s
 export  figure  was  5,145  crores  and  the
 import  figure  was  5074  crores  and  we  had
 ४  surplus  of  71  crores.  In  a  developing
 country  like  India.  even  a  surplus  of  71
 crores  1  a  substantial  achievement  because
 the  import  bill  was  basically  directed  at
 building  an  mdustnal  base  and  we  were
 trying  our  level  best  to  see  that  exports  did
 pay  for  our  imports  There  was  a  tune
 or  decade or  even  more  time  than  that
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 when  the  philosophy  of  the  Government, the  philosophy  of  the  Ministry  of  Foreign Trade  and  Commerce—in  fact,  1t  was  even
 mm  the  hps  of  the  common  man—was  the
 expression,  which  has  now-a-days  been  for-
 gotten  ‘valuable  foreign  exchange’. One  important  mistake  which  the  Minis-
 try  of  Commerce  has  commntted  and  which
 I  would  point  out  13  that,  as  soon  as  they had  taken  ovet,  the  words  ‘valuable  foreign
 exchange’  lost  all  ther  significance  and
 meaning  the  words  ‘valuable  foragn
 exchangw’  were  allowed  to  go  down  the
 drain  ,  the  philosophy  of  foriign  exchange
 was  no  inure  valuable  There  was  a  tame
 when  we  were  inaking  hectic  efforts,
 whin  we  were  tightenmg  ou  belts,  to
 see  that  maximum  c¢aports  were  achievcd
 the  opmum  import  were  muntuned
 the  industrial  Base  was  sustained  the
 people  s  necessities  wort  met  and.  th
 valutble  foreyyn  exchange  was  ्  ned
 But  m  the  past  (wo  years,  because  ci
 anothaa  =  divclopment  that  tock  place  in
 this  country,  tharc  has  becn  this  tendency
 among  mny—and  J  have  a  suspicion  that
 this  tendency  has  percolated  even  to  my
 fuend  Mr  Mohan  Dhana,  and  others
 in  the  Minty  of  Commercc—and
 the  words  ‘valutlle  forugn  exchange’
 have  lost  all  tha  mtanmg  and  sign-
 ficane  1  Remembe1,  one  and  थ  halt
 ytars  ago  he  was  trying  to  explain  this  Ly
 saying  ‘Our  prmy  responsi  ity  1s  to
 see  that  the  needs  of  thre  people  are  met
 so  1  am  gomg  to  curtail  reports,  I  can
 afford  to  curtail  ¢xports’  I  conec  de  that
 we  have  reached  a  stage  when  we  could
 curtail  ¢xports  9  we  could  think  of  curtail-
 ing  exports)  ‘That  fallacy  has  come  into
 ow  mind  |  ecause  lakhs  and  lakhs  of  people
 wothmg  abroad,  he  overseas  Indians,
 J  will  9  fathng  in  my  duty  ft  1  do  not
 mention  here  the  sable  cantabution  of
 the  Kerilites  started  sending  valuable
 foreign  exchange  and  today  an  spite  of  the
 colowsal  bunglmg  of  the  Mimstry  of
 Commerce  and  this  Government,  we  are
 still  haymg  surplus  foreign  cachange
 to  the  tune  of  netrly  Rs  4300  crores,
 That  as  wiv,  in  indifference  was  shown
 towards  export  efforts  I  remem!  er
 Mr  100  अ  Dhane  taplamning,  “We  need
 not  export  onions,  wt  ne¢d  not  export
 potatoes,  We  nec  not  ¢xport  Sugar,  we
 need  not  export  any  thing’  and  the  po-
 pulist  slogan  ws,  ‘My  intention 19  to  see
 that  the  prople’s  needs  are  me?  Now,
 many  of  the  tnlightened  tournals  are  come
 mg  forward  to  admit  that,  durmg  the
 past  two  years,  the  philosophy  was
 wrong  they  were  indifferent  and  ther
 complacence  AS  now  showing  the  results.
 Even  in  the  Feonomic  Survey  2  publica-
 tion  of  the  Government  of  India  at  18  said:

 “  the  rapid  deterioration  in
 exports

 +  The  Economic  Survey
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 ४  publication  of  the  Government  of  India,
 has  used  a  rather  superlatve  word,  saying,
 ‘the  rapid  deterioration  mn  exports’.J  It  1s
 said  further  .

 a  It  may  not  show  an  improvement
 over  1979-78  *  During  the  past
 decade,  even  when  we  had  deficit  balance
 of  payment  situation,  the  exports  were
 growing  Only  ग  1975-76  the  exports
 were  less  in  number  than  the  imports
 Otherwise,  all  through  these  years,  this
 country  was  showing  a  steady  increase  in
 exports,  ¢very  year  it  was  going  up  even
 when  we  had  an  adverse  balance  of  pay-
 ment  In  one  year  the  export  was  less
 because  the  a  impoit  was  also
 going  up  Our  export  graph  was  always
 lookmg  up  In  1976-77  when  the  De-
 partment  was  handed  over  to  the  new
 Government  the  rate  of  growth  in  exports
 was  27  per  cent  In  1977-78  the  last
 fmancial  year  the  first  vear  of  the  Janata
 Government,  from  27  per  cent  it  came
 down  to  45  per  cent  ‘This  yvear—I
 would  like  to  be  corrected  Iwsh  I  am
 corrected—our  rate  of  growth  1s  not  only
 ‘ml’  but  it  may  be  negative

 THE  MINISTER  OF  COMMIERCF,
 CIVIL  SUPPLIFS  AND  COOPFRA
 TION  (SHRI  MOIIAN  DHARIA)  अ
 1s  wrong

 SHRI  AC  GEORGE  I  am  glad  if
 you  tell  me  35०  _  But  I  know  what  will  be
 coming  now  Tor  3  a2  \ears  I  happened
 to  sit  am  thit  Mimstry  Upto
 January,  our  rate  of  growth  was  ‘nil’
 That  is  why,  I  was  cautiously  saying  =i
 would  be  glad  if  m  January  Tcbruary  and
 Maich,  it  had  picked  up  But  the
 indication  1s  this  I  can  categorically
 say  that  the  rate  of  growth  will  not  be
 even  4.5  percent  According  to  the  latest
 report  1  was  reading,  even  the  best  opti-
 mists  are  forecasting  a  growth  of  only  2  per
 cent  or  80  I  think  it  will  be  a  jugglery of  figmes  Of  course,  Mr  Fernandes
 specialises  in  that  ,  1  do  not  expect  that
 from  M:  Mohan  Dhana

 MR  CHAIRMAN  Mr  George,  from
 our  Party  six  members  are  to  speak

 SHRI  AC  GEORGE  The  most  imp- ortant  pommtis  this  Now  after  they  had
 taken  over  you  see  a  steady  decline  in
 exports  Simply  because  lakhs  and  lakhs
 of  people  are  working  m  the  desert  of  Arabia
 or  the  neo-tich  Gulf  countries  and  they are  sending  money  out  of  their  sweat  and
 brow,  simply  because  their  coffers  are  now
 full  with  nearly  Rs  4,000  crores,  callous
 indifference  1s  shown  towards  exports. That  छ  why  they  are  thinking  of  any  sort
 of  imports,  even  _power-tillers,  electronic
 equipment,  even  the  sophisticated  goods
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 which  our  country .  producing  In  the
 new  budget  they  are  thinking  of  importing 80  many  things,  thus  killing  the  indigenous industries  1  wall  never  blame  the  Govern-
 ment  for  the  import  bill  going  up  because
 the  import  bill  gomg  up  can  very  well  be
 an  imdication  of  the  econome  growth af  1t  based  more  on  raw  materials  and  mp ortant  components  for  the  ndustrits
 But  here  we  see  that  the  exports  are  going
 down  Iam  not  asking  you  to  mamtamn
 @  steady  growth  of  27  per  cent  When
 the  pomt  about  banning  exports  was  rats
 ed,  he  said  that  they  could  just  do  it
 But  now  thc  farmer  in  Pun,ab  1s  clamouung
 becausc  he  1s  not  getting  his  full  value  for
 his  potatoes  Now  thcy  think  of  cxport
 ing  [he  policy  of  exports  cannot  be  de
 cided  by  fits  and  starts  It  has  to  b  1
 steady  policy  hat  1s  where  I  accuse  the
 present  Commerce  Minister  He  has  been
 following  a  policy  of  adhocism  Now  we
 have  got  surplus  but  we  do  not  find  the
 market  for  onion  ‘Our  market  has  been
 lost  We  do  not  find  thc  markct  for  pot
 toes  Om  market  has  been  lost  In  the
 international  market  a  vacuum  will  nt
 exist  Because  of  the  valuable  forge
 exchange  reserves  we  have  the  ‘Munstry
 18  taking  this  atutude  of  indifference  1९
 wards  cxports  Already  two  years  hay
 gone  The  indi  ation  as  that  there  1s  gong
 to  be  a  deficit  of  at  least  Rs  1200  crons
 May  b  ~  beerus  of  the  high  forcign
 exchange  reserves  and  the  forcign  :emittan
 cea,  they  may  be  abk  to  foot  the  import
 bill  But  it  1s  an  unhealthy  trend,  a  trend
 which  has  to  be  resuived  in  time  ह
 have  to  build  up  our  international  nuk  1
 ina  steady  manner  Pcople  will  not  wait
 for  the  decisions  of  the  Governmint  of
 India  The  foreign  market  will  find  out
 their  own  customcrs  and  s¢llers

 MR  CHAIRMAN  Phase  try  toc  n
 elude

 SHRI  AC  GEORGI  I  know,  nv
 time  13  limuted  1  am  discussing  only
 the  philosophy  behind  Governments
 functioning,  the  attitude  taken  by  th
 Government  that  the  valuable  foreic
 exchange  1s  something  which  they  can  ४६

 a  few  thousands  of  Indian’s  working
 abroad  This  philosophy  अ  wront
 Exports  are  indicative  of  the  growth  of  th
 economy  At  least  now,  let  us  think
 of  building  up  a  stabilised  export  policv Let  us  give  our  buyers  abroad  an  assurance
 that  we  will  not  be  going  by  quixotic
 methods,  we  will  not  be  guided  by  adhoc
 asm,  we  will  have  a  steady  policy  where
 they  can  be  assured  of  supply.  Especially
 in  the  Gulf  countnes,  many  of  them  are

 d  to  di  and  other
 food  stems,  since  they  are  basically  Indian‘,
 and  af  we  ban  the  export  of  those,  we  are
 cutting  at  the  very  root  of  the  foreign

 resources  May,  I,  therefoic,
 request  the  Commerce  Minster  tor  v  *
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 this  policy.  This  populist  slogan  of
 ‘meeting  the  indigenous  demand’  1  only
 an  alibi.  This  bad  and  unhealthy  trend
 has  to  be  reversed  I  hope,  the  Commerce
 Minister  will  need  the  signs  on  the  wall,
 correct  the  policy  and  bring  forward  a
 surplus  balance  of  payments  situation  next
 year.

 डा०  लक्ष्मी  नारायण  पांडेय  (मद-
 सौर)  सभापति  महोदय,  हम  वाणिज्य

 मंत्रालय  की  भागो  के  सम्बन्ध  मे  विचार
 करने  जा  रहे  है  ।  वाणिज्य  मंत्रालय

 भारत  की  अर्थ-व्यवस्था  को  सुदृढ  करने
 व  सु नियंत्रित  दिशा मे  चलाने  के  लिए

 अभाव  रास्ता.  है  ।  इसी  कारण  उसकी
 एक  विशेष  स्थिति  है।  मै  निवेदन  करना

 चाहता कि  पिछने  वर्षों  की  अपेक्षा  आयात

 ि  विस्तारों
 अने  33

 अज

 ैजीअअ

 तक
 ि

 5)
 45:

 4  अ  :  नही  4

 अअ  ड  ञ  प्रयत्नो ंअज

 प्रस
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 gaa  ठीक  करना  होगा  ।  आज  हमारी
 यह  बचत  धट  कर  केबल  4500  करोड
 रह  गई  है  ।

 16  ००  hrs.

 अब  मै  माननीय  मंत्री  जी  का  ध्यान
 वाणिज्य  विभाग  के  कुछ  महत्वपूर्ण  अंगो
 गी  आर  पकापन  करना  चाहता  हु
 जसे  एस०  टी०  सी०  है  एम०  एम०  टी०
 सी०  है,  तथा  अन्य  अण्डरटेकिग्ज है  ।  सब
 से  पहले एस०  टी०  सी०  को  लेता हूं
 मै इस  के  कार्यकलापो  &  विस्तार  से

 नही  जाऊगा,  लेकिन  यह  स्पष्ट  है  कि
 इस  का  कार्य  संतोषप्रद  नही  है  ।  एस०
 टी०  सी०  द्वारा  बाजार  की  माग  के  अनुरूप
 विभिन्न  वस्तुओं की  माग  केआधार पर  जो
 पूर्ति की  जानी  चाहिये  थी,  वह  नहीं हो
 रही हें  और इस  के  कारण कई  क्षेत्री  मे
 विपरीत आधार  पड  रहा  है।  मैं  तम्बाकू का
 उदाहरण  देना  चाहता  हू  1  इस  के
 सम्बन्ध  मे  निर्णय  किया  गया  था  कि

 तम्बाकू  उत्पादकों  को  ठीक  दाम  मिले  यह
 काम  एस०  टी०  सी०  की  मार्फत  क्या

 यहा  पर  उद्धत  करना  चाहता  ह--
 “In  spite  of  the  Government’s  decision  ta

 purchase  15  000  mts  of  tobacco  in  1979,
 ५1(  failed  to  make  arrangements  even  by
 nuddk  of  March,  Ihe  entry  of  STC  ws
 delaved  by  thiee  months  This  was  only
 to  9८1  the  vested  interests  to  plunder  the
 growers  The  =  average  price  given  to
 growets  by  the  metchant  क  about  Rs  le
 pa  kg  Growers  are  helpless’  [he  crop
 in  1979  15  capected  to  be  only  80  ml  kilos
 (80,000  tonnes)  5  there  1s  no  demand
 "}obacco  Board  managed  very  well  to  keep
 the  prices  at  low  level  for  the  benefit  of  the
 Ing  tade  1  ampact  of  proposed  pur-
 chase  of  15,000  tonnes  by  STG  on  the
 market  1s  none”

 मैने  केवल  एक  उदाहरण-मात्र इसे  आप
 के  सामने रखा  है।

 इसी  प्रकार  से  कई  अन्य  वस्तुयें  है
 जिन  के  आरे  मे  यह  कहा  जा  सकता

 है  कि  जा  कार्य  उस  को  करना  चाहिये
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 सौदा  क्या  गया  था,  लेकिन  जिस  प्रकार

 हुआ  था  और  उस  अनुबन्ध  की  समय पर
 पूर्ति  न  होने  के  कारण  एस०  ही.  सी०  का
 भारी  घाटा  होने  की  सम्भावना  हे  ।  मै
 मत्री  मड़ादय से से  जानना  चाहता  हमें

 आज  का
 क्या  भाव  है  और  इन  के  अन्तर  की
 लिया जाय  तो  एम०  टी०  सी०  को

 कितनी  हानि  अथवा  लाभ  होगा
 *

 यह

 2  35  ञ  वें  |  े
 बाते
 नी  उ

 से  दिया  है।  इसमे
 विदेशी  मुद्रा  भी  हम  ने  अजित की  है,
 प्रसिद्धि  भी  ही  रही  है  ।  इस  के  बारे  मे
 पहले  सर्कार  से  एक  “केश-एसबेस्टस”
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 की  स्कीम  जारी  की  थी  ।  अब  मैंने
 मंत्री  महोदय  का  वक्तव्य  जो  12  भल
 के  इक मामिक टाइम्स  मे  छपा  देखा

 है--जिस  मे  उन्होने  कहा  है  कि  व्यापारी
 इस  बात  को  गर्व  करे  कि  कोई  कैश-
 एस्मिटैंम की  स्कीम  31  मार्च  1979

 तक  लाग  थी  ।  मै  एक  पत्र  आप  के ह्५
 सामने  उद्धृत  करना  चाहता  ह-इस  पर

 “स्ट्रक्टिली-वान्फीडेन्गल
 ”  लिख  हुआ

 हैन
 This  13  the  Handloom  Lxport  P1omotion

 Councl’s  letter  No  Hepe/1/32/Pol/\  ol
 dated  24  4  1978

 टस  मे  आगे  चल  कर  स्पष्ट  क्या

 गया  है  कि  कण  असिस्टेट  स्कीम  31
 मां  1979  तक  लागू  रहेगी  ।  जैसा  मि

 मेने  अभी  कहा  *  कि  स्त्री  महोदय  क
 दरा  दिया  गया  एक  स्पष्टीकरण  जा
 इकानामिक  टाइम्स  मे  प्रकाशित  हुआ
 है  जिम  मे  लिखा  हे  कि  उस  समय  31
 मार्च  की  कोई  समय  अवधि  निर्धारित
 नहीं  हई  थी  जब  कि  हैण्डलूम  एक्सपोर्ट
 प्रमाणन  काउन्सिल  के  गोपनीय  पत्र  म

 साफ-माफ  लिखा  हे  |  मै  उदधृत  करता
 ह

 Tt  has  been  decided  to  grant  export
 assist  ance  at  the  followmg  rates  for
 exports  of  cotton  handloom/khadi  fabrics
 mide  ups  and  =  readvmade  =  garments
 effect  di  fiora  ist  णो  1978  to  कुद  March,
 1979’

 इसी  प्रकार  दूसरा  पत्र  जो  काटन
 टेक्सटाइल एक्सपोर्ट  प्रमोशन  काउन्सिल
 का  22  अप्रैल  1978  का  है  उस  मे
 भी  यही  बात  कही  गई  है  कि  कैश
 असिस्टेट  स्कीम  31  मार्च  1979  तक

 नाम  से  है  इसी  संदर्भ:  मे  कुछ  और
 भी  पत्र  है  जो  इस  बात  की  पुष्टि

 करते  है  कि  इस  प्रकार  के  आदेश  दिये
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 सफल  नहीं  हो  सकेंगे  ।  मंत्री  जी  इसको
 देखने  का  अयत्न  करेगे,  ऐसी  मुझे  आशा

 है  ।

 CHAITRA  29,  1901  (SAKA)  Min  of  Comm.,  298
 Coop  ratiar

 हे  गम  मत  दीर  सी०  के  कार्यक्रम
 4  सुधार  भी  हुए  हे  फिर  भी  खनिजों  के
 उत्पादन मे  खनिज की  उत्पत्ति  भ  जो
 हमारे  खनिज  बाहर  भी  जा  सकत  है
 और  जिन  को  हम  तमण्तम+ टी० ढी०  सीर  के
 जरिये  आहर  से  लगाते  भी  है  उस  मे
 कोई  सन्तुलन  नहीं  है  ।  मै  उदाहरण

 देना  चाहता  ह  1  हमारे  देश  मे  अभ्रक
 बहुत  बडी  मात्रा  मे  पैदा  होता  है  अम
 बा  अलग  निगम  भी  बना  हुआ  है  जिम
 की  बाहर  मा शिट  भी  है  उस  मे  निरंतर
 गिरावट  आई  है  ।  यह  बात  आपने  जो
 1978-79  की  रिपोर्ट  मे  उपलब्ध

 काई  है  उसको  देखने  से  पता  लग  जाता
 है।  अब  इस  निर्यात  मे  किन  कारणों
 से  गिरावट  आई  है,  विदेशी  मार्किट  कम

 हुई  है  या  कम  कारण  रहे  है  यह  भी
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 SHRI  ANNASAHEB  P.  SHINDE
 (Ahmednagar):  Sir,  I  am  thankfful  to
 you  for  calling  me.  Before  I  go  to
 make  some  of  the  observations  which  may not  be  very  pleasing  tothe  hon’ble  Minis-
 ter  and  his  colleagues,  I  would  like  to
 say  at  the  outset  something  which  is  very
 much  in  favour  of  his  Ministry.  Our
 general  experience  is  that  government
 departments  or  governments  organisations
 do  not  function  properly  but  I  must  con-
 gratulate  Shri  Dhariaji  and  his  colleagues
 for  the  excellent  functiniong  of  the
 NCDC  and  the  way  it  is  taking  a
 practical  attitude  to  a  number  of  problems
 of  the  cooperative  movement  in  this
 country.  All  of  us  know  how  important
 the  cooperative  movement  is  for  the
 well  being  of  millions  of  poor  people
 in  this  country.  But  Iam  glad  in  this
 Report  itself  of  the  Department  of
 Civil  Suppliesand_  Cooperation  a  _  very
 significant  para  has  been  mentioned  on
 page  3  which  [I  quote:

 “In  no  other  country  in  the  world  is
 the  cooperative  movement  as  large  and
 deversified  as  in  India.  It  leaves
 almost  no  sector  of  the  economy  un-
 touched.  Over  the  years,  cooperative
 activity  has  progressively  increased  in
 terms  of  membership,  resources  and
 transactions.  Today,  the  economic
 value  of  cooperative  activity  exceeds
 Rs.  15,000  crores  per  annum—about
 one-fourth  of  the  total  national  income.
 The  movement  involves  about  eight
 crore  people  and  is  perhaps  one  form
 of  economic  organisation  which  in-
 volves  the  largest  number  of  people.’

 I  broadly  agree  with  the  assessment  of
 the  Ministry  as  far  as  this  aspect  is  con-
 cerned  but  then  I  would  like  to  say  that
 though  your  intentions  are  good  and  as
 far  as  the  Cooperation  Department  is
 concerned,  you  are  giving  proper  leader-
 ship  yet  the  thinking  of  the  government
 as  a  whole  as  far  as  the  cooperation  move-
 ment  is  concerned  is  totally  confused.

 Sir,  some  time  back  there  was  a  dis-
 cussion  of  nationalisation  of  cooperative
 units.  I  do  not  want  to  say  that  there
 are  not  weaknesses  in  the  cooperative
 sector.  I  know  there  are  many  many
 draw-backs.  But  my  point  is  when  we
 discuss  and  talk  about  the  democratic
 structure  and  we  also  know  there  are  many
 drawbacks  in  it,  do  we  take  the  position
 that  democracy  has  to  be  abolished.
 Infact,  we  say  that  democracy  is  the  onty
 form  of  government  which  can  possibly
 take  this  country  in  the  right  direction.
 Similarly,  if  in  cooperative  movement
 there  are  some  drawbacks  is  nationalisa-
 tion  a  reply  to  it.  No  doubt,  ultimately
 has  sen  It  iiled.  prevas  good.se  good

 > Tam  not  basically  opposed  to  nationali-
 sation.
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 But  had  it  been  a  better  form  of  in-
 volvement  of  people,  I  would  not  have
 opposed  the  basic  idea  of  nationalisation.
 Nationalisation  in  Communist  countries
 is  different.  There,  communist  cadre
 and  people’s  representative  control  the
 bureaucracy.  They  control  and  give
 proper  direction,  guidance  and  have
 proper  check  on  bureaucracy.  But  here
 in  this  country,  nationalisation  eliminates
 people  and  impose  bureaucracy  on  the
 organisation.  This  is  how  your  naticna-
 lisation  functions.  It  clearly  shows  that
 your  Government  is  not  going  to  be  suc-
 cessful,  but  I  am  glad  that  ultimately
 this  decision  was  not  taken.

 Then,  your  Ministry  is  responsible  for
 the  administration  of  the  Essential  Com-
 modities  Act  and  Consumer  Protection.
 In  your  own  report  you  have  mentioned
 like  this.

 “The  basic  strategy  to  combat  in-
 flation  and  improve  the  availability
 of  essential  commodities  revolves
 round  the  evolution  of  a  workable
 system  of  management  of  total  demand
 and  aggregate  supply  in  the  naticral
 economy.  The  basic  tenets of  this
 strategy  are:

 (i}  Control  on  money  supply  ;
 (ii)  Strengthening  of  the  public

 distribution  system.
 Now  there  are  a  number  of  points.  I
 am  afraid  Mr.  Dharia  is  not  going  to
 succeed  in  his  mission  of  controlling
 prices.  The  reason  is  that  there  are  many
 factors  in  the  economy  which  are  beyonds
 his  control.  For  instance,  the  Finance
 Minister  yesterday  was  good  enough
 to  give  some  assessment  to  the  country
 and  I  hope  you  must  be  aware  of  what  he
 said  in  this  connection.  He  said:  “But
 the  very  fact  that  money  supply  expan-
 sion  is  running  ahead  of  growth  in  real
 output  cautions  us  about  the  possible
 dangers  which  may  lie  ahead”.  And  I
 may  say  that  you  have  already  entered
 the  inflationary  era.  But  nothing  is
 going  to  stop  this  inflaticnary  pressure.
 You  should  not  have  resorted  to  a  heavy
 dose  of  indirect  taxation  and  deficit
 financing.  The  prices  are  going  up.  My
 experience  with  the  previous  Government
 after  1972,  isin  spite  ofall  efforts  made  to
 bring  down  the  prices,  the  Government
 did  not  succeed  in  holding  the  prices
 and  this  time  you  are  going  to  land
 yourself  in  the  same  situation.  You
 say  that  you  have  succeeded  in  having
 price  stability.  But  ycu  may  not  have
 that  because  you  have  resorted  to  first
 of  all  heavy  dose  of  deficit  financing.  It
 is  a  necessary  evil  sometimes.  But  this
 can  be  done  when  the  ruling  party  or
 the  policy  makers  have  cor  of  the
 situation.  They  should  have  a  firm  grip
 over  the  national  situation.  You  see
 what  is  happening  in  Bihar  and  ए.  P.
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 [अ  A.  P.  Shinde]
 Different  constituents  of  your  party  are
 fighting  against  cach  other  You  have
 no  political  grip  over  yourselves
 You  are  a  conglomeration  of  different

 roups  coms  together  Therefore,  the
 sfiuit  financing  iteclf  15  going  to  wreck

 th  ecmomy  of  this  tountry
 I  have  already  referred  to  the  money

 pansion:  Thtn  you  said  about  the
 wblic  distribution  system  I  am  in
 your  af  public  dustribution  hat  is

 th  only  way  to  give  protection  to  the
 mullions  of  poor  people  by  making  essential
 crnmoditics  available  at  rcavonable
 level  of  prices)  In  your  constituency
 that  1१  in  Pune,  there  was  a  conference
 of  tralng  cxnmunity  Munistura  be-
 longing  to  your  party  participated  in
 that  This  happtns  all  over  the  country
 and  the  resolutions  are  passed  against
 public  distribution  stent  with  the  ane
 courag*‘m*nt  of  vour  colleagues  But
 you  go  on  making  annountements  in
 the  country  that  you  are  going  to  have
 public  distribution  system  If  you  are
 asngle  majority  party  perhaps  vou  would
 hav  succeeded  in  your  policy  but  vour
 ptople  wind  are  interested  in  working for  the  middlemen  who  arc  exploiters  of
 the  common  prople,  will  not,  I  think
 allow  you  to  do  के  ‘Youare  talking  of
 pabuc  distribution  system  for  the  last
 lo  vears  but  the  vested  interests  would
 not  allow  you  to  d>  so  Therefore  we
 should  have  a  realistic  assessment  about
 all  these  matters

 Tren  you  have  referred  to  price  stability T  do  not  want  to  go  into  details  of  that
 In  yout  own  report  vou  have  said  that  the
 plice  stability  was  mainly  becausx  of
 aguicultural  production  Now,  during the  same  period  what  has  happencd  ?
 The  prices  of  manufacturid  articles  have
 gone  up  the  prices  of  agucultural  com.
 moltes  have  come  diwn  very  much
 b  caus  in  fact,  this  punt  was  referied  to
 by  m=  when  I  spoke  on  the  Demands  for
 Agriculture  Ministry  But  it  was  a
 ver}  brief  reference  When  the  agricul- tural  produce  is  brought  in  the  market
 immediately  after  its  harvest  the  price
 very  low  Whatis  the  powtion  of  price
 index?  The  all  India  poution  of  price ind*x  of  rice  has  receded  from  174  in
 Augu  t  1977  to  139  गए  March  1978

 Then,  the  price  index  of  wheat  fell
 from  166  in  January  to  148  in  June
 Phere  was  a  decline  in  the  prices  of  im-
 ortant  agricultural  commodities  I
 ave  no  tume  to  go  into  the  details,

 but  basically  our  price  stability  has  been
 maintaimed  at  the  cost  of  agriculture  for
 witch  you  will  have  to  pay  the  price

 «  As  far  as  export  front  1  concerned,
 my  hon  colleague  has  already  made  an
 observation  thai  there  1s  a  total  fa:lure
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 of  the  Ministry  in  this  respect  I  am
 going  to  confine  myself  only  to  the  agri-
 cuttural  exports  or  the  policy  aspect  of  it
 But  before  that,  I  would  like  to  say  that
 while w  are  trying  to  improve  relations
 with  Bangladesh  and  Pakistan,  as  far  far
 as  improvement  in  trade  15  concerned,  we
 hav  not  succeeded  much  Itis  good  tha
 our  Prime  Minister  and  Foreign  Minister
 went  to  Bangladesh  and  yesterday  and
 day  before  that  they  have  armed
 at  some  understanding  about  trade  etc
 At  present,  what  15  our  trade  with  Pakis-
 tan,  the  neghbowing  cecuntry  where
 we  have  the  grcatest  ¢xpor!  potential
 India’s  exports  10  Pakistan  during  1977-78
 were  worth  Ra  13  crores,  whereas  our  am=
 ports  amounted  to  Ra  23  crores  As
 far  as  Banglad  sh  ry  concerned  =  though
 there  18  a  little  wmprow  version  but  the
 same  story  Exports  to  Bangladesh  during
 1977-78  have  been  worth  Re  Br  crores
 and  thr  imports  in  the  same  year  have
 been  of  the  order  of  Rs  1  16  TORE
 This  shows  that  evenin  the  neighbouring
 countries  where  the  largest  pottnnual  of
 trade  wthcre  we  hive  not  weee  ded
 much  This  needs  to  b  paid  great  r
 attention

 As  far  as  export  of  agricultural  commo-
 dives  concerned,  T  would  hke  to  sa,  that
 there  salack  of  total  understanding  in
 your  Manrstry  of  these  problems  Last
 Year,  I  referred  to  the  problem
 of  ‘Swadesh:  concrpt  We  sare  all
 proud  of  Gandhy:  who  gave  us  this
 mantra  Agriculture  our  biggest  indus
 try  But  how  discriminately  you  take
 decinons  at  the  official  level  to  umport
 mass  commodities  of  agriculture  without
 caring  what  will  happen  to  the  agricul-
 tural  production  h  re  This  1s
 what  has  becn  happening  duting
 the  last  thirty  years  1  have  a  grievance
 against  that,  though  I  was  a  party  to  it
 bung  थ  part  of  the  earlier  Government
 When  the  farmer  used  to  bring  his  cotton
 to  the  market,  we  ued  (०  import  this
 अब  go  on  criticising  ‘Shrimati
 Indira  Gandhi's  Government  —  but

 ou  have  also  not  changed  your  policy
 ere  1s,  thus,  an  imperative  need  to

 change  your  policy  How  duscriminately
 you  import  cotton  and  even  edible  oils
 worth  Rs  800  crores  Have  you  ever
 heard  of  such  a  figure?

 Sur,  rmports  have  to  be  made  but  there
 should  be  a  y  for  protection  of
 agricultural  commodities  The  time  has
 come  when  there  must  be  institutional
 structure  fur  protectmg  the  agricultual
 comamodities  from  indicriminate  imports
 so  that  an  officer  or  a  Minister  1s  notfree  to
 take  a  dtcaswn  Many  countries  in  the
 world  have  such  legislations  Here,  we
 become  unfortunate  onlookers
 only  There  must  be  a  patlhamentary
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 legislation  and  an  institutional  structure.
 Without  proper  scrutiNy,  no  imports
 should  be  allowed  which  destroy  the  basis
 of  agriculture,  just  as  we  have  DGTD
 in  the  case  of  industries.  We  know  of  PL.
 480.  This  has  caused  a  lot  of  damage,
 though  there  are  other  sides  of  it  also.
 Tam  glad  that  we  came  out  of  it.

 As  far  as  agricultural  ¢xports
 are  concerned—-We  may  not  follow  them
 in  other  aspects  because  they  have
 different  situations—there  is  a  lot  that  we
 can  learn  from  America.  Last  year,
 America  exported  agricultural  commodi-
 ties  worth  27  billion  dollars.  Their
 favourable  trade  of  balance  after  the
 agricultural  imports  and  exports  was  to
 the  tune  of  13  to  r4*billion  dollars.  India,
 to  my  mind,  has  a  more  potential
 in  this  respect  than  America.  We
 are  glad  that  our  agriculture  has
 started  making  good  strides  and  we
 are  proceeding  in  that  direction,  but  our
 export  policy  has  to  be  framed  in  proper
 perspective.  There  has  been  some
 indication  that  the  Government  has  started
 in  the  rightdirection.  Ido  not  know
 wiether  we  will  succeed.  I  am  reading
 from  the  Economic  Survey:

 ‘©  Till  now  the  policy  has  been  to  export
 products  whose  production  has  been  sur-
 plus  to  domestic  requirements.  Export
 requirements  have  not  explicitly  entered
 the  country’s  production  planning.
 Conscious  efforts  should  now  be  made  to
 develop  production  potential  —both  indus-
 trial  and  agricultural—which  will  enable
 the  export  of  a  wide  variety  of  goods.  A
 greater  emphasis  on  developing  agricul-
 tural  exports  is  necessary  for  it  should  not
 be  forgotten  that  even  to-day  the  bulk
 of  India’s  export  consists  of  agricultural
 commodities  and  agro-based  industrial
 products.  This  will  also  partly  be  an
 answer  to  the  difficulties  experienc-d  on
 account  of  the  restrictions  imposed  by
 d:veloped  countries  on  some  of  India’s
 major  manufactured  exports.”

 T  have  no  time  to  gointo  details.  You
 have  already  appointed  the  Task  Force.
 Do  you  know  what  the  Task  Force  has
 said  ?  They  have  said  that  your  policy
 of  agricultural  export  is  erratic,  ad  hoe
 and  inconsistent.  All  these  words  have
 been  used.  This  is  Government  report.
 These  are  not  my  words.  I  hope  you
 will  learn  from  it.

 THE  MINISTER  OF  'COMMERCE,
 CIVIL  SUPPLIES  AND  COOPERA-
 TION  (SHRI  MOHAN  DHARIA) +
 It  is  my  own  report.

 on  SHRI  ANNASAHEB  ह.  SHINDE  :
 Therefore,  you  should  accept  it.  You
 should  tell  the  House  and  the  country  that
 you  accept  the  recommendations  of  the
 Task  Force.  They  have  said  that  India
 Can  export  Rs.  3,000  crores  worth  of
 az‘icultural  -commodities.  This  will
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 Create  a  lot  of  employment.  Even  at  the
 time  of  difficulties,  you  should  be  Consis-
 tent  with  exports.  Without  that,  you
 will  not  succeed  in  maintaining  export
 markets.

 Only  on€  more  point  and  I  have  done.
 About  export  of  sugar,  I  must  say  that
 your  mention  in  the  Report  is  incorrect.
 So,  I  would  like  you  to  see  the  factual
 position.  You  have  said  that  the  prices
 had  declined  in  1977-78,  and  that  is  why
 you  did  not  export.  I  think  it  is  totally
 incorrect.  At  that  time,  prices  were
 economic,  But  it  was  because  of  our
 failure,  i.€.,  when  we  had  stocks  we  were
 not  able  to  store  sugar  in  this  country
 and  we  had  no  godowns.  There  was  no
 need  for  domestic  requirement,  I  could
 understand  it  if,  for  meeting  the  require-
 ments  of  domestic  consumers  you  had
 curtailed  the  exports,  But  as  far  as
 sugar  is  Concerned,  when  it  was  not  कटन
 quired  for  domestic  consumption,  we
 had  no  place  to  store  sugar  ;  and  you
 stopped  exports,  even  in  1977-78  when  the
 prices  were  much  better  than  in  1978-79.
 You  exported  in  1978-79  when  the  prices
 had  come  down.  I  would  request  you  to
 look  into  the  Report,  and  see  that  this
 incorrect  statement  does  not  come  in  it,
 so  that  the  Government’s  credibility  is
 not  affected,

 शी  तेज  अता  सिंह  (हमीरपुर):  सभा-
 पत्ति  महोदय,  मैं  वाणिज्य;  सिविल  सप्लाई
 और  सहकारिता  मन्त्रालय  की  मांगों  के  समर्थन

 में  खड़ा  हुआ  हुं  ।

 उर्फ  य  hrs,

 (Suet  DuirenpRANATH  Basu  in  the  Chair]

 हमारे  मन्त्री  महोदय  एक  कुशल  और  अच्छे

 विचारों के  व्यक्ति  हैं  -  उनके  नेतृत्व में  सह-
 कारिता  के  क्षेत्र  में  जा  कुछ  काम  हुआ  है,  और
 आगे  के  लिए  जो  योजनायें  हैं,  उनके  लिए  मैं

 उनको  बधाई  देना  चाहता  हूं  ।

 पहले  मैं  एक्सपोर्ट  के  बारे  में  कुछ  बातें
 समीक्षा  के  रूप  में  कहना  चाहता हूं  ।  अभी

 जाजे  साहब  ने,  जो  खुद  बहुत  अच्छे  आदमी  हैं,
 शी  धारिया  के  सम्बन्ध  में  अहुत  कुल  शब्द

 इस्तेमाल  किये  t  मैं  उनसे  एसी  उम्मीद  नहीं
 करता  था,  यह  सही  है  कि  1976-77  में

 हमारा  निर्यात  28  परसेंट  बढ़ा  था,  1977-
 8  में  वह  4.  4  परसेंट बढ़ा  था और  1978-

 79  के  बारे  में  अन्दाज़  ही  किया  जा  सकता
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 है,  लेकिन  ऐसी  उम्मीद  है  कि  उसके  सम्बन्ध  मे
 कुछ  ज्यादा  आशा  नही  रखी  जा  सकती  है।

 लेकिन  यह  हुआ  कैसे  ?  इसको  प्रापर

 पर्सपेक्टिव  मे  देखना  चाहिए  1  जहा  तक  विश्व
 व्यापार  का  सम्बन्ध  है,  1976  मे  वह  11

 परसेट  बढ़ा,  1977  मे  वह  घट  कर  4  परसेंट
 रहगयाऔर  1978  के  बारे  मे  भी  ऐसी  आशा
 है  कि  वह  4,  5  परसेंट  से  ज्यादा  नही  अड़ेंगा  |
 अपने  एक्सपो र्ट्स  को  उस  सन्दर्भ  मे  देखना
 चाहिए और इस  सन्दर्भ  मे  भी  देखना  चाहिए
 कि  हमारे  देश  मे  हालात  अच्छे  नही  थे  ।  पावर
 कारक-डाउन हुआ  |  यातायात  के  साधन  भी

 अहुत  अवरूद्ध  हो  गये  ।  बाढ  इम  कद्र  आई  कि

 हमारे  माल  की  ढुलाई  नही  हो  सकी  ।  पोसे  मे
 भी  ऐसी  स्थिति  पंदा  हुई  कि  लदान  नही हो
 सका इन  सब  बातों के  कारण  हमारा  एक्सपोर्ट
 नहीं बढ  सका  |

 एक  कारण  यह  भी  था  कि  हमारी  पालिसी
 मे  एक  पाजिटिव  बात  आई,  जिसके  बारे  मे  मैं
 बधाई  देना  चाहता  हु  और  वह  है  सोशल

 कास्ट्स  क  हैक्टर  |  कोई  उसको  नजर-अन्दाज
 कर  दे,  तो  वह  बात  पसर  है,  लेकिन यह  सहो

 हैकि  अगर  हम  शक्कर,  प्याज  और  आलू  आदि
 रोज-मर्रा  की  ज़रूरत  की  चीजो  को  एक्सपोर्ट

 करे,  और  हमारी  दृष्टि  केवल  कारेन  एक्सचेंज
 कमाने  पर  रहे,  जैसी  कि  पहली  सरकार  की

 रही  है--उसकी  वृत्ति  रही  है  कि  एक्सपोर्ट
 को  बढ़ाते  चले  जाओ,  और  हर  साल  के  आकडे
 बताते  है  कि  एक्सपोर्ट  बढे--  अगर  हम
 एक्सपोर्ट फ़ार  एक्सपोर्ट  सेक  की  नीति

 पर  चले,  तो  इसे  उचित  नही  कहा  जा  सकता
 है। यह  बाज  हमे  ध्यान  मे  रखनी  पडेगी  कि
 एक्सपोर्ट  या  जो  भी  व्यापार  हमारे  देश  का

 होता  है  बह  हमारे  समाज की  तरक्की के

 लिए  होना  चाहिए
 ।

 एक्सपोर्ट  बढ़ोगे  तो
 तरक्की होगी  यह  बात  सही  है  लेकिन  उसके
 साथ  हम  अपनी  एसेंशियल  कमोडिटी को
 बेच  कर  फारेन  एक्सचेंज  कमाये,  यह  कोई
 अच्छी  आत  नही  है  1  फ्  यह  रिपोर्ट  पढ़ने  से

 APRIL  19,  1978  Min  of  Comm.  308
 Cooperation

 प्रसन्नता  हुई  जिसके  लिए  मैं  बधाई  देना  चाहता

 हैं।  उसमे  वह  कहते  है--
 “It  has  been  Government’s  deliberate
 policy  to  restrict  and  control  export  of
 certain  commodities  to  enable  their
 sufficient  domestic  availability  at  rea-
 sonable  prices  and  thereby  reducing social  cust  of  export’

 यह  बात  अपनी  जगह  सत्य  है।  उसको  इकार
 करे  लोग  और  यह  कहे  कि  हमारा  एक्सपोर्ट
 घटा  है  यह  बात  अलग  है  1  हमारे  महारा  के
 मित्र  कह  रहे  थे  कि  कुछ  ऐसी  लाबी  क्रिकेट
 की  जाय  एग्रीकल्वचरिस्ट्स  की  ओर  से  कि

 जिसमे  प्याज  बाहर  जाने  लगे।  मगर  उस  समय
 यहा  प्याज  6-7  रुपये  के  भाव  पर  बिक  रही
 थी,  कंज्यूमर्स को  तगी  थी  लेकिन  उसके  साथ

 साथ  यह  भी  बात  मही  है  कि  प्याज  मरी

 मारी  फिरने  लगे  ता  उसका  एक्सपोर्ट जरूर होना जरूर  होना
 चाहिए  और  इस  बात  का  ध्यान  रखना  चाहिए
 कि  अगर  कोई  चीज  सरप्लस  होती  है  बाजार  में

 और  उसको  बाहर  भेजने  से  किसानों  का  भला
 हो  सकता है  तो  उसमे  एक्सपोर्ट  की  गुंजाइश
 रखनी  चाहिए  और  उसका  एक्सपोर्ट  करना
 चाहिए n

 gad  बात  यह  देखे  कि  हमारा  ट्रेड  गप
 बढा  है,  डेफिसिट  हुआ  है,  उसकी  ओर  सबका

 ध्यान  जाना  चाहिए,  देश के  लोगो  का  और
 पार्लियामेट  का  ध्यान  जाना  चाहिए।
 16-77  मे  72  करोड  की

 बचत  थी,  77-78  मे  693  करोड  का  घाटा

 हो  गया,  डेफिसिट  हुआ,  ट्रेड-गैप  हुआ  और
 78-79 मे  लगभग  1  हजार  करोड  क्षा

 गैप  है।  तो  ये  जो  गैप्स  है  ये  काफी  बढने
 जारहे  हैं।  लेकिन  उसके  बारे  1:  भी  अगर
 अच्छी  तरह  से  देखा  जाप  तो  पता  चलेगा  ि
 जो  हमारे  इम्पोटेंस  बढे  है  वह  इ  प  टेर  बढने
 भी  आवश्यक है।  जो  डेवर्लापग  इकोनामी

 है,  जिसको”  हम  बढ़ाना  चाहने  है,  उसमे  जैसे
 उद्योग  धन्धे  है,  उनमे  अगर  मशीन्स  की  जरुरत
 है  या  रा-मैटीरियल की  जरूरत  है  जो  हमारे
 देश  में  उपलब्ध  नही  हैं  तो  उसकी  कमी को
 हमें  पूरा  करना  चाहिये।  इस  तरह  इस  बात
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 के  लिए भी  हम  उनको  बधाई  देगे  कि  इस
 मामले  मे  उन्होने  इस  बात  का  ध्यान  नही
 रखा  कि  हमारे  ट्रेड  मैप्स  नही  बढने  चाहिए
 बल्कि  इस  बात  का  ख्याल  किया  कि  हमारे
 उद्योग  धन्धे  ठप्प  न  हो  जाय  या  ऐश  न  हो
 कि  उनका  एनिमेशन न  हो  सके,  उनकी

 उत्पादन  क्षमता  न  बढ  सके,  इस  बात  का
 उन्होने  ध्यान  रखा।  इसके  लिए  भी  मै  उन
 को  बधाई  देता  हु।  फर्डिलाइजसे  मे  भी  हमारे
 इम्पोर्ट बढ़े  है  और  बहुत  सी  चीजो मे  बढ़े  है।
 यह  बात  अपनी  जगह  मही  जरूर  है  जो  शिन्दे
 साहब  ने  कही  कि  गेग्रीकल्चर  प्रोडक्शन  भी  तो
 बढना  चाहिए।  पिछने  30  वर्षों  मे  सिचाई
 के  साधन  ज्यादा  बढे  नही।  बुल दस  परसेट
 रहे।  बुन्देलखण्ड जहा  से  मै  आता  ह  वहा  जो
 टोटल  कन् टी वेटेड एरिया  है  उसके  पाच  मे
 दस  परसेंट  मे  चाई  के  साधन  तीस  सालों  में
 मुहैया किए  गण  r  अब  जहा  जहां  सिचाई

 के  साधन है  वहा  25  से  30  मन  प्रति  एकड
 पैदावार  होती  है।  वह  हम  बढा  सकते  है।
 तो  उसमे  भी  बजट  मे  इस  बात  का  ध्यान
 रखा  गया  कि  सिचाई  के  साधन  बढाने  के
 लिए  काफी  फाइल  बढाए  गण  है।  लेकिन

 उसमें  समय  लगेगा  |  तब  तक  हम  फर्टिलाइजर

 भी  न  मंगाएं,  सीमेट  भी  न  लगाए  जो  जरूरत
 की  चीजें  है  तो  हमारा  कोई  उद्योग  धन्धा
 बढ़ेगा  नहीं।  उन्होंने  काफी  ध्यान  इस  पर
 दिया  है,  इसलिए मै  उनको बधाई  देता  ह
 लेकिन  यह  भी  आत  है  कि  गैप  बढे  है,  यह  भी
 एक  चिंतनीय बात  है।

 ये  जो  इम्पोर्ट  बढ़े  हैं  इनके  बारे  मे  मैं
 रिपोर्ट  से  कुछ  समझ  नहीं  सका  क्योंकि  यह
 इतना  बड़ा  काम  है,  उसमे  कौन-कौन  से

 आइटम्स  को  आपने  इम्पोर्ट  करने  की  इजाजत
 दी,  उनको  भी  तो  देखिए  .  आप  कहते  तो  है
 रिपोर्ट  मे  कि  वह  इसलिए  मंगाए  गए  कि  उससे
 पोज़ीशन

 बढेगा,  कब  पैदावार
 बढ़ेगी

 भर  छोटी-छोटी  इण्डस्ट्री  की  ओर

 आपका  ध्यान  है  क्योंकि  उससे  भाप  की  यह
 प्राब्लम  भी  ब्ास्व  हो  जायगी,  लेबर  उसमें
 लगेगा,  लोगों  को  काम  मिलेगा,  तो  वह  तो  ठीक

 CHAITRA  29,  1901  (SAKA)  Min  of  Comm.  +310.
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 है,  लेकिन  क्या  ऐसा  हुआ?  जो  आप  कहते  है,
 इससे  आशा  दिखलाते है  कि  आगे  जल  कर

 हमारा  काम  अच्छा  हो  जायगा  तो  वह  प्रोडक्शन
 बढा  या  नहीं  बढा,  इसके  लिए  कोई  आप  की

 विजिलेंस  टीम  होनी  चाहिए  जो  यह  देखती  रहे
 कि  इम्पोर्ट सही  हुए  है  या  नही  और  उन

 का इस्तेमाल हो  रहा  है  या  नही  हो  रहा  है।

 विश्व  व्यापार की चर्चा  मैं  कर  रहाथा  |
 तो  उसमे  हमारा  हिस्सा  0  49  है,  यानी हाफ
 परमिट है  जबकि  1/5  हमारी  पापुलेशन है  ।
 तो  इतना  बडा  राष्ट्र  इतनी  बडी  पापुलेशन
 और  ह्म  कहा  क्या  कर  रहे  है,  कहां  कमी  है
 हमारे  मे  कि  हम  उसर्गप  को  पूरा  नही  कर  पाते
 है।  हमारा  आपस  प्लेस  विश्व  व्यापार  मे  आन
 चाहिए  एक्सपोर्ट  के  सम्बन्ध  मे  मेरे  मित्र  कह

 रहे  थे  कि  इजीनिर्यारग गुड्स  मे  एक्सपोर्ट  घटा

 हैलेकिन  मैंने  देखा  9  परसेट  की  बढोत्तरी हुई
 है  1  हैंडीक्राफ्ट  मे  भी  बढ़ोत्तरी  हुई  है।  कई
 डायनमिक सेक्स  मे  बढ़ोत्तरी  हो  रहें।  है।

 इससे  फारेन  एक्सचेंज बढेंगी  v
 जैसाकि  शिन्दे साहब  कह  रहे  थे,  एगो

 कल्चर  की  ओर  ध्यान  दिया  गया  है;  उसकी
 रिपोर्ट  बडी  अच्छी  आई  है  जिसके  लिए  मैं
 बधाई  देना  चाहना  ह  लेकिन  हमे  देखना

 चाहिए  कि  कमाया  कहा  है  और  किस  तरह
 से  एक्सपोर्ट को  बढ़ा  सकते  है।

 विश्व  में

 हमारा नाम  हर  माने  मे  ऊचा  है  लकिन  व्यापार
 ने  हमको  कलंकित  किया  है  क्योंकि  कोई
 क्वालिटी  कण्ट्रोल  नही  है  सारे  दफ्तर  खुले
 हुए  है,  प्री-शिपमेंट  इंस्पैक्शन  भी  होता  है  फिर
 आखिर  बे  लोग  करते  क्या  है।  हमारा  बहुत
 सामाल  बाहर  से  लौट  आता  है  क्योकि  सैमुअल्स
 के  मुताबिक  माल  सप्लाई  नही  किया  जाता।
 तो  इस  तरह  से  काम  नही  चल  सकता

 है।

 बढ़ाई  जानी  चाहिए  कोआपरेटिव सेक्टर  में
 जो  काम  करते  है  उनको  विशेष  रूप  से  क्रेडिट
 फैसिलिटी  दी  जानी  चाहिए।  एनगसंपोट

 इठेलिजेस  सर्विस  की  व्यवस्था  भी  नही  है
 ny
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 उसमे  काम  और  बड़ेगा।  इसके  साथ-साथ
 हमारे  दूतावासों  मे  भी  ऐसे  लोग  रखे  जाने
 चाहिए  जिनको  इसकी  जानकारी  हो  1  मुझे
 कछ  देशों  का  रमण  करने  का  मौका  मिला,
 मैंने  दूतावासों  मे  देखा  कि  उनका  ट्रेड  काम सं

 से  कोई  सम्बन्ध  ही  नही  है।  हमसे  लोग  कहते
 थे  ,  मेरा  तो  कोआपरेटिव  से  सम्बन्ध  था
 कि  हमारा  आपका  म्युचुअल  ट्रेड,  व्यापार

 बढना  चाहिए।  तो इस  सम्बन्ध  मे  मेरा  सूझाव
 हैकि  हमार  देग  मे  अच्छे  से  अड्डे  एकोनामिस्ट
 है,  किससे  क  जाता  है,  उनको  फिर  है  इसलिए
 ऐसे  लोगो  को  दूतावासों  मे  रखा  जाना  चाहिए
 जोकि  इलकों  जानकारी  रखते  है।  कवल

 ्पूरोकंट्स  हो  वहा  पर  रहेगे  तो  ट्रेड  अपने
 वालो  नही  है।  क्योंकि  मुझे  इस  बान  का

 अनुभव है  इसलिए  मैं  कह  रहा है  कि  इस  पर
 जरूर  ध्यान  दिया  जाना  चाहिए

 मोनरो  बात  यह  है  कि  हमारे  यहा  मिक्स्ड

 उकौना है  इसमे  कोआपरेटिव्अज  का  व्यापार

 मेक्यास्थनहै।  हमारे देश  मे  10-12  बिग

 हाउसेस  है  वहा  सारा  रुपया  कमाते  है।  कम
 से  कम  आपरेटिव  सेक्टर  को  इम  दिशा  म
 आगे  बढ़ाना  जाना  चाहिएं।  पब्लिक  सेक्टर
 को  आन  जागे  बढ़ाये  लेकिन  साथ-साथ  कोआ-
 परे दिव  सेक्टर  को  भो  बयान।  छीनना  चाहिए।

 मै  कदे  साहब  से  इस  बात  मे  सहित  हु  कि
 कोआपरेटिव  सेक्टर  को  बढ़ावा  मिलना

 चाहिए।  आप  देखे  कि  नाफेड  सबसे  बडो
 संस्था  है  लेकिन  उसका  शेयर-कैस्टिल  वेवल
 60.43  लाख  है।  1977-78  मे  वह
 बढ़कर  60.43  लाख  हुआ।  एक  तरह  से
 कोई  बढ़ोतरी  नही  हुई  है।  और  इसमे  गवर्नर-
 कमेन्ट  का  कंवल  40  हजार  का  ही  शेयर  पार्टी-
 सिपेशन  है  ।  मैं  तो  समझता हू  कि  इसको  40

 करोड़  होना  चाहिए।  अगर  आप  नाफेड  को

 बड़ानाचाहते  होते  मैं  समानता  हू  इसका  लक्ष्य
 "सारे  व्यापार  मे  एक  तिहाई,  1000  करोड
 का  होना  चाहिए।  जो  आकड़े  वस्तुत  हुए
 है  उसके  अनुसार  एक्सपोर्ट  मे  1977-78  मे
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 10  92  करोड  का  एक्स पा रट  एलान  किया
 गया  जबकि  1976-77  मे  18  54  करोड  का
 एक्सपोर्ट  फिया  गया  था  ।  पिछने  वर्ष  भो
 मैने  अपील  की  थी  कि  अगले  वर्ष
 कम  से  कम  100  करोड  होना  चाहिए  लेकिन
 वह  18  करोड से  10  करोड़ो हा  रह  गया।
 यह  बहुत  भरकर  स्थिति  है,  हमारा  कोआ परे-
 टिव  सेक्टर  उभर  नहीं।  रहा  है।  मेरा
 सुझाव  है  कि  आप  नफे  को  स्ट्रेन  करें  1
 आपने  40  लाख  का  शेयर  कौ  टन  दिया

 हुआ  है,  मेरा  तो  सुझाव  है  कि  40  करोड
 होना  चाहिए  फिर  भा याप  अपनी  फ  इनिशियल
 पोजिशन  +  पसंपेक्टिव  मे  जा  मुनासिब  समझे
 रखे  लेकिन  पाच  वर्ष  को  आप  एक  योजना
 बनाये  कि  इसका  टर्नओवर  कम  से  कम  एक

 हजार  कर ड  का  होगा।  अभा  इसका  टन-

 आवर  नहीं  बढ  रहा  है।  पहले  36  करोड
 था  वह  46  करार  हो  गया  1977-78  में ।

 यह  इतना  बडी  संस्था  है,  इसका  टर्न मो वर  एक
 हजार  करोड  होना  चाहिए  इसको  तमाम
 छोटी  छोटा  हमारी  सिखाये  है।  आप  देंखे
 कि  व्यापारी  150  रुपये  को  मसूर  300
 रुपए  मे  बेचना  है।  आप  इनका  एलामि-
 नेट  क्यों  नही  करते  है।  आप+  सारे  एगी-
 कल्चर  प्रोड्यूस  का  मार्केटिंग  इन  मार्को टग
 सासायटोज्  की  मारफत  होना  चाहि  ।  झप
 इनका  शेअर-पार्टिसिपेशन  को  बढा  कर  इनको
 सक्षम  बनाइये,  समृद्ध  बनाईं  आर  यह  सारा
 व्यापार  इनक  माध्यम से  होना  चाहिये।  यदि

 आप  ऐसा  करेगे तो  किसानों  का  एक्सप्लायटे-
 शन  नही  होगा,  मिडिल-मैन बीच  मे  से  निकल
 जायगा।

 एन०  सी०  सी०  एफ०  को  खोजिये  t
 आज  हम  सब  लोग  इस  बात  से  सहमत  है  कि
 हमारा  जो  भी  दैनिक  आवश्यकताओं  की

 वस्तुओं  है  उपभोक्ता  वस्तुयें  है  उनका

 डिस्ट्व्यूशन  कोआपरेटिव  का  मारफत  होना
 चाहिए  मैनी  तमाम  ईस्ट-पूरोपीथिन  वन्दित
 मे  देख  है,  रूमानिया,  बलगेरिथा  ओर  दूसरे
 मुल्को मे  देख  ti  प्रतिशत  दे हार्स।  क्षेत्री



 33  -«.G.,  "79-80—  CHAITRA  29,  1901  (SAKA) US,  क

 मे  जनता  को  कोआपरेटिव  सोसायटी  की
 मारफत,  पथिक  डिस्ट्रीब्यूशन  सिस्टम  के

 दवारा  वितरण  कथा  जाता  है।  हमारे  यहा  भी
 नेशनल  कन्ज्मूमस  कोआपरेटिव  फैडरेशन  बहुत
 अधो  संस्था  है,  लेकिन  उसकी  पति  1977-78
 मे  286  लाख  रुपये  थी  और  उसमे  सरकारी
 हिस्सा  37  लाख  का  था  ।  इसमे  40-50

 करोड  भ्रमणा  शेअर  कैपिटल  मे  इनवेस्ट  करना
 चाहिये,  जिस  कि  वह  सक्षम  बन  सके  ।

 हम  इन  संस्था को  अहुत  विशाल  अनाना  चाहते
 है,  इसके  अन्तर्गत  50  हजार  सोमायटीज
 के  द्वारा  कपडा,  नमक,  तेल,  आदि  आटते
 है,  लेकिन  यदि  धन  को  दृष्टि  इस  को  सक्षम

 नहीं  बनाएंगे  तो  कंस  काम  चलेगा  -  आप  इन
 के  सेल्ज  की  ठने-ओवर  को  देखिये-जो  पहले
 63करोड्थी,अब  91  करोड  हो  गयी  है  ।

 मैं  चाहता हू  वि  इनके  लिये भो  आप  पाच
 वे  के  योजना  धराइये--अह  ठीक  है  वि

 शायद  मैं  जितना वहू  वह  इस  की  बीत

 के  अनुरूप  नहा,लेविन  मैं  चाहता ह  बि  कम
 भक्त  1  हुनर  रोड  रुपये  का  टखने-ओवर

 तो  हो--ऐमा  व्यवस्था  इसमे  करनी  चाहिये।

 लेकिन  इसको  आने  अड़ाने  के  लिये  आपको

 फूड्स  को  व्यवस्था  करनी  होगी  ।

 अब  आप  स्टेट  कन्ज्यूमज़ं  फंडरेशन्ज
 का  हालत को  देखिये  ।  मारे  देश  मे  20-25
 के  कर।ब  स्टेट  कन्जयुमर  फेडरेशन  है  ओर  इन
 सब  का  मिला कर  66  करोड  रपये  का  र्ड्स
 ओवर  है--यह  कितन।  हास्यास्पद  बात  है।

 हम  ब्थापार  के  जिशन  लक्ष्य  को  अपने  सामने रख
 कर  चल  रहे  रै-इश  तरह  े  उस  को प्राप्त नही
 कर  सकेंगे।  जो  उत  का इन्फास्ट्क्वर है,  यदि

 उस  पे पैसा  नहीं  लगायेगे,  उन  के  लिये  साधन

 मुहाना  सही  करेगे  तो  यह  हास्यास्पद  आत
 ही

 बनो  रहेगी  ।  मैं  चाहता  हु-अप्स  और

 ध्यान  दे

 चुकी  मैं  इस  समय  कोआपरेटिव का  जिक्र
 कर  रहा  ao  लिये  आज  देश  मे  कोआपरेटिव
 सोसायटीज की  जी  स्थिति  चल  रही  है--
 थोडा  उसपर  भी  विधारकरलीजिय।  हमारी
 कोभापरेटिव्ज का  जो  स्ट्रक्चर  है,  [|  हेमोफेटिक
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 स्ट्रक्चर है,  वह  एक  बे-आफ-लाइफ है  जिस

 मे  हम  डेमोक्रेटिक  सेट-अप  रखते  हैं।  लोग  उसमे
 चुन  करआतैहैं।  लेकिनआज  आम  हालत
 यह  है  कि  जो  भी  नई  सरकार  आती  है  बह

 उनको  सुपर सीड  कर  के  अपने  आदमियों  को
 बैठाल  देती  है,  अपने  आदमियों  को  ना मिन्ट

 कर  देती है,  बहत  सी  जगहो  पर  आरजे
 को  एडमिनिस्टेटर  'प्वाइन्ट  कर  दिया  जाता
 है  ।  अगर  वहा  ग्पूरोक्रसी  रहेगी
 पालिटीकलाट्जेशन  रहेगा,  इन-रोड्स  अनी
 रहेगी  तो  हमारा  यह  मूवमेन्ट  कभी  स्वस्थ
 नहीं  हा  मक्का  ओर  ठीक  तरह  से  बढ  सहीं
 सकता।  कम  तन्फआप का  श्यान  जाना
 चाहिये  और  भ  ऐसा  भागता  हु-मंत्री  जी
 उम  ओर  ध्यान  दे  भी  रहे  है।

 हमारे यहा  चुकी  मिस्ट  इका मान।  है--
 इभ  लिये  पब्लिक  सैक्टर  एस०  टी०  सी०
 की  अर्भ  बेहत  चर्चा  हई।  इनका  1977-78
 मे  1  हजार  करोड वा  टर्न-ओवर  हुआ  है।

 मैं  समझता  a  बहूत बम  है।  मरी
 इट

 मे  देश-व्यापी  व्यापार  का  एक-तिहाई  बनें-
 ओवर  ना  हाना  ही  चाहिये  ।  धसके  लिये

 हम  पाथ बप  की  योजना  बना  कूर  कम
 मे  कम  पाच  हजार  कराड का टर्न का  टर्न  आवर
 ग्खनाचाहिये।  यर्दिआपऐसा कर  सकें  तथ

 हम  समझोगे कि  कुछ  प्रगति  हुई है।  आज  जा
 व्यक्तिगत लाग  मनाफा  कमाते  है,  हम  का
 पब्लिक  डिस्ट्रीब्यूशन  सिस्टम  के  पारा  इन
 मिडिल-मैन को  एमिनेम  करके  जनता  तक
 पहुंचना  चाहिये,  हम  अपनो  प्लव  *क्टर
 की  क्षमता  बढ़ा  वर  कं  प्रगति  लान  चाहिए
 ताकि  हमारा  देश  समृद्ध  हो और  हमार  बेथ'

 कसेल्ट्रटे  न  हा।  इम स  हमारी  जनता  का

 भला  होगा  मुझे  आशा  है  कि  मैंने  जो  सुझाव
 दिये  है  उन  पर  स्त्री  जी  विचार  करेगे  ओर

 ऐसी  पच वर्षो  योजना  अपनायेंगे  जिससे

 कोआपरेटिव  और  पिलक  सैक्टर  आगे  बढ़े

 ओर  शोषण  विहीन  समाज की  स्थापना हो

 street  अहित्या  पी०  रांगणेकर  (बम्बई  »

 उत्तर  मध्य)  :  सभापति  महोदय,  यह



 315  D.G.,  "70-80-—
 OS, & &

 [irr fr  भहित्पा  पी०  रांगणेकर]
 हमारी  मिनिस्ट्री  के  बारे  में  भाषण  करने

 मे  इसलिए  खुशी  होती  है  कि  हमारे  मिनिस्टर
 जवाब  देने  के  टाइम  वही  कहेगे  जो  करके

 दिखायेगे  और  जो  फैक्ट्स  है  उनके  बारे  में
 सोचेंगे।  यह  उनका  तरीका हैं।  जैसा  उनके
 डिपार्टमेंट  मे  काम  होता  है,  मैं  दावे  के  साथ
 कह  सकती  ह्  कि  जैसा  काम  किसी  भर

 मिनिस्ट्री  मे  नही  होता  है।  इस  मिनिस्ट्री के
 बारे  मे  तो  मैं  दावा  कर  सकती हू  लेकिन
 किलो  और  मिनिस्ट्री  के  बारे  मे  दावा  नही
 कर  सकता हू  1  क्योकि  इनकी  मिनिस्ट्री का
 ताल्लुक  उन  चीजों  से  है  जो  हमे  खाने  को

 मिलती है  ।

 यह  जो  कंज्यूमर  गुड्स  है इनकी  प्राइसिज

 बहुत  बढ  गयी  है।  इन+  बारे  मे  मझे  लगता

 हैकि  इस  रिपोर्ट  &  बहुत  कम् प्ले सेमा  से  काम
 लिया ग  है।  आने  वाले  दिनो  मे  हमारा
 बजट  इन्फलेशन  बढने  वाला  है।  एक  महीने
 मेहो  1  प  सेट  इन्फलेशन बढ  गया है  |
 इसक  मानने  है  कि  हमारा  प्राइसिज  भी  बढने
 बाला है  ।

 में  देखता  हू  कि  बजट  के  पहने  कोई
 कोई  कंज्यूमर  गुड्स  की  प्राइस  बढ  रही  थी

 लेकिन  आज  हर  चोट  को  आलम  बढ  रहा  है।
 ै  हनते  देडस्ट्रा  के  बारे  मे  कहना  चाहती
 ह।  दिसम्बर  1977  मे  इसका  इन्डेक्स
 184.6  था,  दिसम्बर  1978  मे  यह
 184  8  हो  गया  ।  लेकिन  इस  मार्च  तक

 यह  188  तक  बढ  गया  ।  फरवरी  से

 भाव  तक  4.4  परसेंट से  ज्यादा  प्राइसिज
 बढ़ो है है  ।  इस  बात  को  मिनिस्टर साहब  को
 ध्यान  मे  रखना  चाहिए |

 इतना  ही  नही,  साचिस  जो  कि  जरूरत
 की  चाज  है,  जो  कि  आग  लगाने के  लिए  हो
 नहीं  है  बल्कि  दिया  जलाने  के  लिए  भी  है,
 उसकी  कीमत  28  परसेट बढ़  गयी  हैं  ।
 टेल्कम  पाउडर  सब  इस्तेमाल  करते  है  ।

 उसकी  भी  23  परसेट  कीमत  बढ़े  गयी  है।
 सिग्रेट  के  दाम  11  परसेंट  बढ़  गये  है।  गरोब
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 लोगो  के  पास  कोई  भी  रिलैक्सेशन

 नहीं  है।  वे  बीडी  का  इस्तेमाल करते  हैं।
 उसकी  प्राइसिज  भी  9  परसेट  बढ  गयी  है।
 सोप के  दाम  पांच  परसेंट बढ़  गये है  1
 गेसोलीन  और  एनिमेशन  फ्यूल  के  वाम
 14  परसेट, हाई  स्पीड  डीजल के  दाम
 9  परसेट बढ  गये  है  और  केरोसीन आयल
 के  दाम  जो  अधिकारी  कहते  है  कि  एक  परसेट
 बडे  हैं,  उनका  ब्रेन  एग्जामिन  करवाना  चाहिए।

 मैं  कहती  ह  कि  ये  जो  अधिकारी  कहते  है
 यह  गलत  कहते  है  |  उसके  दाम  ४  परमेट
 बढ़े  है।  मिनिस्टर  साहब  को  यह  बात  देखना
 चाहिए |

 इतना  हो  नहीं  आपने  इम्पोर्ट  ड्यूटी
 एडी बल  आयल  पर  लगायी  जिसकी  वजह  से
 वनस्पति  के  दाम  बडे  है।  आपको  रिपोर्ट  में
 इसका  जिन  नही  है।  वनस्पति  की  आइसी
 बढ  रही  है  ओर  आपकी  रिपोर्ट  मे  इसने  बारे
 मे  काम्पलीसेसी  है।  पहले  साल  हमने  बाहर
 से  रेपसाड  आयल  लाकर  दिया  था  ।  अब
 फिर  उसकी  प्राइस  बढने  लगी  है  ।  आपने
 बजट मे  एक  परसेंट  कार्टक्सेशव  किया है
 लेकिन उसको  प्राइस  8  परसेंट बढ  गयी  है  1
 आपको  हो  कुछ  न  कुछ  करना  होगा,  कोई
 न  कोई  कदम  उठाने  होगे।  आप  नही  उठाएगे
 तो  मैं  समझती  हु  कि  कोई  दूसरा  इसको  करने
 वाला  नही  है।

 इटरमिडिएट  इंडस्ट्री  गुडी  की

 प्राइसिज़ भी  बहुत  बढ  गई  है  ।  फरवरी
 24  और  मार्च  24  के  बीच  मे  पेपर  और  पेपर
 प्रोडक्ट्स  का  इंडेक्स--4  5  बढ  गया  है,

 लेदर  एण्ड  लेदर  प्रोडक्ट्स का  11,2,  रबड
 और  रबड़  प्रोडक्ट्स  का  .4  और  कैमीकल्ज़
 का  2.8  बढ  गया  है  1  इसी  तरह  से  सोप
 और  डिटरजेट्स  का  10.6 बढ़े  गया  है  1
 मैं  आपको  याद  दिलाना  चाहती  हू  कि  पिछले
 बजट  |. ड  मे  भागने  अपने  विभाग  पर  हुई
 बहस  का  उत्तर  देते  हुए  यह  घोषणा  की  थो

 कि  मलिक  डिस्ट्रीब्यूशन  सिस्टम  प्रेस  के
 सिविल  तक  यानी  पिछले  साल  चालू  कर  दिया
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 जायभऔर  तब  तक  सब  तैयारिया  पूरी  कर  ली
 जाएंगी  1  लेकिन  आज  तक  कुछ  नही  हुआ  है।
 अब  आपने  वादा  किया  हैं  कि  जुलाई  तक  सब
 तैयारियां  हो  जायेगी  ।  यदि  जुलाई  तक

 आपने  अपने  इस  आश्वासन  की  पूर्ति नही  की
 तो  हम  औरतों  की  तरफ  से  आपको  इशारा
 करना  चाहते  है  कि  तब  हम  क्या  करेगे,  यह
 आगे,  आपको  पता  चलेगा,  अभी  हम  इसके
 बार ेमे  कुछ  बताना  नही  चाहत ेहै  ।  आज
 देख  रहे हैकि कि  केरोसीन  के  लिए  लम्बी
 लक्ष्मी,  तीन  तीन  मील  की  लाइने  लगती
 है  फिर  भी  वह  नही  मिलता  है।  राशन  काड
 पर  जो  मिलता  है  वह  भी  आधा  मिलता  है,
 पुरा  नहीं  मिलता  है  ।  यही  हाल  भेडीसिज़
 का  है।  माचिस,  आपने  कहा  था  कि  खादी
 ग्रामोद्योग  से  आपको  मिलेगी,  सस्ती  मिलेगी  1
 मैंने  सब  दुकानों  पर  जाकर  देख  निया  है

 मुझे  कही  नही  मिली  है वह  माचिस  लगती  है
 या  नहीं,  उससे  कुछ  होता  है  या  नही  पता
 नही  लेकिन  अभी  तक  तो  वह  लोगों को  मिलती
 बनी  नहीं  है।  जब  तक  आप  इनको  पब्लिक

 डिस्ट्रीब्यूशन  सिस्टम  के  जरिये  मे  देने  की
 व्यवस्था  नहीं  करते  है  तब  तक  लागा  को

 पन्द्रह पसे  मे  हो  वास्को  को  माचिस  लेनी
 पड़ेगी,  उनक  सामने  कोई  दूसरा  चारा  नहीं

 है,  कोई  दूसरा  रास्ता  नही है।  कोई  आवश्यक
 वस्तु  अश लेबल  है  या  नही  इसको  भो  आपको

 देखना  चाहिये  1  जुलाई  तक  आपको  पब्लिक
 डिस्ट्रीब्यूशन सिस्टम  के  लिए  सब  तैयारिया
 मुकम्मिल  कर  लेनी  चाहिये  ।  दिस  सिस्टम
 यज्ञ  ए  मस्त।

 आप  राशन  मे  आज  जो  अनाज  द  रहे  है
 इसको  कोई  जानवर  भो  नही  खा  सकता  है

 आप  बीआर  मे  जाकर  देखते  है  या  नहीं

 मुन्ने  मालूम  नही  है।  बाजार  मे  गेह  और

 चावल  खुले  मे  मिल  रहा  है  और  बडे  लोग
 अह  लेते  हैं  I  लेकिन  बस्तियों  मे  जो  रहने

 आले  है  उनको  राशन  की  ट्रे कानो  से  लेना
 पढ़ता  है,  बेचारे  नौकर  और  गरीब  लोग  हो

 उसको  लेकर  आते  हैं  A  लेकिन  वह  ऐसा
 ता  है  कि  जिसको  जानवर  भी  नही  खाने
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 है।  जब  इसे बारेमें बारे  में  पूछा  गया  तो

 बताया  गया  कि  हमारा  जो  स्टोरेज  था,  जो
 स्टोर  मे  माल  पडा  हुआ  था  वह  मिला  हो  गया,
 खराब  हो  गया  ।  मानो  महोदय  ने  स्वयं
 बताया है  कि  हरिपुरा  मे  जो  स्टाक  भेजे
 वे खराब थे,  उनको  कोई  खा  भी  नही  सकता
 था  |  अभी  उनको  बदला  गया  है  t
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 की  उचित  कीमत  नहीं  मिल  रही  है।
 इसलिये  यह  है  ।  नाफेड  ने  प्याज  खरीदा
 25  पैसे  किलो  के  भाव  से,  लेकिन
 शहर  मे  2  रु०  -से  कम  प्याज  नहीं
 है।  आपने भाव  बढाया,  50  पैसे  किलो  क्या
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 का  है।  इस  प्रकार  99  लाख  बेल्स  हमारे
 पास  है  I  72  लाख  बेबस  का  डोमेस्टिक
 कमीशन है।  एक्स्ट्रा  फैक्ट्री  कजम्प्शन 2
 लाख  बेगम  का  है।  इस  प्रकार  इसमे  से
 25  लाख  बेल्स  बच  जाती  है।  आपने  डेढ

 लाख  बेल्स  के  एक्सपोर्ट  का  कोटा  दिया
 है  जिनमे  से  20,000  बेगम  महराष्ट्र
 को  अलाट  किये  है।  अत  मेरी माग  है
 कि  हमारे कोटे  को  आपको  बढाना
 चाहिये  7  अगर  ऐसा  हो  जायगा  तो
 हमारी  मनॉपली  प्रीक्योग्मेट  स्कीम
 सक्सेसफुल होगी  ओर  इस  से  महाराष्ट

 के  काटन  रोवर्स  को  प्रोटेक्शन  मिलायेगा।

 समय  अअ  चुकी  नही  है  इसलिये  मै

 अपना  भाषण  समाप्त  करती  है  ।
 SHRI  #  RAJAGOPAT  NAIDU

 (Chittoor)  Respected  Sar  T  2४
 to  begin  where  Mi  George  Ma  Shinde
 and  mv  sister  have  stopped  1  know  that
 the  Mimster  1  a  sinc  re  dynamic  and
 efhernt  pason  1  also  know  that  no
 vested  interest  can  influence  him  But
 I  do  not  know  whit  are  the  internal
 difheults  in  formulitirg  the  pelacy  1
 want  iim  to  succeed  1  wish  him  well
 But  I  want  him  to  corect  the  policies  of
 the  Government

 Sir  this  country  consists  of  two  cat-
 gottes  of  persons  One  ८३४०१  1s  con
 summers,  the  other  15  producers  It  18
 quite  necessary  for  the  Government  not
 only  to  protect  the  consumers,  but  also  the
 producers  The  policy  of  the  Govern-
 ment  is  such  that  it  1s  not  able  to  piotect
 the  consumers  ot  the  producers
 प  hrs.

 I  will  talk  only  of  the  producers  now
 If  Government  14  to  protect  consumers  as
 well  as  producers  1  hes  no  other  go
 except  to  adopt  the  dual  pricing  system
 Prof  N  G  Ranga  the  national  krsan
 leader,  advocated  as  far  back  as  1950  a
 policy  of  dual  pricing—1  e  ,  remunerativ¢
 prices  should  be  paid  to  the  agriculturists,
 and  reasonable  piices  must  be  fixed  foi  the
 poor  consumers  by  giving  subsidy  We
 are  doing  11  now  We  are  subsiding
 food  to  the  extent  of  Rs  650  crores  I
 know  Therefore,  unless  a  dual  price
 system  18  evolved  and  implemented,  1t  18
 not  possible  for  Government  to  protet  the
 agriculturists

 Members  from  the  Janata  Party,  the
 Congress  (I),  the  Congress  (ड  and  the
 Communist  Party,  irrespective  of  party
 afhhations,  are  saying,  and  the  Munuster
 also  knows,  that  the  agricultursts  ane
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 suffering  very  much.  Therefore,  re-
 munerative  prices  have  to  be  fixed.  How
 can  remunerative  prices  be  fixed,  how
 can  it  be  implemented  ?  That  we  have
 to  see.  Mr.  Shinde  has  said  that  the
 time  has  come  to  come  forward  with  a
 legislation.  Why  ?  Because  the  whole
 thing  has  changed.  Previously we  were  a
 country  of  deficits.  How.  with  regard
 to  agricultural  production,  we  are  be-
 coming  surplus.  Therefore,  our  policy
 must  be  changed,  and  that  policy  must  be
 continuous  and  stable.

 Agricultural  production  and  food  are
 under  the  Ministry  of  Agriculture,  while
 civil  supplies  has  been  taken  away  and
 given  to  another  Minister.  Therefore,
 confusion  arises.  Even  the  Agricultural
 Department  is  not  able  to  estimate  what
 the  production  of  agriculture  will  be.
 Because  they  are  making  estimates  taking
 into  consideration  only  the  existing  cir-
 cumstances  without  caring  for  the  research-
 results.  Therefore,  they  said  that  we
 ‘were  going  to  produce  125  million  tonnes
 of  foodgrains  this  year,  but  we  actually  got
 127  million  tonnes.  Therefore,  there  is

 ‘defect  in  estimating  because  they  are  not
 combining  or  integrating  the  research
 results.

 I  will  give  you  one  example.  Let  us
 take  wheat.  In  wheat  we  are  going  to
 have  a  second  revolution.  If  you  go  to
 Hissar,  you  can  see  a  new  strain  of  Kalyan
 Sona.  Earlier  its  spike  was  only  six  inches.
 Now  in  Hissar  you  can  see  the  spike  is  one
 foot.  Earlier  in  every  spike  we  had  only
 two  grains.  In  the  new  strain  we  are
 having  five  grains  for  every  spike.  Tillers
 are  also  more,  and  it  is  being  popularised in  the  agricultural  fields  by  extension
 workers.  It  is  taking  root.  They  are
 confident  that  within  three  years  they can  popularise  this  strain  in  the  wheat
 ‘belt.  Then  what  will  be  the  production  ?
 It  will  be  doubled.  Without  taking  into

 ‘consideration  the  research  results,  how
 can  you  estimate  ?  Because  of  the  defect

 in  estimating,  we  are  unable  to  know
 how  much  surplus  we  are  going  10  have.
 Unless  we  know  what  thesurplus  is  going to  be,  it  is  not  possible  for us  to  define
 our  policy,  that  is  what  I  आ  saving.
 Therefore,  in  every  agricultural  [eommo-
 dity,  the  statistical  data  are  defective, the  estimates  are  also  defective.
 With  regard  to  exports  also,  the  Mi-

 mstry  is  not  having  the  machinery  to
 pare  the  projections,  You  are  having

 4  research  unit.  They  are  saying so  much  exports’—‘ad  hoc  arrange- ments”  you  have  said.  I  am  very  glad that  you  have  accepted  that  the  exports we  ad  hoe  and  defective.  Unless  pro- ections  for  the  exports  are  made  at  least ‘for  five  years,  it  is  not  possible  for  us  to
 fnd  out  markets.  Only  when  we  know Which  commodity  we  are  going  to  have

 lus,  we  can  explore  the  markets  in wher  countries  through  our  trade  re-
 LS—ri
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 presentatives  in  Embassies.  |'Then  we
 can  find  where  we  can  market  our  agri-
 cultural  commodities.  It  is  quite  neces-
 sary  for  the  Ministry  to  formulate  a  policy.
 Therefore,  1  would  request  the  hon.
 Minister  to  come  forward  with  a  legisla-
 tion  so  that  remumerative  prices  are
 paid  to  the  agriculturists  and  support
 prices  are  fixed  and  the  surplus  is  pur-
 chased  and  exported.

 With  regard  to  tobacco,  I  have  to  say
 one  thing.  The  Minister  assured  us  that
 he  is  going  to  bring  a  comprehensive
 legislation.  I  request  him  to  see  that  it  is
 brought  as  soon  as  possible.  In  that,  I
 want  to  him  to  have  canalisation  of  to-
 bacco  so  that  the  growers  can  be  protected
 from  the  monoplists.  We  are  not  going
 to  eliminate  private  trade  through  cana-
 lisation.  The  Minister  also  knows  that.
 We  can  contro]  the  monopolists  and  pre-
 vent  them  from  exploiting  the  tobacco
 producers.  My  friends  will  tell  other
 details.

 With  regard  to  jaggery,  51%  of  sugar-
 cane  is  going  for  jaggery  production. The  jaggery  producers  are  not  being
 protected.  Even  for  coconut,  a  Board
 has  been  formed.  I  request  the  hon,
 Minister  to  form  a  Board  for  Jaggery
 also  so  that  the  jaggery  producers  are
 protected.

 “As  regards,  jute,  the  Committee  on
 Public  Undertakings  has  said  that  jute
 growers  are  being  exploited.  Therefore,
 I  have  introduced  a  Bill  for  canalisation
 of  jute.  It  is  not  necessary  that  the  hon.
 Minister  should  accept  my  Bill.  He  can
 come  forward  with  a  Bill.  Jute  canali-
 sation  is  also  quite  necessary.
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 I  have  to  say  one  more  thing.  Now
 the  time  has  come,  when  there  is  no
 difference  with  regard  to  parties  or  politics,
 we  want  to  be  one  and  we  have  to  sup-
 plement  and  complement  your  _  effort.
 We  will  cooperate  with  you,  if  vou  bring
 forward  a  legislation  so  as  to  save  the
 agricultural  producers  and  the  consumers.
 ह  want  the  hon.  Minister  to  have  a
 feather  in  his  cap  by  stabilising  agri-
 cultural  prices.  He  must  take  steps
 to  see  that  the  consumers  and  the  pro-
 ducers  are  protected.

 SHRI  PABITRA  MOHAN  PRA-
 DHAN  (Deogarh)  :  Mr.  Chairman,
 Sir,  I  rise  to  support  the  motion  brought forward  by  the  Minister  in  the  forms
 of  Demands  for  Grants  of  his  Ministry. व  have  attentively  heard  the  criticisms . made  by  the  hon.  Members  opposite. The  most  important  criticism  is  that  the
 Department,  nay,  the  Government  has
 not  got  any  policy  so  far  as  export  is  con-
 cerned.  In  my  opinion,  the  Government
 and  the  Department  have  a  policy  and  it
 is  the  best  policy  and  a  national  policy.

 The  import  policy  is  to  import  only
 those  commodities  which  are  not  available
 in  our  country,  which  are  very  costly  and

 4
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 very  dear  in  the  country.  The  com-
 modities  that  are  in  excess  of  the  national
 demand  have  to  be  exported.  In  the
 last  so  many  years,  there  has  been  a  hue
 and  cry  that  the  foodstuffs  have  become
 very  dear,  There  has  been  a  rise  in
 prices  of  all  sorts  of  commodities,  mainly
 of  the  foodstuffs  and  cloth.  So,  they  are
 following  a  general  policy  that  where  the
 prices  of  commodities  have  risen,  the
 exports  must  be  controlled  though  not
 fully  stopped.  As  and  when  necessary,
 the  exports  of  commodities  which  are
 very  badly  needed  for  the  nation  have
 been  stopped.  I  am  pretty  sure,  there-
 fore,  that  our  Government,  our  Depart-
 ment,  have  a  very  good  policy  for  the
 nation.

 While  supporting  the  demands,  I
 have  some  grievances  to  submit  before  the
 House.  The  hon.  Minister  may  take
 particular  care  to  go  into  the  grievances
 so  that  the  same  may  be  mitigated.
 My  grievance  is  not  against  the  entire
 Department.  My  grievance  is  against  the
 MMTC,  Orissa  branch,  The  MMTC,
 Orissa  branches  functioning  in  such  a
 way  that  it  is  bringing  calumny  and  _ble-
 mish  to  the  Department,  nay,  to  the
 Government  of  India.  I  am  giving  one
 particular  case.  There  is  the  Paradip
 port.  From  the  Paradip  port,  the
 MMTC  exports  iron  ore,  etc.  There  are
 so  many  handling  agencies  there.  One
 of  the  agencies  the  Mahabir  Iron  Ore
 Agency  and  this  Agency  is  mostly  con-
 sisting  of  labourers.
 that  Agency  is  one  Mr.  Fakir  Mohan  Sat-
 pathy.  He  has  been  harassed  to  such  an
 extent  that  he  has  been  crying  and  they
 have  been  reduced  to  beggary.  I  have
 no  grudge  against  the  MMTC.  Being
 painfully  duty-bound,  I  am  expressing
 this  grievance.  This  iron  ore  handling
 Agency  was  given  an  agency  to  unload
 rakes  of  railway  wagons  at  Atharabanki
 railway  siding.  For  no  fault  of  the
 Agency,  it  has  been  penalised  and  the
 agency  has  been  taken  away  from  them.
 It  has  been  done  only  to  give  facility  to
 another  rich  person  or  persons  who  have
 formed  some  organisation.  This  iron
 ore  Agency  and  its  proprietor,  Mr.  Fakir
 Mohan  Satpathy,  have  been  dragged  to
 the  law  court  also  by  M.M.T.C.  This
 agency  had  made  a  claim  against
 M.M.T.C,  to  the  tune  of  Rs.  7  lakhs,
 in  round  figures.  He  prayed,  he  deman-
 ded,  he  entreated  and  beseached  the  local
 MMTC  autorities  there  to  appoint  an
 arbitrator,  but  they  did  not  pay  any
 heed  to  that.  Then  he  was  compelled  or
 rather  forced  to  go  to  the  law  court  and
 the  law  court  appointed  an  arbitrator.
 He  lodged  a  complaint  before  the  ar=
 bitrator,  with  a  claim  of  Rs.  7  lakhs  the
 MMTG

 people
 made  a_  counter-claim

 of  Rs.  49  lakhs  against  Mahabir  Iron  Ore
 Agency  and  Fakir  Mohan  Satpathy.
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 That  is,  as  against  Rs.  7  lakhs,  they  made  a
 claim  ef  Rs.  49  lakhs,  which  is  seven
 times  the  amount.  The  Arbitrator
 heard  both  the  partics  and  gave  his  judg-
 ment  in  favour  of  Mahabir  hen  Gre
 Ageny  and  Satpathy.  He  rather  passed
 strictures  against  the  MMTC.  Fakir
 Satpathy  was  given  a  part  of  his  claim  for
 compensation  but  the  MMTC  was  not
 given  anything,  not  even  a  paisa.  His
 findings  were  sent  to  the  Court.  As  per
 the  law,  if  any  party  was  dissatisfied  with
 the  findings  of  the  Arbitrator,  within  go
 days  of  the  pronouncement  of  the  judg-
 ment  or  findings,  any  party  may  go  to  the
 Court.  That  was  written  there,  and  the
 law  is  such.  Whereas  Fakir  Mohan}  Sat-
 pathy  Iron  Ore  Agency  went  to  the
 court  with  a  further  claim,  the  MMTC,
 as  I  am  informed,  has  not  gone  to  the
 Court  for  claiming  the  amount  of
 Rs.  49  lakhs  belong  to  the  MMTC,  nay.
 to  the  Ministry,  nay,  to  the  Goverrment,
 nay,  to  the  nation.  ‘This  means  that if  it  is
 a  fact.—and  I  claim  it  is  a  faci—the
 MMTC  has  caused  a  loss  of  Rs.  49  lakhs
 to  the  nation.  If  it  is  not  a  fact,  they
 have  concoctd  a  claim  against  Mahabir
 Iron  Ore  Agency  and  Fakir  Mohar
 Satpathy.

 1  have  been  persuing  this  for  the  last
 one  year.  My  question  was  not  allawed
 here  and  so  I  remained  silent,  and  now  I
 ‘am  using  this  opportunity  to  brirg_  this
 allegation  to  the  notice  of  the  Mirister.
 1  am  not  laying  any  blame  upon  anykcdy:
 nor  will  the  Minister  get  any  answer  from
 them  because  the  Department  people  did
 not  think  such  a  matter  will  be  brought
 up  here.  I  would  be  happy  if  this  Fakir
 Mohan  Satpathy’s  case  is  properly  and
 openly  enquired  into  and  punishment
 reward  is  given  to  the  MMTC.  1
 would  be  very  happy  if  that  is  done....

 MR.  CHAIRMAN  Why  ©  should
 there  be  a  reward  ?

 SHRI  PABITRA  MOHAN
 DHAN:  If  they  have  done  the  right
 thing  in  concocting  a  claim  of  Rs.  49
 lakhs.......-

 SHRI  MOHAN  DHARIA  :  1  shall
 look  into  the  matter  personally  and  see
 that  justice  is  done.

 SHRI?  PABITRA  MOHAN
 PRADHAN  :  I  am  raising  this  matter
 here.

 SHRI  MOHAN  DHARIA:  I  shall  look
 inte  it.

 SHRI  PABITRA  MOHAN  PRA-
 DHAN  :  I  am  compelled  to  raise  it  here
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 because,  otherwise.  if  we  just  put  in  an
 application  or  a  memorandym, I  kne
 what  will  happen  to  that  in  the  Govern
 ment.  They  send  it  to  the  Department,
 and  the  Department  will  stick  to  their
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 ald  decision  and  will  hide  everything.
 They  will  write  in  such  a  way  that  the
 Minister  has  no  time  to  go  thoroughly
 into  the  files.  So,  it  must  be  thoroughly
 inquired  into,  and  justice  should  be  done
 to  Fakir  Mohan  Satpathy  and  the  Maha-
 bir  Agency.  If  they  are  in  the  wrong,
 they  must  be  penalised.  The  penalty  is
 that  they  should  be  termed  as  untruthful
 men.  I  have  nothing  more  to  say  on
 this.

 There  has  been  some  criticism  about  the
 work  of  the  cuoperatives  and  the  sale  of
 the  government  materials.  But  [  would
 say  that  this  Government  is.  running.
 very  well.  Any  other  Party  cannot  run
 a  better  government  than  what  this  party
 Government  is.  running.  Especially,
 our  Ministers  are  managing  their  affairs
 very  well.  India  is  a  very  big  country
 with  a  population  of  6o  crores  and  having
 such  a  length  and  breadth.  I  think,
 there  is  nothing  wrong  in  the  running  of
 the  administration  in  any  department
 not  to  speak  of  this  Department  alone.

 About  the  cooperative  department,  as
 I  was  saying,  there  was  some  criticism.
 The  cooperatives  represent  the  mind  of
 the  masses.  If  the  masses  are  not  com-
 petent  and  there  is  some  lacuna  or  flaw
 in  them,  that  flaw  or  lacuna  will  manifest
 itself  in  the  cooperatives.  Just  as  there
 are  flaws  in  any  government,  at  the  Gen-
 tre  or  in  the  States  or  in  the  smaller  semi-
 government  bodies,  there  may  be  some
 lacunae  here  also.  So,  although  there  may
 be  lacuna,  these  cooperatives  should,
 nonetheless,  be  encouraged.  If  people  wor-
 king  in  the  cooperatives  mismanage  or
 spend  the  money  improperly,  they  are
 penalised.  There  must  be  3  thorough
 inspection  from  the  Government  side.
 The  Government  of  India  is  at  the  highest
 place.  They  cannot  go  to  the  interior,
 to  the  villages  or  to  the  districts  or  to  the
 States.  It  is  the  State  Government  that
 is  responsible  for  the  flaws  and  lacunae
 in  the  cooperatives,  not  the  Central  Go-
 vernment.  So,  the  Central  Government
 should  not  be  held  responsible  for  that.

 With  these  words,  I  support  the  Demands
 for  Grants  in  respect  of  this  Ministry.

 SHRI  SOMNATH  CHATTERJEE
 {jadavpur)  I  would  like  to  speak  on
 three  or  four  things.

 One  is  the  public  distribution  system
 which,  I  believe,  is  an  article  of  faith  with
 the  Minister  and  to  which  he  is  commic-
 ted.  Even  during  the  last  Government
 when  he  was  there,  until  he  was  incar-
 cerated,  as  Minister  for  Planning,  he  was
 also  advocting  for  public  distribution
 system.  But  I  would  like  to  give  a
 friendly  warning  to  him  that,  so  far  as
 introduction  of  public  distribution  is  con-
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 cerned,  he  is  up  against  a  most  coordinated,
 ruthless,  organized  sector  in  this  country.
 Therefore,  there  will  be  concerted  mcves
 to  frustrate  and  nullify  this  system,  to
 which  he  is  committed.

 So  far  as  the  Government  of  West
 Bengal  is  concerned—I  can  speak  with
 confidence  on  behalf  of  the  Government
 of  West  Bengal—we  have  been  asking  for
 it  also  and  we  shall  do  our  best  no  doubt
 to  make  ita  successful  venture.

 Sir,  our  request  to  the  hon,  Minister
 is  this.  Realising  the  other  difficulties
 he  will  face,  apart  from  administrative
 difficulties,  I  think  the  time  is  already
 overdue  when  we  should  make  a  start
 on  this.  Not  only  that.  We  should
 also  try  to  bring  within  the  umbrella  as
 many  commodities  of  daily  necessity  of ile as  possible.  For  every  article  of  daily
 use,  specially,  after  the  last  budget—
 you  will  realise  this—how  shortages  are
 being  created  and  how  the  price  rise  js
 being  resorted  to  which  has  completely
 nullified  whatever  little  public  distribution
 we  have.  That  85  made  this  system
 ineffective.  I,  therefore,  request  the
 hon.  Minister  to  keep  to  the  target  date
 that  he  has  mentioned  for  this.  1  take  it
 that  the  date  is  15  July.  And  let  that
 be  introduced  with  the  fullest  sense  of
 determination.  Here,  I  believe,  the
 Panchayats  can  help  him  quite  a  lot
 Public  is  waiting  impatiently—hopefully
 so,  as  to  the  method  that  would  be  laid
 down  in  the  system  or  the  modus  operandi
 that  will  be  evolved  for  making  it  a
 successful  venture.  Here,  Panchayats,
 I  believe,  can  play  a  very  vital  role.  The
 hon.  Minister  will  continue  his  efforts  in
 this  regard.  He  has  got  three  or  four
 months  left  with  him  for  this  purpose.
 There  are  of  course,  certain  inherent  in-
 built  difficulties  in  the  system  of  public
 distribution.

 Take  the  case  of  rapeseed  oil.  The
 hon.  Minister  knows  that  in  West
 Bengal,  at  least,  a  serious  effort
 has  been  made  by  the  Government  to
 popularise  the  rapeseed  oil.  Initially,
 there  was  a  considerable  resistance.

 It  had  to  take  a  serious  effort  on  the
 part  of  Government  to  make  it  acceptable
 to  the  people.  Now,  the  people  have
 accepted  it.  You  will  kindly  consider
 how  administrative  bottlenecks  are  created.
 One  is  about  the  regular  supply  of  oil.
 That  is  not  there.  So  far  as  crude  rape-
 seed  oil  is  concerned.  for  March,  the  allo-
 cation  to  West  Bengal  was  1925  metri¢
 tonnes.  That  still  remains  to  be  deli-
 vered.  Although  the  total  quantity  is
 2200  Metric  tonnes,  1925  metric  tonnes
 of  March  allocation  has  not  been  received.
 275  metric  tonnes  have  not  yet  been
 received  from  the  February  allocation.
 The  difficulty  is  that  the  S.T.C.  is  not
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 making  any  arrangements  for  the  pur-
 pose  of  storage  on  for  stockpiling  it  Once
 there  18  a  shortage  of  rapeseed  oil  =  edible
 ail  अ  stedint  rests  wao  are  controlitng  the
 ouhes  edible  oil  are  making  hey  They
 are  raising  thar  pricés  and  making  un-
 lawful  gains  and  the  Government  un-
 fortunately  rimaims  as  4  silent  spectator
 and  the  ordinary  p  ople  are  the  victims

 Thereforc,  my  request  to  thr  hon
 Manuster  1s  that  in  the  interest  of  public
 dutubution  of  refined  ol  immediate
 stuck-piling  by  means  vf  bulk  movement
 in  ship  to  West  Bengal  should  be  done  for
 ensuring  a

 supply  of  rapeseed  ol
 by  the  ST

 For  one  month  there  was  no  suppl  of
 at  The  price  had  become  unstable  and
 the  people  got  diulluuoned  Not  only
 that)  There  1s  bound  to  be  resentinent
 And  if  we  are  unable  to  «cure  the  regular

 supply  of  these  easential  commodities,
 people s  faith  in  this  system  will  not  be
 generated  and  it  will  be  the  greatest
 drawback  We  appreciate  the  commit-
 ment  he  has  made  and  the  efforts  he  15
 making  in  that  regard  1  know  the
 constraints  he  has  to  face  hus  has  to  be
 done  on  the  bats  of-=net  1975  brand
 emtrgency—of  serving  the  people  Kindly
 take  note  of  this,  ‘Two  or  three  minutes
 more,  Mr  Chairman  and  I  have  done

 We  feel  very  greath,  aggrieved  over  the
 years,  ever  since  Independence,  Mr
 Chairman  you  are  very  well  aware  as
 ta  how  the  eastern  sector  of  this  country
 उ  age

 |
 fiom  the  freaght  equalisation

 avitem  ou  are  also  aware  as  to  how
 unjust  discuimination  has  been  done
 against  the  eastern  part  of  the  county. उ  do  not  mind  anv

 part
 of  the  country

 getting  supply  of  coal  at  a  uniform  sate
 But,  are  we  not  enntled  to  this  treatment
 as  being  part  and  parcel  of  India  for  heing
 ee

 with  the  ¢ss¢ntial  commodities
 tke  coal  etc  *  Are  we  not  entitled  to

 ieceive  the  sumilar  uiatment  in  so  fal  as
 cotton  ऋ  conceamd  *  are  we  not
 enntled  also  to  receive  the  samular  treat-
 ment  in  so  far  as  edible  oil  15  conecrned ?

 Sir,  you  ate  aware  that  under  the  new
 railway  sudget,  railway  freight  has  been
 mereased  on  the  basis.)  dustance
 Greater  the  distance  an  cmential  commodity hat  to  cover  the  greater  18  the  »acidence
 of  raulway  freight  =  Therefore,  we  have
 been making  this  demand—we are  not making  &  grievan  n  respect  of  coaler
 af  uvilogm  pric  lever  avs  be  followed  an
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 a  manner  which  will  not  create  justified
 feel  of  unmerited  dacrimination.
 This  hap  to  be  removed and  I  request  the hon'’ble  Maniuter  to  look  into  dle

 MR  CGHAIRMAN  Please  conclude

 SHRI  SOMNATH  CHATTERJEE With  regaid  to  couptiation,  my  party colleague  has  also  spoken  and  1  is  att
 undeniable  fact  that  cooperation  in
 vanous  sectors  10  this  country  as  still
 uuda  the  control  of  the  vested  interests
 Cven  in  West  Bengal  where  such  powerful
 cooperatives  like  cutton  and  suga’  are  not
 there  we  have  setn  same  set  of  peopk
 controllmg  the  cooperatives  for  ycars
 together  and  whenever  there  has  been  an
 attiumpt  to  bring  about  a  change  resi-
 tance  1  there  and  court  injunctions  are
 there  Tam  very  sorry  to  say  that  even
 the  entire  bureaucracy  stems  to  be  witnin
 then  control  Higher  echelons  of  ‘bu
 reaucracy  are  in  their  support  and  this
 has  to  be  freed  from  the  gtrong  held  of
 अ  handful  of  peopk  am  this  country
 Hon'ble  =  Minuster's’  ¢fforts,  द  hope will  not  be  frustrated  by  such  mant-
 ure  Therefore  he  has  to  be  careful
 and  |  am  sure  all  ordinary  people  will
 give  him  the  griatest  help  and  not  only
 «ncomruma  whith  he  deserves

 Sur,  before  1  1esume  my  seat |  would
 hike  to  say  one  word  fs ay  the  casual
 workeis  in  the  FTC  1  request  him  to
 think  of  them

 PROF  अ  K  AMIN  (Surend:a-
 nager)  Mr  Chiauman,  Sir,  T  ise,  to
 support  the  Demands  of  the  Minuatry  of
 Commerce  I  whole  heartedly  agree  with
 the  lady  member  who  spoke  a  little  while
 ago  that  the  Mimater  is  te  be

 speculy congratulated  for  his  quickness  an
 extcution  in  administration  I  am  sure
 whenever  any  member  has

 CE  a him  he  has  tricd  his  beat  ta  see  other
 po  atof  view  and  if  be  13  convinced
 we  =  were  also  sure  that  he  will  pursue
 the  matter  till  the  end  He  has  also  the
 capacity  ty  convince  hus  bureaucracy
 with  a  point  of  view  with  which  he  15
 convinced  Having  said  this  1  must
 also  say  for  the  hon’ble  Munister  that
 there  are  certain  weaknesses  in  hia  policy deeimon  which  I  would  hike  to  pomt  out
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 import  be  liberalised  and  also  that  the
 import  of  the  capital  intensive  goods
 should  be  encouraged.  Simultaneously,
 the  export  of  labour  intensive  goods.is  to
 be  encouraged.In  what  way  he  has  adop-
 ted a  consistent  policy  to  see  that  the
 capital  intensive  import  is  en-
 couraged  and  the  labour-intensive  export  1s
 encouraged  too  ?  If I  want  to  encourage
 the  import  of  capital  intensive  products, I  must  encourage  imports  of  fertilizers.
 petro-chemical  goods  and  even
 filament  yarn  and  machinery.  When
 I  talk  about  export  of  labour  intensive
 goods,  I  talk  about  the  export  of  hand-
 looms  and  powerloom  ,  textiles,  agricul-
 tural  products,  sericulture  products,
 cottage  industries  and  small-scale  indus-
 tries  products.  Now,  if  I  apply  the  cri-
 teria  to  judge  his  policy  which  has  been
 there  for  the  last  two  years  and  espe
 cially  during  the  last  year,  I  must  point
 out  that  it  has  not  been  accord  ing
 to  new  requirements.  My  hon.  friend
 from  the  other  side  has  indicated  as  to
 how  the  ban  on  export  of  agricultural
 commodities  had  been  adopied  fiom  time
 to  time.  I  know  that  at  one  time  salt
 import  was  encouraged,  at  another  time  its
 export  was  discouraged.  Sometimes  the
 onion  export  was  banned  and  sometimes
 its  export  was  encouraged.  Now,
 know  his  difficulty  or  dilemma.  If  he
 allows  onion  export  to  take  place,  the
 price  will  go  up.  The  poor  people  and
 the  slum  dwellers  are  those  who  are
 consuming  this  commodity.  If  the  price
 of  onion  is  low,  then  the  producers  will
 grumble.  But  at  the  same  time,  if  he
 bans  its  export  the  price  will  crash  and  the
 agriculturists  will  suffer.  At  the  same
 time,  it  is  difficult  to  have  a  dual  price
 system  for  onions  and  potatoes.  But
 I  would  like  to  put  a  question  to  him.
 What  do  you  gain  by  banning  onion  ex-
 port  ?  If  the  export  is  banned,  the
 prices  will  tumble  down.  Next  year
 nobody  will  grow  it  and  the  output  will
 be  low,  the  production  will  be  less  and
 prices  high.  But  this  would  mean  that
 you  are  accentuating  the  problem  and
 you  are  denying  the  poor  people  to
 have  this  commodity.  Now,  if  you  allow
 its  expot,  the  prices  will  go  up  =  and
 therefore  some  substitute  will  have  to  be
 found  out  instead  of  banning  its  ex-
 port,  because  next  year  if  more  will  be
 produced  that  will  enable  you  to  satisfy
 the  domestic  demand  and  also  enable
 you  to  export.  From  this  dilemma,  he
 should  get  out  in  this  manner  and  se-
 condly  you  should  know  when  you  ban
 its  export  from  time  to  time,  that  you
 should  keep  in  mind  that  trade  is  a  very
 delicate  matter  and  it  cannot  be  en-
 couraged  all  of  a  sudden  and  it  cannot
 be  discouraged  all  of  a  sudden  either  by
 export  or  import  of  a  particular  commo-
 dity.  If  you  want  to  encourage  its  ex-
 port,  you  have  to  explore  the  market
 first  for  that  product  and  then  its  suply
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 can  be  encouraged  only  after  increasing
 its  production.  Today  you  have  alluwed
 export  of  potatoes  without  ascertaining
 its  competitive  priccs  in  the  market,
 but  because  of  uncertainty  during  the
 last  year  whether  the  export  of  potatoes
 will  be  allowed  or  not,  nobody  has
 cntered  the  market  and  made  arrange-
 ments  for  the  export  of  potatoes.  We
 find  that  the  export  of  potatoes  is  not
 taking  place.  It  takes  time  io  develop
 the  export  market.  This  point  should  be
 taken  into  account  while  allcwirg  export
 of  certain  commodiies.  Even  some  .or-
 dinary  difficulties  must  be  met  by  suksti-
 ‘uting  rather  than  imposirg  ban  on  the
 export  of  agricultural  commodities.

 Now,  I  would  request  the  Minister  to
 adopt  a  policy  in  regard  to  import  of
 inputs.  Let  there  be  a  ‘'arge  quantity
 of  fertiliser,  I  do  not  mind;  let  there
 be  a  large  quantity  of  crude  oil,  I
 do  not  mind  if  it  is  imported,  if  need  be.
 But  we  are  very  keen  to  use  our  foreign
 exchange  which  we  have  accumulated.
 Whether  it  is  enough  or  not,  adequate
 or  not,  a  poor  country  like  ours  cannot
 afford  to  keep  a  large  amount  of  foreign
 exchange  where  you  get  5%  or  6%  rate
 of  interest.  Developing  countries  are
 suffering  from  a  lot  of  difficulties.  There-
 fore,  import  of  ‘nput  should  be  en-
 couraged  by  using  the  accumulated
 foreign  exchange.  Now,  durig  the  last
 two  years.  we  have  not  been  giving
 sufficient  encouragement  to  the  develop-
 ment  of  sericulture  though  it  is  an  emp-
 loyment-oriented  industry.  Jt  is  a  more
 labour  intensive  industry.  He  should
 have  taken  special  care  to  see  that  the
 sericulture  industry  is  develoed  in  this
 country  and  export  is  also  built  up.
 He  should  have  taken  care  to  see  that  the
 handloom  irdustry  is  so  much  developed
 Now,  textile  is  one  of  the  items  which  is
 labour  intensive  as  compared  to  all  other
 manufactured  commodities.  Has  he
 followed  any  consistent  policy  in  so  far
 as  textile  is  concerned  ?  Certainly
 not.  He  should  have  developed  expor
 of  textiles,  which  is  not  being  done.
 On  the  contrary,  during  the  last  two  or
 three  years,  it  is  falling.  The  raw  ma-
 terials,  that  is  polyester  filament  yara
 plus.  viscose  fibre  and  other  things  are
 imported  worth  Rs.  200  crores,  while
 the  final  products  that  we  are  sending
 out  are  hardly  worth  Rs.  8  to  ro  crores.
 There  is  a  deficit  on  the  trade  account.
 He  should  have  taken  steps  to  see  that  the
 deficit  is  min'mised  as  much  as  possible.

 Secondly,  I  would  request  you  not  to
 make  these  changes  so  very  often.
 Changes  made  in  the  import  and  export
 policy  so  very  often  create  lot  of  di-
 ficulties.  because  of  the  procedures  and
 processes  are  so  intricate  and  com-
 plicated  that  the  law  cannot  forsee  how  it
 is  going  to  affect  these  changes.  I  can
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 you  an  example,  which  the  hon

 inuster  has  already  seen  Palm  oil  and
 edible  oils  were  under  OGL  and

 rtd were  to  be  kept  upte  B1-3-1979  under
 that,  but  because  of  certain  bungling,
 rightly  or  wrongly,  he  had  to  cancel  it
 on  and  D-cemb:r  and  the  1tem  was  ca-
 nalised  When  it  was  canalised,  there
 were  so  many  things  ॥  thc  pipeline
 Somebody  must  have  entered  into  a  firm
 contract,  sombody  had  opened  an  LC
 for  it,  someb  dy  had  purchased,  but  those
 goods  w-rc  in  the  godowns  and  some
 on  the  seas  How  are  you  going  to  take
 them  द  Have  vou  made  any  arrange-
 ment  in  your  law  to  see  that  everything
 from  the  top  to  the  bottom  in  the  pipe- line  has  ben  taken  into  considera-
 tion.  The  law  mav  b>  defect  \e  and  the
 Governm-nt  will  say  that  the  law  18
 an  ass;  law  will  not  look  all  these  things Tt  1s  gust  like  a  dead  body,  they  will  handle
 at  and  the  business  wall  suffer  At  that
 time  the  business  will  suffer,  but  if  you want  to  encourage  cxport  next  time,  they will  not  come  My  _  plea  1s  that  when-
 ever  you  are  devbhg  with  export  import
 trade,  this  tenderness  प  handling  must
 be  kept  m  view  Such  changes  in  cotton,
 sallt  termer:c  potatoes  rece,  ९८2 ed.ble  ०1  have  been  made  dunng the  last  year  May  I  request  the
 hon  <  Minister  that  such  changes  should
 mot  be  made  veryt  often  ?

 .  In  chemicals  als)  when  you  impose a  duty  a  relationship  b  tween  the  basic, intermediite  and  final  goods  has  to  be
 maintained  It  1s  also  a  deileate  one
 between  large  scale  and  small  scale,
 If  you  want  to  en  ourage  small  scile  then
 the  relanshtps  should  be  in  a  part  cular
 manner  All  these  things,  the  Govern-
 ment  cannot  take  into  account  So,  some
 flembility  should  be  imparted  m  the
 system  of  export  and  import  taxes  m
 regard  to  such  sophisticated  items  Itke
 drugs  and  other  things  which  are  banc
 stuff  intermediate  stuff  and  final  stuff

 Then,  Government  again  should  also
 not  nullify  each  other's  action  For
 turmeric  and  c  tton  when  the  prices were  low  we  pleaded  with  the  G  vern-
 ment  that  export  9  allowed  They allow-d  th*  cotton  export  on  the  one  hand
 and  increased  the  duty  on  the  export
 of  cotton  from  Rs  7zoo/-to  Rs  २१०० In  order  to  get  higher  returns  the  export was  allowed  What  1s  the  fun  in  putting the  export  duty  ‘«multaneously  ?  That

 ing  has  no  meaning  whatsoever
 erefore,  both  the  actions  which  are taken  =  simulat:  ly  one  aging the  export  to  rae  the  prive  in  the  do-

 =
 market

 ant  remdly
 imposing  दन

 port  315  to  depress  domestic
 should  not  be  resarted  to.  क
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 The  hon  lady  Member  was  talloug about  mflauon  and  other  things  She
 must  know  that  mflation  अ  not  totally because  of  the  domestic  factors;  inter.
 national  factors  are  also  there  Prices  of
 most  of  the  basic  commodities  are  going
 up  abroad  The  prices  of  tun,  capper,
 polyester,  cotton,  ete  are  all  going  up 1७  effect  ७  bound  to  come  im  this  country
 You  cannot  avoid  it,  however  much  you
 may  try  On  the  contrary,  what  1s
 required  1s  that  your  import  taxes  and
 export  duties  should  be  reviewed  carly
 enough  so  that  the  domestic  market  18
 least  affected  by  the  changes  आ  the  prices
 abroad  Do  you  have  a  machinery  to
 review  from  time  to  time,  the  prices
 prevailing  abroad  and  to  make  changes
 in  the  import  and  export  taxes  in  such  a
 manner  that  the  outside  prices  are  ab-
 sorbed  by  vou,  and  the  least  changes  are
 made  m  the  domestic  market  ?  Steps
 should  be  taken  m  this  regard

 There  18  one  more  suggestion  from  me
 The  earhet  situation  was  one  of  import
 substitution  Now  a  machinery  1  re-
 quired,  शर  a  Board  of  Protection,  to
 decide  which  1s  the  apprornate  tech-
 nol  gy  for  process-s  and  products  and  to
 give  protection  accordingly  and to  that
 extent  Now,  that  can  be  done  only  by
 a  Board  of  Protecton  which  should
 be  imstituicd  in  this  country  It  will  study
 various  import  substatution  and  exportt
 promotion  measures  and  will  sugges
 that  the  import  of  such-and-such  com
 modities  should  be  encouraged  into  this
 country  and  that  you  should  ensure  the
 import  of  such-and-such  —  technology
 That  Board  docs  not  exist  now  and  it
 1t  should  come  into  being

 My  last  ‘point:  is  about  the  public  dis-
 tribution  system,  for  which  Mr  Dhana
 has  a  lot  of  zeal  My  advice  will  be  that
 he  should  confine  tt  to  as  few  commodities
 as  posuble,  and  extend  itto  the  rural
 areas  as  much  as  he  could  Don’t  have
 it  only  at  the  urban  fair  price  shops  Tt
 should  go  to  the  rural  areas  Otherwue
 you  will  have  to  undertake  the  produc-
 tion,  distribution  and  also  fix  prices  for a  longer  period  The  you  will  have  to have  the  Communistic  way  of  doing
 things  —{  nterruptons)

 Now  about  forward  markets  So  long
 as  we  have  a  genume  forward  market
 mechanism  &  our  oie  ee une  hedge  contracts  are  a  mu!
 Otherwise  ,  the  fluctuation  wil]  be
 too  much  And  there  will  be  a  lower
 price  during  the  season  and  a  higher
 price  after  the  season.  You  cannot  avoid
 the  forward  market  mechanism  But
 when  you  make  the  market  mechanism
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 if  you  don’t  do  it,  then  it  remains  inope-
 rative-  which  will  do  more  harm  tian
 good.  You  have  already  done  it  for  gur.
 You  shon!d  do  it,for  Capas,  cototon  and
 o'lseeds.

 I  *SHRI  P.  S.  RAMALINGAM  (Nilgiri  ):
 “Mr.  Chairman.  Sir,  on  behalf
 ALADMK  T  tise  to  sav  a  few  words
 on  the  Demands  for  Grants  of  the  Ministry
 of  Industry  and  Civ]  Supplies  and  I  thank
 you  for  giving  me  this  opportunity.

 In  the  first  11  months  of  1978-79,  the
 export  was  of  the  orderof  Rs.  4933.  crores
 jand  as  compared  to  the  same  period

 n  1977-78,  the  increase  is  of  the  order
 of  3.1%.  In  1978-79.  during  the  first
 tt  months  the  import  has  been  of  the
 order  of  Rs.  6001  crores  and  the  in-
 crease  in  ports  in  comparison  with  the
 same  period  in  1977-78  is  of  the  order
 of  26.5%.  The  trade  imbalance  is  to
 the  tune  of  Rs,  1063  crores.  If  the  ba-
 lance  of  payments  is  not  in  our  interest,
 especially  to  the  tune  cf  Rs.  1053  crores,
 industrial  retardation  and  economic  back-
 wardness  would  set  in.  The  hon.  Mi-
 nister  must  pay  special  attention  to  this

 problem.

 I  come  from  tea-growing  constituency
 of  Ootacamund.  Recently,  the  honour
 of  heading  the  International  Tea  Pro-
 motion  Association  started  under  the

 auspices  of  U.N.O.  has  come  to  India  and
 Shri  P.  K.  Kaul  is  going  to  head  it.
 Instead  of  going.to  Geneva  for  everything,
 as  the  Secretariat  for  this  organis2tion
 has  to  be  finalised  within  a  period  of
 three  months,  the  hon.  Minister  should
 use  his  offices  and  get  the  Headquarters
 of  1.T.P.A.  located  in  the  Indian-Geneva
 of  Ootacmund,  It  would  give  great
 fillip  for  tea-growers  of  the  country

 In  the  recent  annual  General  meeting
 of  the  Indian  Tea  Association.  the  hon.

 Minister  of  Commerce  announced  that
 he  has  accepted  all  the  recomm  :ndations
 of  Tea  Board,  particularly  the  target
 of  tea  production  of  140  crores  KG  by
 the  end  of  this  century  and  he  would
 provide  adequate  reasources  for  achieving
 this  target.  When  a_  few  colleague
 M.Ps  and  I  met  the  hon.  Minister  to
 plead  for  reduction  of  export  duty  on
 Tea  from  Rs.  5,  he  appreciated  our
 arguments  and  first  reduced  the  duty
 and  now  he  has  completely  eliminated
 the  export  duty  on  Tea,  IT  thank  him
 heartily  on  my  own  behalf  and  on  behalf
 of  all  tea-growers  of  Nilgiris.  We  are
 all  indebted  to  him  for  his  great  interest
 in  tea-growers.
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 We  are  ignorant  about  the  intricacies  of
 auctioneering  of  tea  in  the  London  mar-
 ket;  consequently  Indian  tea  does  not
 fetch  proper  prices.  We  should  set  up
 Indian  Tea  Company  in  London  to  study
 the  auctionneerering  processes  in  London.
 The  Government  should  also  try  to  pur-
 chase  shares  in  the  Sterling  Companies
 of  London  so  that  we  have  a  say  in  the
 auctions.  The  Indian  Tea  Board  should-
 think  about  this  seriously  and  do  some-
 thing  positively  as  early  as  possible.

 =a

 Recently,  a  39%  cut  has  been  imposed
 on  the  export  of  semi-processed  hides  and
 skins.  I  do  welcome  the  incentives  to  be
 given  to  the  export  of  processed  hides  and
 skins.  But  we  do  not  have  modern
 machinery  to  do  this.  Tamil  Nadu  con-
 tributes  80%,  of  the  export  of  hides  and  skins.
 The  Government  should  try  to  get  us
 modern  machinery  for  processing  hides
 and  skins  so  that  wecanincrease  the  export
 of  processed  leather.

 Now  the  free-trade  zones  of  Kandla  and
 Santa  Crus  have  not  proved  a  success.
 We  should  set  up  a  free-trade  zone  on  the
 East  Coast.  I  would  like  to  refer  to  the
 fact  thatafree-trade  zone  would  become a
 success  where  there  is  not  much  port
 congestion.  Tamil  Nadu  Government
 would  give  all  the  land  required  for  this
 purpose.  I  request  the  hon.  Minister  to
 set  up  the  free-trade  zone  at  Madras  Port
 as  early  as  possible.

 I  would  refer  to  the  problems  of  ready-
 made  garments  export.  The  export
 quota  is  distributed  by  the  Apparel  Coun-
 cil.  Aparticular  officer  here  seems  to  have
 entertained  some  animus  against  South
 Indian  Ready-made  garment  exporters.
 He  has  not  given  any  quota  to  them.
 There  are  also  reports  ofserious  malpracti-
 ces  againsthim.  I  demand  that  the  power
 of  distributing  quota  should  be  taken  away
 from  the  Apparel  Council  and  this  must
 be  entrusted  to  the  Textile  Commissioner
 or  the  Ministry  themselves  can  do  this
 work.

 The  Government  has  given  about  330
 approvalsfor  joint  ventures  abroad.  Out
 of  them  102  joint  ventures  are  being  imp-
 lemented  and  initial  action  has  been  taken
 on  197  joint  ventures.  150  approvals
 have  been  unsuccessful.  The  Government
 to  Government  joint  venture  is  looked
 after  by  the  Ministry  of  Industry.  The
 private  sector  joint  venture  is  under  the
 Commerce  Ministry.  The  Turnkey  pro-
 jects  are  suvervised  by  the  Industrial  Deve-
 looment  Bank  of  India  under  the  charge
 of  the  Finance  Ministry.  The  Civil
 construction  joint  ventures  are  under  the

 4

 *The  original  speech  was  delivered  in  Tamil,
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 Works  Ministry.  These  manifold  authori- ties  have  brought  multiple  drawbacks  in
 the  implementation  of  such  joint  ventures,
 Isuggest  thatan  Overseas  Project  Develop-
 ment  Board  should  be  constituted  forth-
 with  so  that  all  such  joint  ventures  are
 taken  care  of  under  one  umbrella.  It
 will  be  in  the  interest  of  the  Government
 to  do  so.

 In  order  to  help  the  importers  and  ex-
 porters  it  is  imperative  that  an  Import-
 Export  Bank  is  set  up  immediately  so  that
 for,  meeting  their  credit  needs  they  need
 not  run  in  all  directions.

 In  1978-79  the  Defence  Ministry:  had  to
 surrender  80  crores  of  rupees  because
 the  source  ofsupply  of parts  in  foreign  coun-
 tries  could  not  belocated.  TheIFS  officials
 in  the  Indian  Embassies  do  not  know
 anything  about  commercial  intelligence.
 Unless  we  postin  these  Embassies  technically
 trained  officials  from  the  Commerce
 Ministry,  we  will  not  be  able  to  get  the
 required  commercial  intelligence  for  deve-
 loping  our  trade.  At  present,  the  indus-
 rialists  who  go  abroad  draw  blank  because
 they  do  not  get  any  assistance  from  our
 Missions  abroad.  The  hon.  Minister  of
 Commerce  should  {ook  into  this  and  do  the
 needful.

 The  Export  Policy  has  been  extended  upto
 gist  March,  1980,  while  the  import
 policy  is  going  to  be  modified  after  April
 to,  1979.  The  export  and  the  import  are
 two  sides  of  the  coin  ofindustrial  economy and  I  wonder  why  this  kind  of  half-hearted
 tep  should  be  taken.

 At  the  moment,  in  Geneva,  discussions
 are  going  on  about  incorporating  in  the
 Rules  ‘Principles  of  Protectionism’.  It  is
 time  for  us  to  think  whether  we  should
 extend  Rs.  400  crores  export  subsidy,
 The  hon.  Minister  should  ponder  over  this
 problem  of ‘protectionism’  and  ensure  that
 our  exportsarenot  affected.

 The  hon.  Minister,  Shri  Mohan  Dharia
 has  assused  the  nation  that  by  grst  July,
 1979  the  entire  country  would  be  covered

 by  the  public  distribution  system.  We  have
 5  lakhs  of  villages  and  only  1,30,000  fair-
 price  shops  are  there.  I  donot  know  how
 he  will  be  able  to  establish  all  the  remain-
 ing  fair-price  shops  throughout  the  coun-
 try  in  allthe  villages  within  three  months.
 But  Lamsure  that  hiscontagious  dynamism
 and  dedication  to  the  cause  will  ensure  that
 this  policy  of  public  distribution  becomes  a
 reality  by  the  target  date.

 With  these  few  words,  I  conclude  my
 speech,
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 SHRI  K.A.  RAJAN  (Trichur)  :  This
 Ministry  is  a  Ministry  which  has  got  var-
 ied  activities  in  different  sectors  of  our
 economy.  I  am  going  to  confine  my  ob-
 servations  to  the  particular  saspect  of  the
 Public  Distribution  System.  I  am  glad,
 he  has  mentioned  that  he  is  going  to  bring
 Public  Distribution  System  from  July  rst
 iff  am  correct.  Why  I  express  my  appre-
 hension  and  anxiety  over  th’s  problem.
 The  Minister  very  wellknows,  this  particu-
 lar  distribution  system  is  intended  to  bring
 stabilityin  prices.  How  far  isit  dfeasibleto
 bring  stability  in  prices  within  the  four
 walls  of  a  private  capitalist  economy
 workingin  thiscountry?  Youare  thinking
 of  bringing  this  system  and  thereby  bring-
 ing  down  the  prices  or  to  stabilise  the  pri-
 ces  especially  in  the  Private  econcmy,.
 that  is  why  I  am  expressing,  my  anxiety.
 Secondly,  my  anxiety  is  you  are  just
 bringing  the  scheme  under  a  particular
 economic  situation.  In  that  situatior,  it
 isa  hjgh  dose  of  deficit  financing.  You
 know  its  impact,  its  implications  and  its
 all  round  activities.  We  know  from  tke
 past  experience  how  it  worked  havoc  with
 the  price  system.  So,  अय  express  my
 anxiety  and  apprehension,  do  not  mis-
 understand  me.  I  stand  for  public
 distribution  system.  But  as  you  proceed
 in  this  matter,  you  should  be  on  the  guard.
 You  should  be  alert—that  we  are  working
 for  a  particular  situation.  In  that  back-
 ground  what  is  the  present  situation?”
 Regarding  prices  I  may  submit  that  the
 price  movement  has  been  noted  in  the
 Report  already  submitted.  That  is  only
 upto  November,  1978.  The  current  price:
 situation,  ifyoujustgo  through  the  whole sale  price  jndex  after  the  Budget  February,.
 24,1979  it  was  184.45

 The  whole  sale  price  index  which  was:
 184.4  in  February  24,  1979  rose  to  189.4
 in  March  24,1979.  Ifyousplititinto  vari—
 ous  articlesand  see  the  figures  for  March
 1978  and  March,  1979,  you  find  that in  the
 the  case  of  primary  articles  it  1086
 from  179.2  to  180.5.  In  the  case  of  food’
 articles,  itfeltdown  from  171.0  to  140.3
 In  the  case  of  non-food  artiles it  rose  from
 167.9  to  172.2.  Inthe  case  of  fuel,  power,.
 light  and  lubricants  it  rose  from  242.5

 to  258.5.  You  are  working  you  r  scheme
 in  this  back  ground.  This  is  not  a
 feature  of  the  post-  budget  positicn..
 Even  if  you  take  pre-budget  position  in
 February,  1979  before  the  budget  was
 announced,  there  wereclear  signs  of  an
 upturn  in  prices.  This  was  reflected  in  the
 fact  that  at  184.4  the  price  index  for  that’
 month  was  a  full  three  points  above  the
 level  of  February,  1978.  Though  it
 cannot  be  denied  that  the  budget  has  made
 an  impact  on  the  prices  of  a  variety  off
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 goods,  these  pressures  too  have  grown
 more  pronounced  during  the  month  of
 March.  Immediately  following  the  bud-
 get,  during  the  week  ended  March  3
 there  was  a  rise  in  the  prices  of  matches
 (28%)  ,  talcum  powder  (23%),  face  cream
 (20%),  toothpaste (12%);  cigarettes  1%)»
 bidi  (9%),  synthetic  detergent  (6%)  and
 soap  (5%)  Also  attributable  to  the  bud-
 get  were  increases  that  week  in  the  prices
 of  gasoline  and  aviation  spirit  (14%)s
 high  speed  diesel  oil  (9%)  and  kerosene
 (8%).  Following  the  raising  of  import
 duties,  prices  of  edible  oils,  inclt  ding  vana-
 spati  and  oilseeds  also  moved  up.  This  is
 about  essential  articles.  What  about
 industrial  products?  Between  February
 24.and  March  24,  the  index  for  paper  and
 paper  products  increased  by  no  less  than
 4.5  points  to  206.5,  leather  and  leather
 products  by  11.2  points  to  309.5,  rubber  and
 rubber  preducts  by  0.4  to  189.8,  chemicals
 and  chemical  products  (including  cos-
 metics  )  by  2.8  to  181.7,  the  sub-group
 cosmetic,  soap  and  detergents  by  10.6
 to  197.1  ,  basic  metals,  alloys  and  metal
 products  by  3.1  to  219.2  and  machinery
 and  transport  equipment  by  5.4  to  194.1.

 These  are  the  symptoms  of  the  economy.
 That  is  why  I  expressed  my  anxiety  about
 the  public  distribution  system.  Don’t
 think  I  am  making  theoretical  jargon
 formulations.  My  firm  belief,  based  on
 past  experience,  is  that  this  public  distri-
 bution  system  should  serve  primarily
 the  rural  people.  Ihave  no  doubt  about
 it.  We  are  bringing  it  in  the  larger
 interest  of  the  rural  population.  So  far
 they  were  not  benefited  and  they  could
 not  get  essential  commodities  at  stable
 prices.  Unfortunately,  there is  a  malady
 here.  Iam  not  going to  discuss  the  prices
 of  agricultural  products  and  al]  there
 things,  because  I  have  0०  time.  But
 what  is  the  parity  between  the  prices  of
 agricultural  products  as  well  as  goods
 manufactured  from  the  agricultural  pro-
 ducts?  The  disparity  between  the  two  is
 growing  and  it  is  creating  havoc  in  the
 wholestructure  of  our  economy.  That  is
 why  Isay,  even  with  good  intentions,  with
 great  labour,  after  great  consultations  and
 dialogue  and  taking  into  confidence  the
 State  Governments  and  all  concerned,  if
 you  are  going  to  have  the  public  distribution
 system,  my  firm  opinion  is  that  unless
 you  take  over  the  basic  consumer  indus-
 tries,  you  are  not  going  1०0  succeed,
 Sugar,  drugs  and  textiles  at  least  should  be
 in  your  command.  This  is  being  mani-
 pulated.  This  is  being  manoeuvred.
 This  is  being  governed  by  the  private
 people.  Everything  is  in  the  hands  of  the
 private  capitalists.  So,  unless  you  have  a
 command  over  the  whole  production,
 you  will  not  be  able  to  do  anything  in  the
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 field  of  public  distributicn  system.  1
 you  are  going  to  have  a  trial.  It  is  good.
 But  when  so  many  other  complicated
 policy  questions  are  involved  in  this  issue
 still  you  are  initiating  a  network  of  rural
 ration  shops  and  other  things.  But  the
 question  of  enough  articles  under  your
 command  is  very  important.  There  the
 traders  play  havoc.  You  cannot  move  an
 inch  -ecause  the  traders  are  so  powerful.
 Even,  then  I  appreciate  the  steps  taken  by
 the  hon.  Minister  for  initiating  a  network
 of  public  distribution  systcm.  I  say  that
 all  the  basic  consumer  industries  shou!d  ke
 in  the  hands  of  the  Goverrment.  Here,
 you  know,  the  public  sector  isin  the  cem-
 manding  heights.  It  is  playirg  a  very
 vital  role  and  there  is  a  huge  allotment  for
 it.  But  the  public  sector  has  to  turn  to.
 consumer  industries.  Consumer  indust-
 ries  should  not  be  left  to  the  whims  ard
 fancies  of  75  monopoly  houses  or  those
 capitalist  sharks  who  just  fleece  our
 people  and  make  them  déestitutcs.  Side
 by  side  you  build  up  a  network  of  consumer
 industries  and  evolve  a  public  distrikut-
 ion  system  which,  I  think,  will  help  you..
 उ  and  my  party  will  support  this  policy.

 I  would  also  like  to  say  tnat  tne  vigilance:
 of  the  people  in  the  working  of  the  public
 distribution  system  is  very  important.
 There  are  various  forces  which  want  to
 scuttle  these  things.  Though  you  have
 suggested  certain  schemes,  I  say  that  Vigil-.
 ance  committees  should  be  more  active  in
 this  movement.  Unless  the  system  is
 carefully  watched  and  carefully  run  with
 public  cooperation  and  the  vigilance  of
 the  people,  there  are  two  forces  which  are
 going  to  scuttle  this  system,  i.e.,  the  private
 traders  abetted  by  the  bureaucrats  who.
 will  just  squeeze  the  scheme  and  throw
 everything  to  dust.

 I  now  come  to  another  important  indus-
 try  which  is  mostly  in  my  State,  that  is,
 the  cashew  industry.  On  page  19  of  the
 Report  it  is  said

 “Over  the  last  few  years,  there  has
 been  a_  continuous  fall  in  the  exports  of
 cashew  kernels  from  65  thousand  tonnes
 in  1974-75  to  40.3  thousand  tonnes  by
 1977-78  and  during  the  first  half  of  1978-79
 exports  were  mere  11.8  thousard  tonnes.
 accompanied  by  decline  in  the  unit  value
 realisation.  The  industry  is  faced  with
 the  problem  of  acute  shortage  of  raw
 nuts.  The  high  prices  fixed  by  the  State
 Government  for  procurement  of  raw  ruts,
 coupled  with  the  low  import  availability
 of  raw  nuts  from  East  African  countries
 has  dislocated  the  functioning  of  Indian
 Cashew  industry”.

 This  industry  is  very  important.  Nearly
 1.5  lakh  workers  mostly  women  are  employ-
 ed  in  this  indust:y.  This  is  one  of  the  tra-
 ditional  industries  in  our  State.  In  this
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 ssctor,  our  State  has  built  up  a  public
 sector  unit  But  this  industry  1s  passing
 throazh  a  particutar  CLIBIS  लल  cannot
 think  of  getting  raw  materials  as  w  Wot
 thinking  in  the  past  b  cause  th  —  \frican
 countries  atc  also  processing  Ihe  only
 solution  15  to  produce  more  indigenous
 casth«w  On  that  particular  point  I
 woilllk  to  beg  of  the  Minister  that  टान
 ough  g  ants  and  aids  hav  to  b  =  given  for
 the  growth  of  iniigenous  plantations
 Unless  thatis  done,  unless we  grow  our  own
 plantations  ,  w  cannot  «pend  upon
 th  countrits  for  import  for  all  the  time
 and  live  at  the  mercy  of  these  people
 Now,  the  public  corporation  in  the  State
 sector  of  thisindustry,  18  facing  a  very  |  ad
 situation  he  situation  goes  beyond  our
 control,  because  it  depends  upon  the  द  xtcr
 nal  market  Now  we  have  got  a  huge  stock
 of  Re  40  crores  worth  of  kernels  and
 the  public  sector  1  very  much

 on  the  verge  of  collapse  I  would
 request  the;hon  Minister  to  revicw  the
 situation  very  sympathctically  Instead  of
 giving  them  loans  with  high  interest,
 which  they  cannot  aftord  to  acecpt  and
 shen  repay,  theymay  be  given  a4  subsidy  १०
 that  th  industry  and  the  public  sector
 willfac  the  difficultzes  and  get  over  the
 problem

 निरा  DAJIBA  9४  Koliapur)
 Sir,  1  want  to  place  certain  vicws  be  fore
 this  hoa  House  Tar  hon  Minster  of
 CG  vil  Supoles  and  Co  opcration  has  been
 very  keen  tormalement  th  public  distri
 bation  system  But  thee  are  certain
 lumitations  wich  I  wint  to  bang  to  Ins
 notice

 Here  I  want  to  1efer  to  the  cotton  pie-
 curement  system  in  Maharashtra  which
 has  ben  very  much  helpful  to  the  culti-
 vators  In  the  same  way  the  public  dis-
 tribution  system  will  be  helpful,  povided the  stability  in  mantained  The  trad
 must  be  controlled  by  the  State  It  means
 that  this  svstem  will  have  to  distribute
 fordgrains,  agricultural  produce,  pulses,
 goo  जब  ofdatly  necessity  like  match  boa  and
 and  cloth  If  we  want  to  stabilise  the  pri-
 ces  then  we  must  have  a  purchamng
 organition  We  must  purchase  food-
 grains  and  agricultural  produce  from
 the  cultivators  as  well as  industrial  goods
 from  theindustry  $0,  the  pubhe  dister-
 bution  system  must  have  some  purchasing
 organisation  The  Minister  has
 announced  and  indicatedin  the  report  that
 Governm  at  will  have  no  buffer  stock
 The  Government  will  purchase  them  from
 the  variqus  producers,  which  means  from
 the  industry,  the  cultivators  and  even  trad-

 rs  Therefore,  there  will  be  a  restraint
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 and  the  Government  will  not  be  able  to
 make  the  scheme  successful,  because  of
 the  tnstability  of  prices

 What  1s  the  experience  of  last  year? There  was  support  price  and  support  op- erations  were  undertaken  bv  the  various
 organisations  Unfortunately,  some  of
 the  organisations  are  beyond  the  control
 of  this  Ministry  like  the  Food  Corporation under  the  Agriculture  Ministry,  the  Textile
 National  under  the  Industries  Muinistrv
 and  so  on  Therefore  the  Ciyi)  Supplies Minister  will  have  just  to  write  to  them
 and  wait  for  the  supply  of  certain  goods So  there  ts  no  posstblity  of  co-ordination
 between  the  various  Ministries  and  og a nis  auions

 Lven  when  the  support  opcrations  were
 conducted  Jast  year  what  happened? The  cotton  was  to  be  purchased  by  the  Cot-
 ton  Coporation  and  vacious  other  items
 were  to  be  purchased  by  NATI  D  and  other
 orgimsations  But  actually  the  peasants could  not  get  even  support  pice  The
 opaations  by  the  NATTD  were  under
 taken  at  the  instance  of  various  Mambors  of
 Parhameut  they  have  pwechased  toba
 ८०  onion  potato  and  otha  ttems  Phe
 question  1s  whether  NATED  isin  a  pow tion  to  supply  all  the  agricultural  rcquire- ments  of  the  consume

 ह  fact,  the  public  distribution  Shstent
 is  supposed  to  be  in  the  interests  of  the  cove
 sumeis  but  last  year  the  suppoit  opeations
 did  not  benc  ft  the  cullivators  According to  the  report  of  the  Maharashtra  Govern-
 ment,  even  foodgrains  are  not  being  sold
 in  fair  price  shops  because  the  prices  out-
 side  are  lower,  and  the  people  are  getting better  grain  there  Therefore,  the
 Maharashtra  Government  says  that  शिला
 offtake  has  been  reduced  fram  १५०००  to
 77,000  tonnes

 Secondly,  as  the  public  distribution
 system  1s  going  te  be  against  the  vested
 interests,  vested  interests  will  ty  to  dum
 the  Mimstry  and  the  public  distribution
 system  Other  Members  have  expressed

 ¢  same  apprehensions,  and I  also  share  1t.
 What  3s  the  agency  of  the  puble  distribution
 system  at  the  village  level?  There  will  be
 co-opcratives,  gram  panchayatsand  other
 things  The  Minster  himself  उड  Minister
 of  Cooperation,  and  he  knows  it  better
 that  nearly

 1  4  per  cent  of  the  co-operative
 societies  at  the  village  level  arc  defunt
 They  were  just  working  on  the
 Government  supplies  of  sugar,  fertiliser
 and  kerosene,  and  because  they  do  hot
 get  any  profi  now,  they  have  just  stopped
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 Because  the  pubhe  distribution  systcin  18
 supposed  to  help  the  rural  people,  actual-
 ly  the  Mumister  should  sce  that  prope:
 agenctes at  the  village  level  arc  established
 Actually  we  do  not  find  anvthing  now
 I  want  the  Minister  to  take  care  of  this  rural
 agency  viganisation

 Another  thing  that  I  want  th  bring  to
 his  notice  क  regaiding  the  co  operative bodies  Some  of  the  Memlsrs  have  said
 that  co-op  ratives  have  become  monopolus at  something  like  that  Go  prrative  ms
 tutuuons  आ  «  capitalist  society  tend  to
 become  co  uptrative  companirs  =  Itis  not
 that  the

 epee
 are  principles  are  not

 good,  butactually  the  co-optrative  societies
 OD  organisations  at  the  Nauonal  and  State
 levels  are  controlled  by  Governn nt
 During  the  last  two  years  according  to
 various  rports  imore  than  50  per  cont
 of  the  national  and  State  Organisations have  becn  actually  handied  by  Govern
 ment  olheials or  bureauciats

 SHRI  K  A  RAJAN  All  the  soci  nies
 an  Madhya  Pradesh

 SHRI  DAJIBA  DESAI  Almost  all  the
 40-0p  tative  soci  ties  at  the  State,  district
 and  village  levels  आर  government  run
 In  Orissa,  Ccovernment  officers  a  ¢  runn-
 ing  them  Jn  कता  Nadu  there  are  ad
 ministrative  beards  and  other  thigs  run
 by  Government  officials  So,  Government
 will  have  to  see  what  the  actual  malidy  15
 with  the  cooperative  sector

 The  kaders  of  co-operation  want  ande
 ndcace,  but  at  the  same  tame  they  want

 ronment  p&tronage  We  agree  that
 Government  must  give  some  help  to  them
 but  it  is  only  helping  the  vested  interests
 tadigin  more  and  more  There  must  be
 some  way  out  If  co-operatives  are  to  be
 useful  to  the  rural  population  they  must
 reflect  the  rural  population  They  must
 have  the  control—thatis  true  For  what?
 Because  of  the  last  thirty  years  of  working
 almost  all  the  tives,  from  ,  taluka
 Jevel to  national  level  have  be  come  coopera
 tive  companies  What  1  the  capital  in-
 vested  by  the  members?  8  million  members
 are  there  in  the  various  cooperatives  eed eontribute  only  about  15%  of  the  capital
 and  the  balance  80  or  85  per  cent  of  the

 pis  seme
 comes  from  the  Governmcnt  fand other  financial  institutions  But  the  cuop-

 controlled  by  the
 veat~ 1  A  =  0
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 hay  to  give  patro:  »  the  Govern-
 ment  must  control  at  hat  type  uf  «con
 trol  it  should  be  and  what  methods  should
 be  followed,  that  1s  a  question  of  detail
 The  cooperative  movement  has  to  be
 strengthened

 Through  coopaatié  organisations  and
 pubhe  distribution  system  =  the  Govern-
 ment  should  have  control  over  wade  and
 it  should  protect  the  cult  ators,  and  see
 that  the  prices  at  stabthwed  =  ‘There  must
 be  parity  between  agricultural  prices  and
 induvirial  pres  A  numi«r  of  members
 have  s

 in
 the
 i  prices  ae  go-

 ing  up  an  ¢  agiicultur:  ices  arc  going
 he  =f  Theie  14  a  gap,  hich  Wa  ie] Even  some  of  the  mem  from  the  Janata Party  have  said  that  because  the  cultiva-
 tors  ave  produced  moire  thy  arc  being
 penalised

 Imay  refti  to  a  recentstatement  made
 by  the  hen  Fanance  ‘Minister  an  this
 House  in  icply  to  a  Calling  \ttenticn
 He  says  3

 ‘In  jact  the  Government  ows  a  arspon-
 sibility  to  the  yfarmus  1  nse
 that  the  prices  do  not  fall  to  un-
 economic  levels  because  of  Tncre at
 in  production  and  suppl  running,
 hughes  than  demand’

 The  uo  aders  can  manipulate  the  demand
 and  supply  Ihey  manipulate  the  agi
 cultural  prices  80  ॥  harvesting  season
 the  prices  of  agricultural  goods  go  down
 आएं  आ  othe:  seasons  the  prices  gu

 up
 The

 result  15  loss  to  the  consumers  ut  they
 cap  afferd  to  manta  the  industial  priees
 atahigher  level  hey  canincrcase  that
 1  may  quote  instance  Whenever  —  the
 Government  decides  to  give  some  subsdy,
 to  some  small  farmers,  the  pricca  of  cngines
 goup  Ifthe  Government  decides  to  give
 seed  capital  the  prices  of  vehicles  and
 other  things  go  up  by  ten  10  twenty
 per  cont

 There  is  a  dispanty  between  the  agricul-
 tural  prices  and  industrial  prices  Je  at
 not  the  responubility  of  the  Government
 to  maintain  parity  between  the  agricultural

 wices  and  industrial  prices’  IJndustrial-
 ists  can  satntain  the  pices  because  they
 have  the  holding  capacity,  but  the  cult-
 yators  do  not  have  the  holding  capacity.
 Therefore,  the  Government  must  come  to
 their  help  The  Government  must  purchase
 all  available

 rob
 from  the  cultivators

 and  build  up  the  buffer  stock  lhe  Governe
 ment  does  not  have  enough  wa
 facut,  and  otha  thin  There  are  a
 numbu  of  restraints  and  limitations  in  the

 ble «istributvon  system  Because I  am
 eratsves  are
 ed  interests  ip tive  movement  want  that  the  Govern
 mene  should  them  a  free  hand
 There  ws  a  conliet  between  the  leadership of  the  cooperative  movement  2nd  the  Gov
 ernment  on  this  1  support  the  Govern-
 फटा  stand  that  uf  the  Government

 dealing  with  the  public  distribution
 system,  I  am  able  to  point  them  out  I
 request.  the  Minister  of  Coopcrauon  to
 take  care  of  all  the  restraints  and  make
 this  public  distribution  system  a  grand
 success  in  this  country
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 पालन  उद्योग  मे  हडताल  आदि  के  कारण
 50  अतिशय  भी  निर्यात  नहीं  हो  पायी।

 काजू  के  आरे  मे  मैं  सुभाव  देता
 हूं  कि  सहयाद्रीकी ण्हाषियो  मे  कृषि
 भन्नाल्य  की  मदद  से  काज  के  बागान
 लगाये  है  ।  काफी  बोर्ड  की  तरह  एक
 काज  बोर्ड  स्थापना  करना  चाहिये  ।

 का ७  टी०  सी०  द्वारा  नहरीकरण
 करके  की  आयात  करने  की  कोशिश
 ि
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 इस  वक्त  हमारे  सामने  सिविल
 सप्लाई  की  जो  डिमाण्ड  वस्तुत  हैं
 उसमे  दो  बीजों  पर  ध्यान  देने  की  अमृत

 उसकी  कीमते  नीचे  चली  जानी है  ।

 कलाम  जब  किसान के  घर  से  चली  गई
 तो  आज  260  पर  बिक  रही  है  मण्डियों

 विमान  पैदा  करता  है  लेकिन  तम्बाकू
 बोर्ड  मे,  अंट  बई  मे  पता  नहीं  कौन
 लोग  है  *  कमेटी  के  सामने  गवाही  के
 सिए  जो  लोग  आए  ये  कलकता  के
 रहने  वाले  थे  जिनके  दादा  ने  भी  करो
 बेती  नहीं  की  थी  ।  हमने  उनसे  पूछा

 क्या  तुम्हारे  यहा  कभी  इसकी  खेनी  हुई
 तो  उन्होंन  कहा  नहीं

 ।
 इसलिए

 मै

 कहना  चाहती  हैं  कि  अगर  बिनौला
 नहीं  पैदा  होगा,  मूंगफली  नहीं  पैदा
 होगी  तो  डालडा  के  कारखाने  अन्य  हो
 जाके  ।  अगर  देश  मे  कपास  नहीं  पैदा
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 नी  तरफ  ध्यान  ने
 जाता  है।  गरीब  आदमी  कपडे  के
 लिए  कपास  पदा.  करता  है,  ऊन  के

 लिए  भेड़  पालता  है  और  पसीने

 पाए  ही  मिलेगे  ।  दूसरी  तरफ  जो  बोई

 के  मेम्बर  होते  है  उनमे  एक  मेम्बर  का  ही
 टी  ए  और  डा  ए,  उस  गरीब  आदमी  की  साल
 भर  की  कमाई  से  कई  गुना  होता  है।  इसका
 सारा  बोझ  जाकर  कज्यूमर  पर  पडता  है।  जो

 वही  इंडस्ट्रीज  है  उनके  म्ह  क्यूटिकल  की
 तनख्वाह क्या  है  ?  उनके  दफतर और  घर
 गभरकडीशड है।  लेकिन  यह  पैसा  उनके  बाप
 वें  धर  से  नही  जाता  है  बल्क  कंज्यूमर्स  पर
 जाकर  पता  डे  ।  एक  तरफ  कहने  है  कि
 हमारे  मुल्क  मे  गरीबी  है  और  दूसरी  तरफ

 एक्जीक्यूटिव  शेड्स  को  ज्यादा  से  ज्यादा

 मुविधाये  देने  है,  इतनी  तनख्वाह  देते  है  भी  किसी
 गिलगिट  ऐन्ट्री  के  लोगो  को  दी  जाता  है  1

 कोन  का  लीजिये-हमारा  देश  दुनिया
 मे  वह  देग  है  जो  सब  मे  ज्यादा  कोयला  पैदा
 करता  है,  लेकिन  डिस्ट्रीब्यूशन सिस्टम  का  यह
 हाल  है  कि  पायल-हाउसेस  अन्य  पडे  है  ।

 भटिण्डा  का  पावर  हाउस  बन्द  है,  दूसरे  थर्मल
 स्टेशन्ज बन्द  पडे  है।  कोयला ब्लैक  मे  मिलता
 हैऔर  सब  जगह  मिलता  है।  यह  हज़ारों

 अपनी  सरकार  है-मै  क्या  कहू
 *  लेकिन,

 चेअरमैन  साहब,  मै  कहना  चाहती  ह  कि

 जब  हम  चुनाव  मे  जायेगे  तो  हमे  इन  बातो  का
 जवाब  देना  पड़ेगा  कि  इतना  कोयला होते
 हाए  भी  जनता  को  कोयला  क्यो  नही  मिला  1

 आज  सुबह-हमारे  दप्डबते  साहब
 बढ़त  अच्छे  आदमी  है,  लेकिन  शायद  उन  को
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 गुस्सा आगया।  मैंने  सोच  में  कडे  हो  कर  कहा
 कि  आप  इतनों  एक्स्ट्रा  ट्रेन्ड  दे  रो  हैं  लेकिन
 हमारे  यहा  को  गाडिया  को  अन्य  कर  रखा  है।

 जिस  दिन  मुझे  कोयले  का  मता  लगा,  मैंने

 एनर्जी  मिनिस्टर  साहेब  से  बान  की  ।  उन्होंने
 बतलाया कि  हमारे  पास  कोयले की  कमी
 नही  है,  लेकिन  ढोने  के  लिये  मैन्ज  नदी  मिल

 रही है।  अगर  बैग  नही  मिल  रडी  है  तो

 आप  ट्रकों  से  पहुचाइये।  हमारे देश  मे  कोयला

 ठीक  से  रिफाइन  भो  नही  करते  है  1  अगर
 कोयला  ठोक  मे  रि फाइन  हो  तो  हमे  बाहर  से
 अरबो  रुपया  सच  कर  के  कैरोसिन  आयल  न

 माना  पड़े  माथ  डरी  सस्ता  भो  पढ़ेगा  प्रो  धर

 में  अदब  भो  नहीं  होगी  ।

 मिट्टी के  तेल  से  एडलट्रेन बोता है पोता  है  '
 मै  समिति  ह-पह  एडल्टरेशन  का  महकमा
 भी  शायद  आप  के  हो  पास  है  ।  आज  कोई
 ऐसी  चीज  नही  है  जिम  मे  एडन्ट्रेगन  नही
 होता हो  मै  कल  हवाई  जहाज  से  आ  रही
 थी,  बहा  मु  जम  दिया  गया,  उम  को  पोकर
 मेरो  तबीयत  खराब  हो  गई,  मैं  मसअले  हू
 वह  टुण्ड-स्टाफ भो  खराब  होगा  ।  मैं  बतौर
 साहब  के  ध्यान  मे  यह  बात  लाना  चाहती  हू-
 एडल्टरेशन करने  बालो  को  बहु  मेजर-पलिश-

 कमेन्ट  देना  चाहिये।  आप  जितने भले  हैं,  जितना

 आप  का  नाम  है,  आप  का  वह  नाम  सार्थक

 होना  चाहिये.  बरना  यह  निरत  ड  जागा

 आयल  सोर्स  की  बात  में  क्या  कहू?
 मै  तो  यह  मान  कर  चलती  हू  कि  बाहर  से
 तेल  नहीं  माना  चाहिये  ।  आम  देखिये

 भू गफ ली  और  सरसों  का  पहलें  क्या  भाव  था
 और  किसान  के  धर  से  जाते  हो  क्या  भाव  हो

 गया  ।  मै  पहले  भो  कई  आर  कह  को  हु
 रेपो  आयल  जैसी  गन्दो  हज  को  मंगा  कर
 क्यो  खिलाया जाता  है?  तारामीरा का  नाम
 रेसी  है,  चूकि  भेजा  मे  नाम  आकर्षक
 लगता है  इसलिये  अच्छा  लगता  है।  लेकिन
 हमारे यहा  तो  पु  भी  उस  को  अकेले  नही  थ्या
 सकते।  आज  सरसो  के  तेल  में  दल  क्च  करने
 केकामआता है,  चूकि  बिलायत से  आता  है  इस
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 लिये  सब  खा  सकते  है  ।  जिन का  इस  के
 लगाने  का  लाइसेंस मिल  गया  उन  बे  पैसे अन
 गये।

 आप  की  जो  लाइसेंस  प्रणाली  है  यह  भी

 बड़ी  अजीब  है  इस  मे  सुधार  करना  चाहिये
 जा  बड़े-बड़े  इण्डस्ट्रियल  हाउस  है  उनक

 लायजा  आफिमर्ज़  कहा  बढे  रहते  हे  ny  कमी
 भी  ओज  का  फैसला  लेने  से  पहने  उनका
 सग  पता  लग  जाता  है।  आज  कीन  सा

 इण्डस्ट्रियल  हाउस  गरीब  है  आप  उन  के
 खता को दखिये । को  देखिये  r  उन  के  घर  म  जवाहरात

 कपडा सब  कुछ  है  सब  बच  करत  ह-उनक
 खर्चे  हमारी  कल्पना  से  परे  cod  aa
 कहा स  आता  है।  उन  के  लायजा  आफिसर
 मारी  फाइलों  का  दखल  फिरते  है  और  इस

 मे  उन  फा  क्या  कुसूर  है  ।  एक  दिन  बात
 होरहीर्थ-आप  के  दफ तरो म  फाल  तत्र
 आगे  जाती  है  जब  उस  मेज  पर  पहने  स  कुछ
 दे  दिया  जाना  है।  अगले  की  मेज  पर  कुछ  द

 दिया  जाण  तो  काम  हा  जाएगा  Y  मै  मानती
 ह  किसी  बाते  नहीं  होनी  चाहिए  ।  यह

 बे  शम  वी  बात  है  ।

 अब  सै  आपको  इडस्ट्री  के  बार  मे  कुछ
 कहना  चाहती  ह  1  हमारे  यहा  लेदर  गुड्स
 बनता  है।  हमारे  यहा  से  जता  आहर  भेजा
 जाना  है  लेनी  वे  अपने  दश  के  नाम  मे
 बाहर  नहीं  भेजे  जाने  है  ।  दसरे  देशी

 के  नाम  से  हम  उन्हे  भेजा  है।  हम  उनमे
 अपना  नाम  क्यो  नही  इस्तेमान  करते  है  ?

 क्या  हमारी  रैपुटेशने  गिर  रही  है
 *

 हमे  अपना
 सामान  अपने  नाम  से  ही  भेजना  चाहिए  ।

 हमारे  देश  मे  सीमेट  की  बडी  कमी  है
 लोग  दो-दो  और  पाच-पाच क्ट्टो  के  लिए
 तरसते  रहते  हैं।  यह  कमी  या  तो  महमूद मे
 है  या  आर्टिफिशियल कमी  करिये  की  हुई  है  1
 क्योकि  आज  भी  मोनोपलिस्ट्स जो  भी  चीज़
 शाह ताहे  वह  कर  सकता  है  ।  मोनोपलिस्ट्से
 हमारे  सिर  पर  इसलिए  सवार  रहते  हैं
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 क्योकि  सभी  राजनीतिक  पार्टियां  उनसे  बदा
 लेती है।  अगर  हम  कामन  के  हिसाब  से  अडे
 हाउसिज  से  चला  लेन।  बन्द  कर  दें  तो  हम  उनके
 सामने  जाने  से  शर्मायेगा  नही  ।  आज  हम  उनके
 सामने  नहीं  बोल  सकते  है  क्योकि  हम  उमसे
 अदा  लेते  है।  इसी  वजह  से  हमारे  व्यापार
 मे  बहुत  बटा  असर  पड़ता  है।  जिन  चीज़ो
 की  यहा  जरूरत  नहीं  पड़ती  बे  चीजे  भी  यहा
 लगायी  जाती  है  ।  इसका  हमारे  व्यापार

 पर  बहुत  बुरा  अमर  पडता  है  ।

 सानिया की  बात  लीजिए  ।  सीजन  मे
 आम  और  सेब  बहुत  सस्ता हा  जाता  है।
 इसलिए  मन्ना  हो  जाता  है  कि  हम  व्यापारियों
 पर  डिपेंड  करते  है  1  हमे  सभी  चीज  के  लिए
 व्यापारी पर  डिपेंड  नहीं  करना  चाहिए  ।

 ये  चीजे  जा  *  उनकी  तरफ  सरकार  ध्यान  दे।

 कोआपरेटिव के  बार  मै  कब  बात  कहू  |
 कोआपरेटिव का  काम  बडा  अच्छा  शुरुआत  बा  |
 मझे  पता  है  कि  यह  सेक्टर  74-75 4  गुल
 कियागया  था  ।लेक्निअब कोआपरेटिव  सेक्टर
 कोआपरेटिव सेक्टर  नही  रह  गया  है  यह  नामी-

 चैटर  सेक्टर  हो  गया  है।  उसमे  चुनाव  नहीं
 हारने  है  नॉमिनेशन कर  दिया  जाता  है  ।  मै

 जानती  ह  त्रि  कर्ड  जगह  चुनाव  नही  हए  है।  मै
 चाहती  ह  कि  नॉमिनेशन  अन्य  हाना  चाहिए
 और  वहा  चुनाव  हाने  चाहिए।  इसके  बारे

 मे  सवार  की  कोई  निश्चित पालिसी  होनी
 चाहिए।  कोप्रेटिव  सेक्टर का  ठीक  ढंग  स

 यूटिलाइजेशन हाना  चाहिए  ।  लेक्नि  अगर

 हम  इसे  नॉमिनेशन  करना  जारी  रखेगे  नो  में
 ठीक  डग  स  नहीं  चलेगा  ।

 व्यापार  क  बारे  मे  मै  कहना  चाहती  ह
 वियाना  ग्यापार्गव्न॑मेट को  करना  चाहिए,
 अगर  गवर्नमेंट  नहीं  करती  तो  कोआपरेटिव

 मेकर  को  व्यापार  द  दिया  जाना  जाहिए  t

 मै  यह  नही  कहनी  कि  एकदम  प्राइवेट  व्यापार
 को  अन्य  कर  दीजिए  लेकिन  मैं  यह  मान  कर
 चलती ह  कि  मिक्सड  इकोनोमी  इज थो
 इकोनोमी  ।  इस  से  साइड  बाई  साइड  काला
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 धन  चन नत है।  इसने  कालेन को  लिपना इन्ड
 कर  दिया  है।  एक  जोश  बजार  मे  मिलेगा  ।

 और  वही  खोज  राजन  मे  भो  मिलेगी,  किसान
 से  भो  मिलेगा।  जब  हम  ने  बनके  इको ना नों
 को  रिकानाइजड  कर  दिय।  लोगन  इट  कर
 दिया  तो  बाजार  मे  स्केअरसिटी  होगी  हो  ।

 अगर  हमे  इस  स्केअरसिटो  को  दूर  करना

 है  तो  हमे  काले  गये  को  भो  समाप्त  करन

 होगा।  काला  Cris  करने  वाले  बजार  मं
 आर्टिफिशियल  स्केमरसिटो  पैदा  करत  है

 बहुत  सी  तो  ऐसी  चीजें  है  जो  कि  व्यापारीय
 को  ओ  नेही  मिलत  ।  मैं  फरीदाबद  आर

 गुडगांव की  बात  पालती  ह।  दम  कें  बार  मे

 सरकार  को  बिचार  करना  चाहिए  ।

 मै  एक  बात  और  बता  द  ।  कीमतें

 केते  बढ़ती  है  *  मे  पब्लिक  सेक्टर  मे  खाय

 का  एक  कारखाना  देखन  के  लिए  काबान

 गयी  थो  ।  एक  पब्लिक स्कूल  चन  रहा
 है।  उस  मे  एक  भो  मजदूर  के  जज  का
 एडमिशन  नही  मिला  हुआ  है।  फटे नाइजर

 का  जो  चर्चा  है  उमसे  यह  सकून  चल  रहा  है।
 बढ़िया  कोचर  उस  मे  लगे  हुए है।  काई

 फीस  वगैरह  वहा  £5  नहीं  है।  भीतर
 अकाने है  साढे  फोन  मजदूरी पर  एक  अफसर
 है।  अब  फर्टिलाइजर को  कीमत  बेचारा
 किसान  ही  तो  दंगा  और  कौन  देगा

 ?

 SHRI  P  ANKINEEDU  PRASADA
 RAO  (Bapatla)  I  have  all  appreciation
 for  the  enthusiasm  and  energy  which  the
 Minister  has  got  for  bringing  about  a  pub-
 lac  distribution  system  and  strengthening
 at  19  order  to  give  relief  to  the  consumers
 from  exploitation  by  middlemen  I  request
 him  to  show  the  same  enthusiasm  to  give
 relief  to  the  agricultural  producers  also,

 ally  those  producers  connected  with
 the  Departm-nt  of  Commerce  1#  those
 who  help  in  the  export  of  agricultural  pro-
 duce  and  give  them  rehef  from  exploita-
 tion  by  middlemen

 Through  the  export  of  agricultural  com-

 wee  ria
 कमी

 seated ™m  is  bet  ear  s0-calle
 rters  and  middlemen,  very  little  is

 being  pewed  on  to  the  agriculturist:  be
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 cause  there  1  no  organised  sector  tO
 protect  them  They  do  not  know  what
 valuc  is  being  obtamed  for  their  produce
 which  उ  exported  They  ave  satrsfied  with
 the  minimum,  13  whatever  they  get

 The  prices  of  some  comin  :dities  show  2
 decline  all  of  a  sudden  In  the  case  of
 coviander,  the  price  1s  Muctuatmng  this  year
 also  1s also  an  exportable  commodity
 Trequest  the  Minister  to  take  care  of  thy

 1  now  come  to  tebacco  3  ¢omm  uit
 about  which  they  have  2  years’  experience The  Ministers  know  much  about  it
 Without  the  Government  sy<nding  anys
 thing  on  at,  the  agriculturisi«  are  able  to
 earn  for  the  country  Rs  rou  crores  of  ture
 ign  exchange  Notevin  Rs  1  crore  are
 spent  on  the  developm  nt  of  tobacco
 Similarly,  they  have  Rs  100  crores  of
 revenue  by  way  of  Cental  Facise  and  not
 cven  Re  1  crore  are  spent  hy  the  Govern
 m  nt  tor  the  development  of  whacco  Lhe
 history  of  tobacco  13  such  that  though  from
 the  time  of  Independence  the  tobacco
 cultivators  are  contributing  a  Jot  of  money to  the  Exchequer  by  way  of  fo  eign  exchange and  taxcs  there  13  no  Government  control
 over  the  production  and  selling  of  tobacco, and  on  the  tobacco  industry  rtself  and  on
 the  manufacturers  of  tobacco  [hr
 manulacturers,  the  १०  called  exporters  and the  middlemen  ate  =  getting  the  major slice  of  the  benefit,  ani  th  cultivator  gets huk  out  of  ir

 About  tobacco  the  Reportof Lx  partment of  Commerce  for  1978  79  says  thig—and
 I  quote  :

 ‘The  unit  value  rcahsation  for  the
 ¢xport  of  tobacco  has  been  st  adtlv  increas
 ing  during  the  last  मे  years  hh  rose  from
 Re  B75  .rkg  during  1974  75  io  Rs  1617
 duiang  December,  1978”

 The  Report  says  that  the  value  of  tobacco
 has  doubled,  but  the  tobacco  growers have  not  gained  The  agiiculturist  has not  got  even  10  more  fo:  the  tobacco  he
 sold  during  the  153  प  years  Thus  year,  the
 postion  is  very  =  ridiculous  ough the  Minister  has  announced  enthumasti-
 cally  that  the  STG  will  purchase  15  million
 kgs  directly  from  the  agriculturists  and

 notice  of  the  Minister  a  four  column
 article  in  the  Hindn  dated  i4th  April,
 1978

 about  “Delayed,  Ineffective  Entry TG  into  Tobacco  Market"?  The  first
 para  says  :

 “The  private  trade  had  dup  mast
 of  the  nee  bay Bernd
 Pradesh  thes  season  by  the  rime  the  Stage
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 Trading  Corporation  entered  the  market
 with  a  view  to

 helping
 the  farmer  in  dis-

 tress.  The  STC  925  bought  hardly  two
 million  kg.asagainst  its  targeted  15  million
 kg.  while  the  private  trade  has  bought
 85  million  kg.  out  of  estimated  production of  95  million  kg.”
 I  request  the  hon.  Minister  to  go  through
 this.  The  main  point  is  to  give  relief  to
 the  tobacco  growers.  First  of  all,  about
 the  Tobacco  Board,  I  would  like  to  say
 a  few  words.  Though  the  Government
 have  clearly  said  that  either  for  export  ope-
 ration  or  price  support  operation,  STC
 has  to  deal  with  tobacco  purchase,  the  Tob-
 acco  Board  itself  tried  to  get  involved  in
 the  purchase.  It  was  going  around  in
 Delhi  asking  the  Commerce  Minister  to
 givethem  permission  to  enter  into  tobacco
 purchase  neglecting  their  other  duties  such
 as  proper  regulation,  proper  promotion
 of  production  and  proper  assistance  to  the
 agriculturists.  Regulation  is  meant  to

 regulate
 the  growth  of  tobaccoin a  manner

 which  will  give  good  returns  to  the  agri- culturists.  If  the  tobacco  grown  is  ia
 excess  of  the  reqir  tfor  the  ption of  the  country  and  for  export  market
 the  question  of  regulation  of  the  area  com-

 GMGIPMR—Job  ता  594  1.5--ब5-6-79-880
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 es.  For  the  last  20  the  average
 production  of  tobacco  is  about  100  million
 kg.  In  twoor  three  specific  years——1964,
 1972,  and  1978,  there  was  a  bumper  crop
 and  production  was  20  million  kg.  more.
 These  are  the  years  when  the  Government
 had  to  take  care  of  the  bumper  crop.  But
 the  normal  produdtion  is  about  100  million
 kg.  Even  this  year  when  the  Tobacco
 Board  restricted  the  area  to  1.4  million
 acres  or  so,  the  court  struckitdownand  the
 acreage  has  gone  up  to  1.8  million.  Even
 now  the  totaltobacco  productionis  around 1००9  million  kg.

 MR.  CHAIRMAN  :  How  much  more
 time  do  you  require  ?

 SHRI  P  ANKINEEDU  PRASADA
 RAO  ;  About  10  minutes,

 MR  CHAIRMAN:  Youmayconinue
 tomorrow.

 xg  hrs.

 The  Lok  Sabha  then  adjourned  till  Eleven  of  the
 clack on  Friday,  April  a0,  1979/Chattra  90,

 1901  (Satan  3०


